
International Registration designating India 
Trade Marks Journal No: 1782 ,   30/01/2017           Class 1 
 

Priority claimed from 24/09/2014; Application No. : 86404864 ;United States of America 

3283273    20/03/2015
[International Registration No. : 1280300]
Bedoukian Research, Inc.
21 Finance Drive Danbury CT 06810 United States of America

Proposed to be Used
IR DIVISION
Chemical-based flavors and fragrances for use in the manufacture of personal and household flavored and fragranced 
products; chemicals for use in industry; aroma chemicals, namely, chemicals for use in the manufacture of flavors, 
fragrances, fragrance ingredients and fragrance compounds; chemicals for use in the formulation of food and beverage 
products, chemicals for use in the formulation of fragrances; chemicals for use in the manufacture of perfumes and 
perfumed products; chemicals for use in the manufacture of cosmetic and toilet preparations; chemicals for use in the 
manufacture of air-freshening and deodorizing preparations; chemical fragrances for use in the manufacture of oral care 
preparations; chemicals used in the manufacture of fabric or textiles, namely, chemical fragrance for impregnation in 
textiles; chemical additives, namely, fragrances for use in the manufacture of household cleansers, deodorizers and 
disinfectants; chemicals for neutralizing odors (terms considered too vague by the International Bureau - rule 13(2)(b) of 
the Common Regulations); active ingredients in the nature of pheromones for use as insect pheromones in products 
formulated by third parties (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common 
Regulations); chemicals for use in the formulation of insect control products, namely, lures, flakes, puffers and 
dispensers containing insect control formulations; controlled release insect pheromones to be used with insect traps and 
lures (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations).

7693



Trade Marks Journal No: 1782 ,   30/01/2017           Class 1 
 

3291202    26/10/2015
[International Registration No. : 1280954]
Ineos Barex AG
2600 South Shore Blvd., Suite 250 League City TX 77573 United States of America

Proposed to be Used
IR DIVISION
Thermoplastic acrylic resins useful in the manufacture of bottles, tubes, sheets, films; thermoplastic synthetic resins 
having low gas permeation properties for construction of food and beverage containers.

7694



Trade Marks Journal No: 1782 ,   30/01/2017           Class 1 
 

3294774    26/11/2015
[International Registration No. : 1281733]
BeiJing Polymer Technology Co., Ltd.
Langfu Government Street, Tongzhou District BeiJing China

Proposed to be Used
IR DIVISION
Industrial chemicals; water-purifying chemicals; soil conditioning preparations; bleaching preparations; textile auxiliaries;
enamel and glass-staining chemicals; chemical preparations for facilitating the alloying of metals; antistatic preparations, 
other than for household purposes; anti coagulating agents; beer-clarifying and preserving agents.

7695



Trade Marks Journal No: 1782 ,   30/01/2017           Class 1 
 

3296866    05/10/2015
[International Registration No. : 1281295]
Wanhua Chemical Group Co., Ltd.
No.7 Xingfu South Road, Yantai 264000 Shandong China

Proposed to be Used
IR DIVISION
Acids; paraformaldehyde; aniline; industrial chemicals; artificial resins, unprocessed; polyurethane; glue for industrial 
purposes; mastic for leather; adhesives for industrial purposes; curing agent.

7696



Trade Marks Journal No: 1782 ,   30/01/2017           Class 1 
 

 

3298281    28/09/2015
[International Registration No. : 1281082]
Ixom Operations Pty Ltd
1 Nicholson Street EAST MELBOURNE VIC 3002 Australia

Proposed to be Used
IR DIVISION
Chemicals used in industry; chemicals for use in manufacture; chemicals used in science; chemicals used in agriculture; 
chemicals for use in horticulture (other than fungicides, weedkillers, herbicides, insecticides, parasiticides); chemicals for 
use in forestry, except fungicides, herbicides, insecticides and parasiticides; chemicals for use in herbicides; chemicals 
for use in pesticides; chemicals for use in fertilizers; chemicals for use in the paper industry; chemicals for use in the 
wood pulp industry; chemicals for use in the oil industry; chemicals for use in the oil refining industry; chemicals for use 
in the petrochemicals industry; chemicals for use in manufacturing pharmaceuticals; chemicals for use in the 
pharmaceutical industry; chemicals for use in the treatment of waste water; chemicals for use in the treatment of water; 
chemicals for treating water; chemical products for the treatment of sewerage; chemicals for the control of odour and 
corrosion in sewerage, waste stream and effluent systems; ion-exchange resins; chemical products for use in testing 
water; polymers used in water treatment; chemicals for the control of environmental pollution; chemical products for use 
in the manufacture of building materials; chemical products for use in construction; chemical substances for use in the 
biotechnological industry; chemical products for use in the manufacture of foods and beverages including wine; food 
protein as a raw ingredient; chemical substances for use as food and beverage ingredients; chemical preparations for use 
in the food and beverage industry; chemical substances for preserving foodstuffs and beverages; additives in the field of 
food manufacturing for enhancing flavour; chemical supplements for use in the manufacture of vitamins; chemicals for 
use in manufacturing medical apparatus; industrial chemicals for use in the manufacture of food flavourings; chemical 
products for the processing of plastics; chemical products for use in biology (other than for medical or veterinary use); 
chemical products for use in mining; chemical products for use in the extraction of minerals; chemical products for use in 
the metallurgical industry; chemical products for use in the manufacture of beauty care products; chemical substances 
for use in the manufacture of perfumes; chemical products for use in the manufacture of fragrances; chemical reagents 
(other than for medical or veterinary purposes); chemicals for the manufacture of paints; chemicals for the manufacture 
of pigments; chemicals for use in the manufacture of colours; industrial cleaners (preparations) for use in manufacturing 
processes; chemical products for use in the manufacture of cleaning, sanitizing and disinfecting preparations; adhesive 
substances for use in industry; industrial adhesives; artificial resins, unprocessed; solvents for use in manufacturing 
processes; surface-active substances; dispersants; wetting agents; surface-active chemical agents; detergents for use in 
industrial processes; detergents for use in manufacturing processes; plasticizers; plastics (unprocessed); plastics as raw 
materials; salts for industrial purposes; gases for industrial use; refrigerants; industrial minerals; chemicals for use in the 
food, beverage, nutrition, water, pharmaceutical, and personal care industries; chemicals used in photography; manures; 
fire extinguishing compositions; tempering and soldering preparations; tanning substances.

7697



Trade Marks Journal No: 1782 ,   30/01/2017           Class 2 
 

3285227    23/11/2015
[International Registration No. : 1280250]
Sun Chemical Corporation
35 Waterview Blvd. Parsippany NJ 07054 United States of America

Proposed to be Used
IR DIVISION
Printing ink.

7698



Trade Marks Journal No: 1782 ,   30/01/2017           Class 2 
 

Priority claimed from 26/10/2015; Application No. : 2015-103034 ;Japan 

3286438    30/10/2015
[International Registration No. : 1280228]
DIC Corporation
35-58, Sakashita 3-chome, Itabashi-ku Tokyo 174-8520 Japan

Proposed to be Used
IR DIVISION
Printing ink; dyes; pigments.

7699



Trade Marks Journal No: 1782 ,   30/01/2017           Class 3 
 

Priority claimed from 16/07/2014; Application No. : 013085741 ;European Union 

2859909    12/09/2014
[International Registration No. : 1219796]
Beiersdorf AG
Unnastr. 48 20253 Hamburg Germany

Proposed to be Used
IR DIVISION
Cosmetics; Deodorants and anti-perspirants for personal use.

7700



Trade Marks Journal No: 1782 ,   30/01/2017           Class 3 
 

Priority claimed from 17/04/2014; Application No. : 012801387 ;European Union 

2875718    22/09/2014
[International Registration No. : 1221564]
KWH Mirka Ltd
Pensalavägen 210 FI-66850 Jeppo Finland

Proposed to be Used
IR DIVISION
Abrasives, coated abrasives, non-woven abrasives, flexible abrasives, abrasive net, abrasive film, abrasive cloth, abrasive 
paper, abrasive discs, abrasive sheets, abrasive strips, abrasive belts, abrasive rolls.

7701



Trade Marks Journal No: 1782 ,   30/01/2017           Class 3 
 

Priority claimed from 13/03/2014; Application No. : 144075826 ;France 

2876442    06/08/2014
[International Registration No. : 1221801]
COMPTOIR NOUVEAU DE LA PARFUMERIE
23 rue Boissy d'Anglas F-75008 PARIS France

Proposed to be Used
IR DIVISION
Perfumes. 

7702



Trade Marks Journal No: 1782 ,   30/01/2017           Class 3 
 

Priority claimed from 03/09/2014; Application No. : 86383863 ;United States of America 

2876902    01/10/2014
[International Registration No. : 1222068]
ORLY INTERNATIONAL, INC.
7710 Haskell Avenue VAN NUYS CA 91406 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
K & S PARTNERS, Intellectual Property Attorneys, 109, Sector 44, Gurgaon 122003, National Capital Region

Proposed to be Used
IR DIVISION
NAIL CARE PREPARATIONS.

7703



Trade Marks Journal No: 1782 ,   30/01/2017           Class 3 
 

Priority claimed from 19/03/2015; Application No. : 674513 ;Switzerland 

3249574    01/09/2015
[International Registration No. : 1273639]
Zino Davidoff SA
Rue Faucigny 5 CH-1700 Fribourg Switzerland

Proposed to be Used
IR DIVISION
Perfumery products; essential oils, cosmetics; soaps, particularly cakes of toilet soap; toiletries; sanitary preparations as 
toiletry products; sunscreen preparations for tanning; nail hardening and strengthening products; sanitary preparations 
as toiletry products for use in bathrooms, foaming products and bath and shower gels, tonic products for personal 
hygiene; depilatory preparations; facial masks for cosmetic use; eyeliner pencils, make-up removing products; nail 
polish, nail polish remover, skin lotions for cosmetic use, emollients for removing cuticles; nail strengthening lotions, 
tanning creams, cosmetic products for decorative use, particularly blusher, lipstick, eye shadows, eyeliner brushes, 
mascara, body moisturizing concentrates (other than for medical use); after-shave preparations, particularly after-shave 
oils, creams, powders and lotions; shaving creams, pre-shave creams; eaux de Cologne; toilet water; deodorants (sprays 
and sticks), antiperspirants for personal use; deodorants for intimate use; dentifrices.

7704



Trade Marks Journal No: 1782 ,   30/01/2017           Class 3 
 

3250797    03/08/2015
[International Registration No. : 1274358]
Art & Design International INC.
B2, 85, Yanghwa-ro, Mapo-Gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Flavorings for beverages (essential oils); laundry bleaching preparations; laundry starch; cosmetics; lavender oil; beauty 
masks; soap (not for personal use); cosmetic soap; dentifrices; boot cream; furniture polish; shampoo for pets; 
abrasives; shower gels; hair wax; skin cleansers; cosmetic preparations for skin care; make-up and cosmetics; cosmetic 
preparations for baths; cosmetic preparations for the face and body.

7705



Trade Marks Journal No: 1782 ,   30/01/2017           Class 3 
 

 

3278033    12/11/2015
[International Registration No. : 1278855]
Shipman, Marissa J
1770 Post Street 203, Shipman Associates, Inc. San Francisco CA 94115 United States of America

Proposed to be Used
IR DIVISION
Cosmetics; mascara.

7706



Trade Marks Journal No: 1782 ,   30/01/2017           Class 3 
 

3287726    25/11/2015
[International Registration No. : 1280282]
Unilever Plc
Port Sunlight, Wirral Merseyside CH62 4ZD United Kingdom

Proposed to be Used
IR DIVISION
Soaps; perfumery, essential oils, cosmetics; colognes, eau de toilette, perfume body sprays; oils, creams and lotions for 
the skin; shaving foam, shaving gel, pre-shaving and after-shaving lotions; talcum powder; preparations for the bath and 
shower; hair lotions; shampoo and conditioner; hair styling products; dentifrices; non-medicated mouthwashes; 
deodorants; anti-perspirants for personal use; non-medicated toilet preparations.

7707



Trade Marks Journal No: 1782 ,   30/01/2017           Class 3 
 

3290091    15/10/2015
[International Registration No. : 1280768]
Boo Boo Products Limited
32, Hengrave Road, Honor Oak London SE23 3NW United Kingdom

Proposed to be Used
IR DIVISION
Perfumes, cosmetics, shower gels, soap, body scrubs, body creams, anti-stretch mark preparations, skin care and hair 
care preparations, bath preparations.

7708



Trade Marks Journal No: 1782 ,   30/01/2017           Class 3 
 

3293482    19/10/2015
[International Registration No. : 1281592]
NETTUNO S.R.L.
Viale Industria, 16/18 I-24060 CASTELLI CALEPIO (BG) Italy

Proposed to be Used
IR DIVISION
Cream soap with glycerine; cream soap; cleansing creams with glycerine (cosmetic); cleansing creams (cosmetic); hand 
cleansers; liquid soaps for hands, face and body with glycerine; liquid soaps for hands, face and body; bath soaps in 
liquid, solid or gel form; hand cleaning preparations with glycerine; hand cleaning preparations; hand soap; cosmetic 
creams, milks, lotions, gels and powders for the face, hands and body; skin conditioning creams for cosmetic purposes; 
moisturizers; moisturizing creams, lotions and gels; after-sun creams and preparations; cosmetic creams for skin care; 
non-medicated skin creams; cleansing and moisturizing creams, oils and lotions and preparations; sunblock; sun 
creams; sun-tanning and sun protection preparations; sun care lotions; sun protection oils; wipes impregnated with a 
skin cleanser; disposable wipes impregnated with cleansing chemicals or compounds for personal hygiene; abrasive 
paste; pumice stones; varnish-removing preparations; oils for cleaning purposes; oils for cosmetic purposes; anti-
bacterial soap; laundry detergents; cleaning, polishing, degreasing and abrasive preparations; scouring liquids; topical 
skin sprays for cosmetic purposes; bath and shower gels; floor cleaning preparations; floor stripping preparations; 
degreasing preparations for household purposes; all-purpose cleaning preparations; detergents other than for use in 
manufacturing operations and for medical purposes; bath preparations, not for medical purposes; cleansing milk; 
moisturizing milk.

7709



Trade Marks Journal No: 1782 ,   30/01/2017           Class 3 
 

 

3295979    27/08/2015
[International Registration No. : 1281548]
"OTKRYTOE AKTSIONERNOE OBSHCHESTVO "COSMETICHESKOE OBYEDINENIE "SVOBODA"
ul. Vyatskaya, d. 47 RU-127015 MOSCOW Russian Federation

Proposed to be Used
IR DIVISION
Cosmetic creams; skin whitening creams; lotions for cosmetic purposes; cosmetic masks; cosmetic oils; soap; cosmetic 
kits; cosmetic preparations for baths; cosmetic preparations for skin care; cosmetics.

7710



Trade Marks Journal No: 1782 ,   30/01/2017           Class 3 
 

3297963    20/10/2015
[International Registration No. : 1281758]
HAVE&BE CO., LTD.
6F 4~5, 13, Nonhyeon-ro 72-gil, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cake flavorings (essential oils); bleaching preparations; lipsticks; make-up and cosmetics; cosmetic preparations for 
baths; cosmetic preparations for skin care; eyeliner; balms other than for medical purposes; deodorants for personal use; 
perfumes; hair gel; cosmetics; lavender oil; false eyelashes; cleaning preparations; shampoos; cosmetic soaps; 
dentifrices; shampoos for pets; nail polish.

7711



Trade Marks Journal No: 1782 ,   30/01/2017           Class 3 
 

Priority claimed from 13/08/2015; Application No. : 4020150060354 ;Republic of Korea 

3300549    29/10/2015
[International Registration No. : 1282493]
YOON, TAE HYUK
Pyeongnae maeul sangnok dessian 1607-1501, 35 Gyeongchun-ro 1286 beon-gil, Namyangju-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cosmetic facial masks; face mask pack (cosmetics); beauty masks.

7712



Trade Marks Journal No: 1782 ,   30/01/2017           Class 5 
 

Priority claimed from 25/04/2014; Application No. : 2014-032680 ;Japan 

2871793    23/10/2014
[International Registration No. : 1213670]
FUJIFILM KYOWA KIRIN BIOLOGICS Co., Ltd.
1-6-1 Ohtemachi, Chiyoda-ku Tokyo 100-8185 Japan

Proposed to be Used
IR DIVISION
Pharmaceuticals.

7713



Trade Marks Journal No: 1782 ,   30/01/2017           Class 5 
 

Priority claimed from 02/07/2014; Application No. : 661099 ;Switzerland 

2875491    22/08/2014
[International Registration No. : 1221445]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Products for destroying vermin; fungicides, herbicides.

7714



Trade Marks Journal No: 1782 ,   30/01/2017           Class 5 
 

Priority claimed from 26/05/2015; Application No. : 30 2015 040 390 ;Germany 

3259099    19/10/2015
[International Registration No. : 1276504]
Boehringer Ingelheim Vetmedica GmbH
55218 Ingelheim Germany

Proposed to be Used
IR DIVISION
Veterinary preparations for the treatment of mastitis.

7715



Trade Marks Journal No: 1782 ,   30/01/2017           Class 5 
 

Priority claimed from 10/09/2015; Application No. : 680663 ;Switzerland 

3283267    20/11/2015
[International Registration No. : 1279350]
F. Hoffmann-La Roche AG
Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used
IR DIVISION
Pharmaceutical products for the treatment of respiratory, immunologic and dermatological diseases.

7716



Trade Marks Journal No: 1782 ,   30/01/2017           Class 5 
 

3285158    11/11/2015
[International Registration No. : 1279951]
Merck KGaA
Frankfurter Strasse 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for human use.

7717



Trade Marks Journal No: 1782 ,   30/01/2017           Class 5 
 

Priority claimed from 12/05/2015; Application No. : 30 2015 038 699 ;Germany 

3286442    02/11/2015
[International Registration No. : 1280289]
Bayer Intellectual Property GmbH 
Alfred-Nobel-Straße 10 40789 Monheim am Rhein DE

Proposed to be Used
IR DIVISION
Pharmaceutical preparations and substances.

7718



Trade Marks Journal No: 1782 ,   30/01/2017           Class 5 
 

Priority claimed from 15/04/2015; Application No. : 154173711 ;France 

3288601    13/10/2015
[International Registration No. : 1280745]
BIOFARMA
50 rue Carnot F-92284 SURESNES CEDEX France

Proposed to be Used
IR DIVISION
Pharmaceutical preparations; veterinary preparations; sanitary products for medical purposes; implants for 
pharmaceutical use; implantable medicines; dietetic substances for medical use; dietetic substances for veterinary use; 
food for babies; dietetic preparations and food supplements; food supplements for animals; plasters, materials for 
dressings; teeth filling material; dental impression materials; disinfectants; products for destroying vermin; fungicides; 
herbicides.

7719



Trade Marks Journal No: 1782 ,   30/01/2017           Class 5 
 

Priority claimed from 22/07/2015; Application No. : 86701398 ;United States of America 

3290086    11/08/2015
[International Registration No. : 1279854]
Cortendo AB
900 Northbrook Drive, Suite 200 Trevose PA 19053 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical and biological drugs.

7720



Trade Marks Journal No: 1782 ,   30/01/2017           Class 5 
 

3291184    15/10/2015
[International Registration No. : 1280912]
Kuhnil Pharm. Co., Ltd.
33, Georimak-gil, Jiksan-eup, Seobuk-gu, Cheonan-si Chungcheongnam-do Republic of Korea

Proposed to be Used
IR DIVISION
Preparations for the treatment of hyperlipidemia; cardiovascular pharmaceutical preparations; preparations for the 
treatment of arteriosclerosis; chemotherapeutics; hypoglycemic agents; anticoagulants; antibiotic preparations; 
antihypertensives; dermatological pharmaceutical products; pharmaceutical preparations acting on the central nervous 
system; pharmaceutical preparations for tumor treatment; pharmaceutical preparations for circulatory system; 
pharmaceutical agents affecting digestive organs; pharmaceutical preparations for activating cellular function; 
pharmaceutical preparations for immunity adjustment; pharmaceutical agents affecting sensory organs; pharmaceutical 
agents affecting metabolism; pharmaceutical agents affecting peripheral nervous system; anti-inflammatory preparations; 
pharmaceutical preparations for urogenital organs.

7721



Trade Marks Journal No: 1782 ,   30/01/2017           Class 5 
 

Priority claimed from 17/04/2015; Application No. : 2015/00814 ;Ireland 

3299072    09/10/2015
[International Registration No. : 1281114]
GILEAD SCIENCES IRELAND UC
IDA Business and Technology Park, Carrigtohill Co. Cork Ireland

Proposed to be Used
IR DIVISION
Pharmaceutical preparations; antiviral pharmaceutical preparations; antifungal pharmaceutical preparations; 
pharmaceutical preparations for the treatment of inflammation; pharmaceutical preparations for the treatment of hepatic, 
cardiovascular, respiratory, oncological, hematological conditions, diseases and disorders; pharmaceutical preparations 
for the treatment and prevention of infectious diseases; anti-fibrotic pharmaceutical preparations; syringes prefilled with 
pharmaceutical preparations.

7722



Trade Marks Journal No: 1782 ,   30/01/2017           Class 5 
 

Priority claimed from 17/04/2015; Application No. : 2015/00811 ;Ireland 

3299073    09/10/2015
[International Registration No. : 1281115]
GILEAD SCIENCES IRELAND UC
IDA Business and Technology Park, Carrigtohill Co. Cork Ireland

Proposed to be Used
IR DIVISION
Pharmaceutical preparations; antiviral pharmaceutical preparations; antifungal pharmaceutical preparations; 
pharmaceutical preparations for the treatment of inflammation; pharmaceutical preparations for the treatment of hepatic, 
cardiovascular, respiratory, oncological, hematological conditions, diseases and disorders; pharmaceutical preparations 
for the treatment and prevention of infectious diseases; anti-fibrotic pharmaceutical preparations; syringes prefilled with 
pharmaceutical preparations.

7723



Trade Marks Journal No: 1782 ,   30/01/2017           Class 5 
 

3304510    06/11/2015
[International Registration No. : 1282491]
APOMEDICA SAGL
Rotfluhstrasse 28 CH-8702 Zollikon Switzerland

Proposed to be Used
IR DIVISION
Pharmaceutical and veterinary products; medicinal tea and medicinal plant infusions.

7724



Trade Marks Journal No: 1782 ,   30/01/2017           Class 6 
 

 

3300556    08/10/2015
[International Registration No. : 1282446]
Hebei Dongfang Hardware Mesh Products Co., Ltd.
No. 58, Yuhua Road, Anping County Hebei Province China

Proposed to be Used
IR DIVISION
Steel wire; aluminium wire; barbed wire; wire of common metal; iron wire; metal gauzes for filtering; wire gauze; thread of 
metal for tying-up purposes; sheaf binders of metal; welded wire mesh.

7725



Trade Marks Journal No: 1782 ,   30/01/2017           Class 6 
 

3304153    26/11/2015
[International Registration No. : 1283073]
Wenzhou Akada Foreign Trade Co., Ltd. 
North of 4/F, Room 203, Guoda Plaza, Economic and Technical Development Zone, Wenzhou Zhejiang CN

Proposed to be Used
IR DIVISION
Door handles of metal; knobs of metal; chains of metal; door bolts of metal; hinges of metal; fittings of metal for furniture; 
ironmongery; locks of metal, other than electric; padlocks; keys.

7726



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

 

Priority claimed from 06/06/2014; Application No. : 012943304 ;European Union 

2871901    09/10/2014
[International Registration No. : 1216900]
Siemens Healthcare GmbH 
Henkestraße 127 91052 Erlangen DE

Proposed to be Used
IR DIVISION
Software for medical imaging and diagnosis; software for angiography apparatus.

7727



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

Priority claimed from 30/01/2014; Application No. : 657768 ;Switzerland 

2877971    15/07/2014
[International Registration No. : 1222181]
ABB India Ltd.
Plot No. 79, Street No. 17, MIDC Satpur IN-422007 Nashik India

Proposed to be Used
IR DIVISION
Air-insulated switchgears.

7728



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

2878051    22/09/2014
[International Registration No. : 1222294]
Futech bvba
Ambachtstraat 19 B-3980 Tessenderlo

Proposed to be Used
IR DIVISION
Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin operated apparatus; cash registers, calculating machines, data processing equipment and 
computers; software; fire extinguishers.

7729



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

2878141    07/07/2014
[International Registration No. : 1222358]
Sensormatic Electronics, LLC
4700 Exchange Court, Suite 300 Boca Raton FL 33431 United States of America

Proposed to be Used
IR DIVISION
Hardware and software for video security, closed circuit television, digital video surveillance, digital video recording, 
storage and management, keyboards, encoders/decoders, video analytics, point of sale monitoring and integrated 
electronic security systems.

7730



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

Priority claimed from 10/03/2015; Application No. : 013816814 ;European Union 

3249313    03/09/2015
[International Registration No. : 1274618]
Airbus Defence and Space GmbH
Willy-Messerschmitt-Str. 1 85521 Ottobrunn Germany

Proposed to be Used
IR DIVISION
Appliances and equipment comprising thereof and apparatus for the transmission of messages, information, data, sound 
and images over the airwaves, via cable, via fiber optics, via telephone, via satellite, via terminals, via telecommunication 
networks and via computer networks; telecommunications and desktop automation terminals for military applications; 
telephony apparatus, mobile telephones, cordless telephones, radio paging apparatus and equipment, faxes, PDAs 
(personal digital assistants), mobile devices for Internet access, spare parts for the abovementioned goods to allow 
communications and to conduct secure transactions and online business; software (recorded/stored programs) for 
communication and radio communication networks for transmission of data via wire, cable, via fiber optics, via radio or 
via satellite; software, software (recorded/stored programs) for the management, administration, architecture 
management, configuration and protection of local or remote networks for voice, image and data; apparatus and software 
(recorded/stored programs) for securing of access to computer networks and to internet protocol (IP) networks; software 
(recorded/stored programs) for encryption and decryption; software (recorded/stored programs) for encoding and 
decoding; software (recorded/stored programs) for the architecture, administration and securing of access to computer 
networks and to Internet protocol (IP) networks; simulation, modeling, testing and experimentation software; servers for 
modeling simulation, testing and experimentation of civilian and military operations; software (recorded/stored programs) 
for computers for the development, optimization and performance analysis of methods and algorithms as well as 
processors (central processing units) and software modules for the processing and/or generation of navigation signals 
and/or data pertaining to navigation or cartography; software designed to perform the functions of planning, acquisition, 
processing and dissemination of intelligence information and data exclusively in the areas of intelligence and geography, 
for the purpose of defense and safety, software for digital radio networks giving the user access to voice services and 
data such as group communications in relay mode, individual calls, short messages and localization and transmission of 
data, all these products for digital radio networks; software (recorded/stored programs) for the provision of access to an 
electronic messaging service; transaction security software for intranet and Internet data terminals, operating stations 
and terminals for presenting information graphically and textually; secure information processing equipment; secure 
telecommunications appliances and equipment comprising thereof; electronic handheld devices for the wireless receipt 
and/or transmission of secure data, especially messages, and electrical and electronic apparatus and equipment allowing 
the user to save or manage personal information; software for the redirection of secure messages, Internet e-mail and/or 
other data to one or more electronic handheld devices from a database stored in or associated with a personal computer 
or a server; software for the synchronization of secure data between a remote station or device and a fixed or remote 
station or device; electrical and electronic apparatus and instruments namely computers, processors (central processing 
units) of data and software (recorded/stored programs) for computers for the development, optimization and performance 
analysis of methods and algorithms as well as processors (central processing units) and software modules for the 
processing and/or generation of navigation signals and/or data pertaining to navigation; recording equipment and 
systems comprising thereof for apparatus for locomotion by land, air or water; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; industrial geoproduction system composed of 
a digital processing chain for producing satellite, aerial or terrestrial images, data in 3D; magnetic data carriers, recording 
discs; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment and 
computers; fire-extinguishing apparatus; aerials; tape recorders; magnetic tape units (for computers); magnetic tapes; 
videotapes; film cameras; video cameras; compact discs (audio-video); optical compact discs; magnetic disks; optical 
disks; gramophone records; optical data media; magnetic data media; transmitting sets (telecommunication); software for 
the field of satellite imaging and data; apparatus for processing data, in particular via satellite; apparatus for simulating 
the development of infrastructure; apparatus for creating and updating development plans and maps and for observing 
parcels of agricultural land and optimizing crop development and the monitoring thereof; compact disc players; optical 
character readers; games software; packaged software for processing and analyzing photographs, such as aerial shots, 
satellite or terrestrial shots; apparatus for processing data, in particular from satellites; packaged software for 
stereographic reproduction, for preparing digital terrain models, for modeling in 3D, ortho, orthoimages and thematic 
maps; computerized files and software packages with geographic, geologic, cartographic and topographic data; computer
files and packaged software containing reproductions of terrain and digital maps; equipment for data bases and for 
access to data bases; computer software for processing and analyzing photographs such as aerial and satellite 
photographs; computer software for stereographic projections, digital land models, ortho-images and thematic maps; 
computerized files and software for geography, geology and topography; computerized files and software for ground 
mapping and digital maps; satellite navigation equipment; remote control apparatus; airborne sensors; transmitters 
(telecommunication); apparatus for processing, analysis, reproduction and storage of satellites images; electric and 

7731



electronic apparatus to generate digital elevation models; digital elevation models data bases (software); computers and 
computer software for industries, namely, fire and government, relating to operational systems, customer management, 
asset management systems, geographical information systems, computer aided design, real-time visualization and 
mobile systems and configuration of the same for usage on appropriate computer hardware.

7732



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

 

Priority claimed from 25/08/2015; Application No. : 2015-081591 ;Japan 

3256735    14/09/2015
[International Registration No. : 1276559]
TREND MICRO KABUSHIKI KAISHA (also trading as Trend Micro Incorporated)
Shinjuku MAYNDS Tower, 1-1, Yoyogi 2-Chome, Shibuya-Ku Tokyo Japan

Proposed to be Used
IR DIVISION
Computer hardware; computer hardware for integrated control of security functions to protect computer network against 
threat by computer virus, illegal access and others; computer software; computer utility software; computer software for 
firewall; computer software for data security of computers and other computer software; fittings for computer; computer 
software to prevent confidential information from leaking; computer software and electronic publications to provide 
information to users and to educate users in relation to computer and network security; computer software to monitor, 
report and perform the regulated compliance; computer software to backup and to restore data; computer hardware and 
software to protect and to enhance confidentiality of data; computer hardware and software to protect or to restore the 
perfect condition of data, computer, computer software, computer network; computer hardware and software to protect or 
to restore the effectiveness of data and the infrastructure of computers; electronic publications recorded in electronic 
circuits, magnetic disks, magnetic tapes, optical disks, magnetic-optical disks; other electronic publications; electrical 
communication machines and instruments; electronic circuits, magnetic disks, magnetic tapes, optical disks, magnetic-
optical disks and other recording media recorded with computer programs; computer programs; other electronic 
machines, apparatus and their parts; consumer video game programs; electronic circuits and CD-ROMs recorded with 
programs for hand-held games with liquid crystal displays; exposed cinematographic films; exposed slide films; slide film 
mounts; recorded video discs and video tapes; downloadable image files; computer software, recorded.

7733



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

 

Priority claimed from 25/08/2015; Application No. : 2015-081589 ;Japan 

3259101    14/09/2015
[International Registration No. : 1276557]
TREND MICRO KABUSHIKI KAISHA (also trading as Trend Micro Incorporated)
Shinjuku MAYNDS Tower, 1-1, Yoyogi 2-Chome, Shibuya-Ku Tokyo Japan

Proposed to be Used
IR DIVISION
Computer hardware; computer hardware for integrated control of security functions to protect computer network against 
threat by computer virus, illegal access and others; computer software; computer utility software; computer software for 
firewall; computer software for data security of computers and other computer software; fittings for computer; computer 
software to prevent confidential information from leaking; computer software and electronic publications to provide 
information to users and to educate users in relation to computer and network security; computer software to monitor, 
report and perform the regulated compliance; computer software to backup and to restore data; computer hardware and 
software to protect and to enhance confidentiality of data; computer hardware and software to protect or to restore the 
perfect condition of data, computer, computer software, computer network; computer hardware and software to protect or 
to restore the effectiveness of data and the infrastructure of computers; electronic publications recorded in electronic 
circuits, magnetic disks, magnetic tapes, optical disks, magnetic-optical disks; other electronic publications; electrical 
communication machines and instruments; electronic circuits, magnetic disks, magnetic tapes, optical disks, magnetic-
optical disks and other recording media recorded with computer programs; computer programs; other electronic 
machines, apparatus and their parts; consumer video game programs; electronic circuits and CD-ROMs recorded with 
programs for hand-held games with liquid crystal displays; exposed cinematographic films; exposed slide films; slide film 
mounts; recorded video discs and video tapes; downloadable image files; computer software, recorded.

7734



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

Priority claimed from 02/10/2015; Application No. : 2015-095449 ;Japan 

3287823    30/10/2015
[International Registration No. : 1280557]
MURATA MANUFACTURING CO., LTD.
10-1, Higashikotari 1 chome, Nagaokakyo-shi Kyoto 617-8555 Japan

Proposed to be Used
IR DIVISION
Capacitors; electric double-layer capacitors; telecommunication machines and apparatus; power distribution or control 
machines and apparatus; rotary converters; phase modifiers.

7735



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

3291339    13/11/2015
[International Registration No. : 1282100]
Shenzhen Times Innovation Technology Co., Ltd
3/F 4, 4/F 2, Jinrui Zhonghe Industrial Area, Huarong Rd., Dalang Shenzhan China

Proposed to be Used
IR DIVISION
Covers for telephone; cell phone covers; connections for electric lines; protective covers for tablet computers; protective 
cases for tablet computers; glass covered with an electrical conductor; couplers [data processing equipment]; computer 
peripheral devices; chargers for electric batteries; sockets, plugs and other contacts [electric connections].

7736



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

3294783    26/11/2015
[International Registration No. : 1282147]
Quanzhou Heyi Electronics Co., Ltd.
F/3, Building A, No.2-7 (C) of Qingmeng Park, Quanzhou Economic-Technological Development Area, Quanzhou City Fujian Province 
China

Proposed to be Used
IR DIVISION
Computer programs [downloadable software]; time recording apparatus; attendance machines; light-emitting electronic 
pointers; transmitters of electronic signals; alarms; chargers for electric batteries.

7737



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

 

Priority claimed from 19/10/2015; Application No. : 86791571 ;United States of America 

3294950    29/10/2015
[International Registration No. : 1281446]
Resonance, Inc. 
4025 NW 36th Street Oklahoma City OK 73112 US

Proposed to be Used
IR DIVISION
Audio equipment for vehicles, namely, loud speakers for automotive audio systems; audio equipment for personal use, 
namely, stereos, speakers, amplifiers, equalizers, crossovers and speaker housings; audio speakers; bass speakers; 
stereo amplifiers, headphones; earbuds; powered speakers; satellite speakers.

7738



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

Priority claimed from 12/03/2015; Application No. : 1306429 ;Benelux 

3295976    28/08/2015
[International Registration No. : 1281540]
QdepQ Systems BV
Mijnbouwstraat 120 NL-2628 RX Delft

Proposed to be Used
IR DIVISION
Software; computer hardware; microchips; data conversation software or hardware; algorithm software programs and 
digital hardware for automatic conversation of visual images for high definition television or other apparatus for visual 
display; computer software for processing digital images; software and hardware for processing digital images, sounds, 
graphics and videos; computer hardware and software for enhancing and providing real time transfer, transmission, 
reception, processing and digitizing of audio and video graphics information; computer software to enhance the audio-
visual capabilities of multimedia applications; integrated circuits; integrated circuits for the conversation of digital 
images; integrated circuit memories; integrated circuit chips; computer chip sets; data conversation software; apparatus 
for the processing of images; central processing units for processing information, data, sound or images; data 
processing equipment; processors; digital image processors; data processors; central processing units (cpu); digital 
sound processors; video processors; image processors; signal processors; semiconductor processors; semiconductor 
processor chips; semiconductor chips; microprocessors; integrated circuit boards, printed circuit boards and electrical 
circuit boards; computer operating systems; signal transmitting or receiving apparatus; signal transmitters; data 
conversation apparatus; digital indicators; digital transmitters; digital converters; digital signal processors; digital optical 
transmission apparatus; information technology and audio-visual equipment; audio/visual devices; photographic devices;
display devices; film and video devices; cameras; 3d cameras; video cameras; spectacles; optical receivers; audio-visual 
receivers; mobile data receivers; computers; software applications; minicomputers; monitors; televisions; television 
monitors; high definition televisions; tablets; notebooks; laptops; memory cards; cellular phones; mobile telephones; 
smart phones; portable and handheld electronic personal organizers; appliances and consumer electronic devices; digital 
music players, dvd players, recorders, personal digital assistants, digital cameras and digital recorders, home theatre 
products, video games [software], audio drivers, video drivers; graphics cards, graphic processing units (gpu), graphic 
chipsets, visual processors, visual coprocessors, software, and hardware; software programmable processors; digital 
and optical microprocessors; computer peripherals; database management software; database synchronization software; 
telecommunications equipment and computer networks, namely processing and operating systems; scientific, nautical, 
surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life saving 
and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for the recording, transmission or reproduction of sound or 
images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; mechanisms for 
coin operated apparatus; cash registers, calculating machines, data processing equipment, computers; fire extinguishing 
apparatus.

7739



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

3296050    27/11/2015
[International Registration No. : 1281226]
MEILU ELECTRONIC (SHENZHEN) CO., LTD.
7F, No. B4 Xinjianxing Industrial Zone, Fengxin Road, Loucun Community, Gongming Office, Guangming New Area, Shenzhen 518000
Guangdong China

Proposed to be Used
IR DIVISION
Electric wires.

7740



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9
 

3296865    28/10/2015
[International Registration No. : 1281294]
Red Hat, Inc.
100 East Davie Street Raleigh NC 27601 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for deploying, scaling, monitoring and managing web sites, web services, mobile application 
services, datastores and messaging interconnects.

7741



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

3296924    26/11/2015
[International Registration No. : 1281912]
Shenzhen MileSeey Technology Co., Ltd.
6F, Building 9, Zhongguan Honghualing Industrial South Park II, 1213 Liuxian Ave., Taoyuan Street, Nanshan District, Shenzhen 
Guangdong China

Proposed to be Used
IR DIVISION
Computer software applications, downloadable; quantity indicators; measures; monitoring apparatus, electric; precision 
measuring apparatus; surveying apparatus and instruments; telemeters; measuring apparatus; marine depth finders; 
counters.

7742



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

3297970    07/12/2015
[International Registration No. : 1281773]
Always Optimise Pty Ltd
31 Winton Cresent Murarrie QLD 4172 Australia

Proposed to be Used
IR DIVISION
Application software.

7743



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

 

3298012    27/11/2015
[International Registration No. : 1281797]
Qingdao Laoshan Electronic Instrument Factory Co., Ltd
No 22 Hechuan Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Gasometers [measuring instruments]; air analysis apparatus; range finders; thermostats; gas testing instruments; 
precision measuring apparatus; chemistry apparatus and instruments; photometers; distribution boxes [electricity].

7744



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

Priority claimed from 19/11/2015; Application No. : 4020150085347 ;Republic of Korea 

3299927    26/11/2015
[International Registration No. : 1282324]
Giosis LLC
117, Teheran-ro, Gangnam-gu Seoul 06134 Republic of Korea

Proposed to be Used
IR DIVISION
USB flash drives; downloadable ring tones; computer software applications, downloadable; downloadable multimedia file;
intelligence application program for downloadable wireless terminal; downloadable smart phone application (software); 
downloadable music files; downloadable image files; electronic publications, downloadable; downloadable electronic gift 
certificates; downloadable electronic documents; computer programs (downloadable software); downloadable coupon; 
downloadable ticket; computer application software for digital or electronic tablets; application software for smart phone; 
computer application software for mobile phones; computer game software; computer software; cell phone straps.

7745



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

3299946    24/11/2015
[International Registration No. : 1282273]
ShenZhen LikkPower Electronics Co., Ltd.
Floor 2-5, Block A, Shixiaganglian Industrial Area, No.2070 Jincheng Road, Shajing Subdistrict, Baoan District Shenzhen China

Proposed to be Used
IR DIVISION
Signal lanterns; television apparatus; horns for loudspeakers; digital video disc player; microphones; sound transmitting 
apparatus; headphones; cabinet for loudspeakers; record players; earphones.

7746



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

3299964    27/11/2015
[International Registration No. : 1282295]
GUANGZHOU ZSOUND PRO AUDIO TECHONOLOGY CO., LTD.
Room No. 33, 102 Xingye Road East, Qiaonan Street, Chenchong Village, Panyu District, Guangzhou City GUANGDONG PROVINCE 
China

Proposed to be Used
IR DIVISION
Megaphones; horns for loudspeakers; cabinets for loudspeakers; diaphragms [acoustics]; acoustic couplers; speaking 
tubes; acoustic conduits.

7747



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

3300913    26/11/2015
[International Registration No. : 1282340]
Shenzhen Zhehua Electronic Technology Co., Ltd.
Room 2206, 22/F, Zhantao Technology Building, Minzhi Avenue, Minzhi Street, Baoan District Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Computer memory devices; electronic tags for goods; global positioning system [GPS] apparatus; cabinets for 
loudspeakers; projection apparatus; audiovisual teaching apparatus; spectrograph apparatus; home used remote 
controller; theft prevention installations, electric; chargers for electric batteries.

7748



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

3300917    24/11/2015
[International Registration No. : 1282274]
Shenzhen Romoss Technology Co., Ltd.
Suite 101, East wing, First floor, Betar Building, No.1 Qimin Rd., Songpingshan, Northern Section, Hi-Tech Industrial Park Nanshan 
District, Shenzhen China

Proposed to be Used
IR DIVISION
Monitors as computer hardware; time recording apparatus, namely chronographs; signal lanterns; luminous signs; 
radios; navigational instruments; vehicle radios; camcorders; portable media players; cameras.

7749



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9 
 

Priority claimed from 19/05/2015; Application No. : 4-2015-005342 ;Philipines 

3300994    16/11/2015
[International Registration No. : 1283057]
Roberto C. Ronquillo
14 Aramismis St., Veterans Village, Project 7 1105 Quezon City Philippines

Proposed to be Used
IR DIVISION
Computer programs and software for transmission and display of digital content, audio works, visual works, audiovisual 
works, electronic publications, books, movies, and music; computer software for browsing and accessing digital content; 
computer application software, downloadable computer software and mobile phone application; computer software for 
games of chance on any computerized platform, including wireless telecommunication devices, mobile phones and 
handheld computers and electronic devices; all the aforesaid goods falling in this class.

7750



Trade Marks Journal No: 1782 ,   30/01/2017           Class 9
 

Priority claimed from 09/06/2015; Application No. : 014221841 ;European Union 

3301073    16/11/2015
[International Registration No. : 1283017]
Seward Limited
Technology Centre, Easting Close - Worthing West Sussex BN14 8HQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Laboratory apparatus consisting of growth media for growing and diluting microbiological and cell cultures 
packed in bags or sachets for mixing, storage, dilution and incubation of said cultures; scientific, nautical, surveying, 
photographic, cinematographic, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching 
apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data 
carriers, recording discs; compact discs, DVDs and other digital recording media; mechanisms for coin-operated 
apparatus; cash registers, calculating machines, data processing equipment, computers; computer software; fire-
extinguishing apparatus.

7751



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

2873612    20/06/2014
[International Registration No. : 1220349]
NUSMILE, LTD.
3315 WEST 12TH ST. HOUSTON TX 77008 United States of America

Proposed to be Used
IR DIVISION
Prostheses, namely, primary dental crowns; dental burrs; dental instruments, namely, consultation models and pedo 
models.

7752



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

 

Priority claimed from 03/06/2014; Application No. : 30 2014 003 788.2/10 ;Germany 

2877987    23/07/2014
[International Registration No. : 1222225]
B. Braun Avitum AG 
Schwarzenberger Weg 73-79 34212 Melsungen DE

Proposed to be Used
IR DIVISION
Surgical, medical, dental and veterinary apparatus and instruments, especially hoses, filters, bags, adapters, valves, 
especially for the treatment or processing of infusion solutions and body fluids, such as blood.

7753



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

 

Priority claimed from 03/06/2014; Application No. : 30 2014 003 763.7/10 ;Germany 

2877988    28/07/2014
[International Registration No. : 1222226]
B. Braun Avitum AG 
Schwarzenberger Weg 73-79 34212 Melsungen DE

Proposed to be Used
IR DIVISION
Surgical, medical, dental and veterinary apparatus and instruments, especially filters, hoses, pipes, adapters, containers, 
bags, valves, membranes, especially for the treatment or processing of infusion solutions and body fluids, such as blood.

7754



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

 

Priority claimed from 03/06/2014; Application No. : 30 2014 003 759.9/10 ;Germany 

2878024    28/07/2014
[International Registration No. : 1222228]
B. Braun Avitum AG 
Schwarzenberger Weg 73-79 34212 Melsungen DE

Proposed to be Used
IR DIVISION
Surgical, medical, dental and veterinary apparatus and instruments, especially filters, hoses, pipes adapters, containers, 
bags, valves, membranes, especially for the treatment or processing of infusion solutions and body fluids, such as blood.

7755



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

 

Priority claimed from 03/06/2014; Application No. : 30 2014 003 754.8/10 ;Germany 

2878025    23/07/2014
[International Registration No. : 1222229]
B. Braun Avitum AG 
Schwarzenberger Weg 73-79 34212 Melsungen DE

Proposed to be Used
IR DIVISION
Surgical, medical, dental and veterinary apparatus and instruments, especially hoses, filters, bags, adapters, valves, 
especially for the treatment or processing of infusion solutions and body fluids, such as blood.

7756



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

 

Priority claimed from 11/06/2015; Application No. : 1312088 ;Benelux 

3296019    12/11/2015
[International Registration No. : 1281198]
Vitreq B.V.
Seggelant-Noord 2 NL-3237 MG Vierpolders

Proposed to be Used
IR DIVISION
Surgical and medical apparatus and instruments; surgical apparatus and instruments for use in ophthalmic surgery; 
artificial eyes; ophthalmological apparatus and instruments; diagnostic instruments for ophthalmology; eye shields for 
medical use; eye testing apparatus; eye protectors.

7757



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

Priority claimed from 09/06/2015; Application No. : 86655907 ;United States of America 

3304515    30/11/2015
[International Registration No. : 1282289]
Cook Medical Technologies LLC
750 Daniels Way, P.O. Box 2269 Bloomington IN 47402 United States of America

Proposed to be Used
IR DIVISION
Medical device for securing wire guides in endoscopic procedures.

7758



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

2873612    20/06/2014
[International Registration No. : 1220349]
NUSMILE, LTD.
3315 WEST 12TH ST. HOUSTON TX 77008 United States of America

Proposed to be Used
IR DIVISION
Prostheses, namely, primary dental crowns; dental burrs; dental instruments, namely, consultation models and pedo 
models.

7759



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

 

Priority claimed from 03/06/2014; Application No. : 30 2014 003 788.2/10 ;Germany 

2877987    23/07/2014
[International Registration No. : 1222225]
B. Braun Avitum AG 
Schwarzenberger Weg 73-79 34212 Melsungen DE

Proposed to be Used
IR DIVISION
Surgical, medical, dental and veterinary apparatus and instruments, especially hoses, filters, bags, adapters, valves, 
especially for the treatment or processing of infusion solutions and body fluids, such as blood.

7760



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

 

Priority claimed from 03/06/2014; Application No. : 30 2014 003 763.7/10 ;Germany 

2877988    28/07/2014
[International Registration No. : 1222226]
B. Braun Avitum AG 
Schwarzenberger Weg 73-79 34212 Melsungen DE

Proposed to be Used
IR DIVISION
Surgical, medical, dental and veterinary apparatus and instruments, especially filters, hoses, pipes, adapters, containers, 
bags, valves, membranes, especially for the treatment or processing of infusion solutions and body fluids, such as blood.

7761



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

 

Priority claimed from 03/06/2014; Application No. : 30 2014 003 759.9/10 ;Germany 

2878024    28/07/2014
[International Registration No. : 1222228]
B. Braun Avitum AG 
Schwarzenberger Weg 73-79 34212 Melsungen DE

Proposed to be Used
IR DIVISION
Surgical, medical, dental and veterinary apparatus and instruments, especially filters, hoses, pipes adapters, containers, 
bags, valves, membranes, especially for the treatment or processing of infusion solutions and body fluids, such as blood.

7762



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

 

Priority claimed from 03/06/2014; Application No. : 30 2014 003 754.8/10 ;Germany 

2878025    23/07/2014
[International Registration No. : 1222229]
B. Braun Avitum AG 
Schwarzenberger Weg 73-79 34212 Melsungen DE

Proposed to be Used
IR DIVISION
Surgical, medical, dental and veterinary apparatus and instruments, especially hoses, filters, bags, adapters, valves, 
especially for the treatment or processing of infusion solutions and body fluids, such as blood.

7763



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

 

Priority claimed from 11/06/2015; Application No. : 1312088 ;Benelux 

3296019    12/11/2015
[International Registration No. : 1281198]
Vitreq B.V.
Seggelant-Noord 2 NL-3237 MG Vierpolders

Proposed to be Used
IR DIVISION
Surgical and medical apparatus and instruments; surgical apparatus and instruments for use in ophthalmic surgery; 
artificial eyes; ophthalmological apparatus and instruments; diagnostic instruments for ophthalmology; eye shields for 
medical use; eye testing apparatus; eye protectors.

7764



Trade Marks Journal No: 1782 ,   30/01/2017           Class 10 
 

Priority claimed from 09/06/2015; Application No. : 86655907 ;United States of America 

3304515    30/11/2015
[International Registration No. : 1282289]
Cook Medical Technologies LLC
750 Daniels Way, P.O. Box 2269 Bloomington IN 47402 United States of America

Proposed to be Used
IR DIVISION
Medical device for securing wire guides in endoscopic procedures.

7765



Trade Marks Journal No: 1782 ,   30/01/2017           Class 11 
 

Priority claimed from 09/05/2014; Application No. : 302014046771.2/11 ;Germany 

2878049    22/08/2014
[International Registration No. : 1222282]
OSRAM GmbH
Marcel-Breuer-Straße 6 80807 München Germany

Proposed to be Used
IR DIVISION
Lighting apparatus and lighting facilities, especially electric lamps and luminaires; lighting apparatus on basis of light 
emitting diodes (LED), also organic LED, LED lamps and LED luminaires and their parts, lighting facilities and their parts 
also on LED basis; aforesaid goods also as a composition of lighting systems.

7766



Trade Marks Journal No: 1782 ,   30/01/2017           Class 11 
 

3266005    26/11/2015
[International Registration No. : 1281740]
Leadray Energy Co., Ltd.
11F-2, No. 229, Fuxing 2nd Rd., Zhubei City, Hsinchu County Taiwan China

Proposed to be Used
IR DIVISION
Light bulbs; light bulbs, electric; torches for lighting; ceiling lights; searchlight; miners' lamps; street lamps; fluorescent 
lamp tubes; spot light.

7767



Trade Marks Journal No: 1782 ,   30/01/2017           Class 11
 

3294773    26/11/2015
[International Registration No. : 1281731]
Rechi Precision Co., Ltd.
No. 943, Chenggong Road, Section 2, Guanyin District, Taoyuan City Taiwan China

Proposed to be Used
IR DIVISION
Cl.11;Lamps; refrigerating appliances and installations; air conditioning apparatus; laundry dryers, electric; drying 
apparatus and installations; air driers; air conditioning installations; heating apparatus; heaters for baths; water 
purification installations.

7768



Trade Marks Journal No: 1782 ,   30/01/2017           Class 11 
 

Priority claimed from 02/10/2015; Application No. : 14634761 ;European Union 

3296030    17/11/2015
[International Registration No. : 1281209]
Erlab D.F.S. S.A.S.
Parc d'Affaires des Portes F-27104 Val de Reuil Cedex France

Proposed to be Used
IR DIVISION
Filters for purifying air.

7769



Trade Marks Journal No: 1782 ,   30/01/2017           Class 11 
 

3296922    26/11/2015
[International Registration No. : 1281902]
Fangwen YU
(Guangdong Meibo Refrigeration Equipment Co.,Ltd.), No.10 Keji East Road, Songxia Industrial Park, Shishan Town, Nanhai District 
528225 Foshan City, Guangdong Province China

Proposed to be Used
IR DIVISION
Refrigerating apparatus and machines; refrigerating containers; ice machines and apparatus; freezers; refrigerators; 
refrigerating appliances and installations; air cooling apparatus; air conditioning apparatus; air conditioning installations.

7770



Trade Marks Journal No: 1782 ,   30/01/2017           Class 11 
 

3303154    26/11/2015
[International Registration No. : 1282348]
Shenzhen Vortek Environmental Equipments Co.,Ltd.
Building B,No.39 Jiaoyu Middle Road, Yixin Community, Pingdi Street, Longgang District 518000 Shenzhen China

Proposed to be Used
IR DIVISION
Lamps; cooling appliances and installations; air filtering installations; gas scrubbing apparatus; air conditioning 
installations; water filtering apparatus; water purification installations; water purifying apparatus and machines.

7771



Trade Marks Journal No: 1782 ,   30/01/2017           Class 12 
 

2878393    12/09/2014
[International Registration No. : 1222554]
Daimler AG
Mercedesstrasse 137 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Automobiles and structural parts therefor.

7772



Trade Marks Journal No: 1782 ,   30/01/2017           Class 12 
 

2878395    12/09/2014
[International Registration No. : 1222557]
Daimler AG
Mercedesstrasse 137 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Automobiles and structural parts therefor.

7773



Trade Marks Journal No: 1782 ,   30/01/2017           Class 12 
 

 

2878418    12/09/2014
[International Registration No. : 1222560]
Daimler AG
Mercedesstrasse 137 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Automobiles and structural parts therefor.

7774



Trade Marks Journal No: 1782 ,   30/01/2017           Class 12 
 

2878425    12/09/2014
[International Registration No. : 1222561]
Daimler AG
Mercedesstrasse 137 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Automobiles and structural parts therefor.

7775



Trade Marks Journal No: 1782 ,   30/01/2017           Class 12 
 

2878540    12/09/2014
[International Registration No. : 1222564]
Daimler AG
Mercedesstrasse 137 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Automobiles and structural parts therefor.

7776



Trade Marks Journal No: 1782 ,   30/01/2017           Class 12 
 

2878545    12/09/2014
[International Registration No. : 1222568]
Daimler AG
Mercedesstrasse 137 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Automobiles and structural parts therefor.

7777



Trade Marks Journal No: 1782 ,   30/01/2017           Class 12 
 

Priority claimed from 16/09/2015; Application No. : 2015-089664 ;Japan 

3293423    02/11/2015
[International Registration No. : 1282136]
KAWASAKI JUKOGYO KABUSHIKI KAISHA (doing business as KAWASAKI HEAVY INDUSTRIES, LTD.)
1-1 Higashikawasaki-cho 3-chome, Chuo-ku Kobe Japan

Proposed to be Used
IR DIVISION
Non-electric prime movers for land vehicles (not including their parts); transmission components for land vehicles; power 
transmissions and gearing for land vehicles; shock absorbers and springs for land vehicles; brakes for land vehicles; 
steering units for land vehicles; AC motors or DC motors for land vehicles (not including their parts); vessels and their 
parts and fittings; personal watercraft; small watercraft; two-wheeled motor vehicles, bicycles and their parts and fittings; 
motorcycles; scooters (vehicles); mopeds; two-wheeled vehicles; handle bars for two-wheeled vehicles; handlebar pads 
for two-wheeled vehicles; front forks for two-wheeled vehicles; wheel rims for two-wheeled vehicles; wheel hubs for two-
wheeled vehicles; spokes for two-wheeled vehicles; tires for two-wheeled vehicles; frames for two-wheeled vehicles; 
saddle for two-wheeled vehicles; stands for two-wheeled vehicles; drive chains for two-wheeled vehicles; drive belts for 
two-wheeled vehicles; fairings for two-wheeled vehicles; mudguards for two-wheeled vehicles; side covers for two-
wheeled vehicles; tail covers for two-wheeled vehicles; pedals for two-wheeled vehicles; brake pads for two-wheeled 
vehicles; luggage racks for two-wheeled vehicles; warning horns for two-wheeled vehicles; engines for land vehicles; 
steering dampers for two-wheeled vehicles; seats for two-wheeled vehicles; foot steps for two wheeled vehicles; foot 
rests for two-wheeled vehicles; handle grips for two-wheeled vehicles; anti-theft alarms for vehicles; automobiles and 
their parts and fittings; all terrain vehicles; utility vehicles; buggy-type vehicles for various purposes.

7778



Trade Marks Journal No: 1782 ,   30/01/2017           Class 12 
 

 

3296039    03/12/2015
[International Registration No. : 1281239]
The Hercules Tire & Rubber Company
16380 U.S. Route 224 East, Suite 200 Findlay, OH 45840 United States of America

Proposed to be Used
IR DIVISION
Tires.

7779



Trade Marks Journal No: 1782 ,   30/01/2017           Class 12 
 

3296842    27/11/2015
[International Registration No. : 1281263]
Jiangsu Mensch Auto Parts Co., Ltd.
Yuanzhuang Village, Xinyang Industrial Park, Tinghu District, Yancheng City 224000 Jiangsu Province China

Proposed to be Used
IR DIVISION
Clutches for land vehicles; brakes for vehicles; brake segments for vehicles; brake linings for vehicles; upholstery for 
vehicles; torque converters for land vehicles; transmission shafts for land vehicles; seat covers for vehicles; shock 
absorbers for automobiles; hubs for vehicle wheels.

7780



Trade Marks Journal No: 1782 ,   30/01/2017           Class 12 
 

3306081    18/11/2015
[International Registration No. : 1282490]
Bomboard LLC
7462 Rock County Line Road Whitewater WI 53190 United States of America

Proposed to be Used
IR DIVISION
Structural parts for boats, namely, specialized sponsons; personal watercraft.

7781



Trade Marks Journal No: 1782 ,   30/01/2017           Class 14

Priority claimed from 06/03/2014; Application No. : 656302 ;Switzerland
2876632    24/07/2014
[International Registration No. : 1221968]
Van Cleef & Arpels SA
Route des Biches 8 CH-1752 Villars-sur-Glâne Switzerland

Proposed to be Used
IR DIVISION
Jewelry; jewelry products; precious stones; precious metals and their alloys; pearls; cuff links; tie clips; finger rings; 
bracelets; earrings; necklaces; broaches; charms; key rings of precious metal; coins; works of art of precious metal; 
jewelry cases [caskets]; boxes of precious metal; timepieces and chronometric instruments; watches; chronometers; wall 
clocks; small clocks; cases; watch chains and springs or glasses; key rings [trinkets or fobs]; statues or figurines 
(statuettes) of precious metals; cases or presentation cases for timepieces; medals; jewelry for computers; jewelry for 
bags.

7782



Trade Marks Journal No: 1782 ,   30/01/2017           Class 14

Priority claimed from 24/08/2015; Application No. : 680577 ;Switzerland
3290101    18/11/2015
[International Registration No. : 1280845]
Armin Strom AG
Bözingenstrasse 46 CH-2502 Biel Switzerland

Proposed to be Used
IR DIVISION
Jewelry, precious stones, timepieces and chronometric instruments; wristwatches; watch straps; watch parts; movements 
for timepieces.

7783



Trade Marks Journal No: 1782 ,   30/01/2017           Class 14

3293427    19/11/2015
[International Registration No. : 1282144]
Lilienthal Lifestyle GmbH
Tauentzienstraße 9-12 10789 Berlin Germany

Proposed to be Used
IR DIVISION
Barrels (clock and watch making); combinations of straps and wristwatches; jewellery, watches; watch straps, of metal, 
leather or plastic; watch straps of nylon; clocks having quartz movements; straps for wrist watches; buckles for 
watchstraps; chronographs [watches]; watch straps of plastic; watch cases; digital clocks incorporating radios; clock 
cases; clock cabinets; watch cases; cases for watches and clocks; cases (fitted) for clocks and watches; watch bands; 
pendulums [clock and watch making]; clocks incorporating ceramics; clocks incorporating radios; watch bracelets; 
leather watch straps; clocks for automobiles; horological and chronometric instruments; clocks and parts therefor; watch 
and clock springs; stands for clocks; digital clocks; presentation boxes for horological articles; cases for watches 
[presentation]; anchors [clock and watch making]; presentation boxes for clocks and watches; presentation cases for 
horological articles; presentation boxes for horological articles; small clocks; dials [clock and watch making]; clocks and 
watches, electric; pendant chains for watches; electronic clocks; watch fobs; clocks for world time zones; watch straps of 
polyvinyl chloride; watch straps of synthetic material; watches; metal expanding watch bracelets; casings for clocks and 
watches; clockworks; stopwatches and clocks and watches for pigeon fanciers; non-leather watch straps; clock hands 
(clock and watch making); clock hands for clocks; time clocks (master clocks) for controlling other clocks; cases of 
precious metals for clocks; clock dials.

7784



Trade Marks Journal No: 1782 ,   30/01/2017           Class 14

Priority claimed from 29/05/2015; Application No. : 676509 ;Switzerland
3297022    27/11/2015
[International Registration No. : 1281752]
Hamilton International AG (Hamilton International SA) (Hamilton International Ltd)
Mattenstrasse 149 CH-2503 Biel/Bienne Switzerland

Proposed to be Used
IR DIVISION
Precious metals and their alloys and goods made of these materials or coated therewith included in this class, namely 
figurines, trophies; timepieces and chronometric instruments, namely chronometers, chronographs, clocks, watches, 
wristwatches, wall clocks, alarm clocks as well as parts and accessories for the aforesaid goods, namely hands, anchors, 
pendulums, barrels, watch cases, watch straps, watch dials, clockworks, watch chains, movements for timepieces, watch 
springs, watch glasses, presentation cases for timepieces, cases for timepieces.

7785



Trade Marks Journal No: 1782 ,   30/01/2017           Class 18
 

Priority claimed from 21/08/2015; Application No. : 1315838 ;Benelux 

3286488    12/11/2015
[International Registration No. : 1280550]
DSM IP Assets B.V.
Het Overloon 1 NL-6411 TE HEERLEN

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather and goods made of these materials namely leather leads, leather straps, leather
cases, leather thread, laces, leashes, shoulder belts, leather thongs, leather twist, boxes of leather or leather board, 
leather or leather-board boxes, stirrups; trunks and travelling bags; bags for climbers; bags for campers; backpacks.

7786



Trade Marks Journal No: 1782 ,   30/01/2017           Class 18

3295972    17/08/2015
[International Registration No. : 1281529]
MRKT LIMITED
Apartment 7A, No. 9 Seymour Road Mid-Levels HONG-KONG China

Proposed to be Used
IR DIVISION
Backpacks, briefcases, messenger bags, bags and the like, shoulder bags, travel bags, clutches.

7787



Trade Marks Journal No: 1782 ,   30/01/2017           Class 19

3291187    27/10/2015
[International Registration No. : 1280923]
Anhui Yuntian Metallurgy Technology Co.,Ltd
No.513 Yucui Road, Yushan economic development zone, Maanshan City 243000 Anhui Province China

Proposed to be Used
IR DIVISION
Fireclay mortar; grog; fire sand; silicate aluminum refractory fiber; clay fireclay; magnesium mud; furnace refractory 
material used (electric porcelain); silica fireclay; refractory fiber; asbestos plaster.

7788



Trade Marks Journal No: 1782 ,   30/01/2017           Class 20

3290103    09/11/2015
[International Registration No. : 1280852]
Etablissements MERMILLOD PORRET
Z.A. - 7 rue des Vernaies F-74230 THONES France

Proposed to be Used
IR DIVISION
Furniture, mirrors, picture frames; works of art made of wood, wax, plaster, cork, reed, cane, wicker, horn, bone, ivory, 
whalebone, shell, amber, mother-of-pearl, meerschaum, substitutes for all these materials or of plastic; coat hangers; 
chests of drawers; cushions; racks; packaging containers of plastic; armchairs; seats; bedding (excluding bed linen); 
mattresses; funerary urns; plate racks; wickerwork; boxes of wood or plastic.

7789



Trade Marks Journal No: 1782 ,   30/01/2017           Class 20

3296036    27/11/2015
[International Registration No. : 1281227]
Guangdong Huasong Furniture Group Co., Ltd.
Lixin Hengling Industrial Zone, Science and Technology Park of Dongcheng, Dongguan City 523000 Guangdong Province China

Proposed to be Used
IR DIVISION
Office furniture; furniture; mattresses; furniture of metal; sofas; furniture made of rattan; works of art made of wood; 
works of art of wood, wax, plaster or plastic; picture frames; bedding, except linen.

7790



Trade Marks Journal No: 1782 ,   30/01/2017           Class 21

Priority claimed from 23/04/2015; Application No. : 013978441 ;European Union
3287585    05/11/2015
[International Registration No. : 1262523]
Nachtmann GmbH
Zacharias-Frank-Straße 7 92660 Neustadt a.d. Waldnaab Germany

Proposed to be Used
IR DIVISION
Glassware, porcelain and earthenware, especially drinking glasses, mugs, bowls, plates, crockery, vases, pitchers, bottles, 
decanting casks, candelabras (candlesticks) and works of art; all aforesaid goods included in this class.

7791



Trade Marks Journal No: 1782 ,   30/01/2017           Class 25

3253296    02/10/2015
[International Registration No. : 1275507]
A&F Hco Stores AT GmbH
Office Park I, Top B02 A-1300 Wien-Flughafen Austria

Proposed to be Used
IR DIVISION
Clothing, footwear, headgear, belts for clothing.

7792



Trade Marks Journal No: 1782 ,   30/01/2017           Class 25

3291317    06/11/2015
[International Registration No. : 1282094]
McGuire Denim, LLC
2340 E. Olympic Blvd., Unit C Los Angeles CA 90021 United States of America

Proposed to be Used
IR DIVISION
Coats for women; collared shirts; jackets; jeans; jeggings, namely, pants that are partially jeans and partially leggings; 
long-sleeved shirts; open-necked shirts; shirts; shirts and short-sleeved shirts; skirts; top coats; tops; wearable garments 
and clothing, namely, shirts; women's clothing, namely, shirts, dresses, skirts, blouses; woven bottoms; woven dresses; 
woven skirts; woven tops.

7793



Trade Marks Journal No: 1782 ,   30/01/2017           Class 25
 

3293467    29/10/2015
[International Registration No. : 1281607]
SHANGHAI ICICLE CO., LTD
Room 102, 29 Building, No. 518 Xinzhuan Road, Caohejing Hi-Tech Park Shanghai China

Proposed to be Used
IR DIVISION
Cl.25;Clothing; underwear; children's clothing; layettes (clothing); shoes; hats; hosiery; gloves (clothing); scarves; 
leather belts (clothing).

7794



Trade Marks Journal No: 1782 ,   30/01/2017           Class 25

3295161    17/03/2015
[International Registration No. : 1281969]
McDonald, Mia R.
2406 E. Fayette St. Baltimore MD 21224 United States of America
LEWIS, Maria R, Mrs
7694 Dorchester Boulevard, 311 HANOVER MD 21076 United States of America

Proposed to be Used
IR DIVISION
Athletic apparel, namely, shirts, pants, jackets, footwear, hats and caps, athletic uniforms; children's and infant's apparel, 
namely, jumpers, overall sleepwear, pajamas, rompers and one-piece garments; gloves for apparel; scientific and 
technological apparel, namely, shirts, pants, jackets, footwear, hats and caps, uniforms; viscous gel polymer sold as a 
component of finished custom cushioned footwear for non-orthopedic purposes and apparel (terms considered too vague 
by the International Bureau - rule 13.2.b) of the Common Regulations).

7795



Trade Marks Journal No: 1782 ,   30/01/2017           Class 25

3298096    13/10/2015
[International Registration No. : 1281839]
Shah Corporation 2 Limited
Irish Square, Upper Denbigh Road St Asaph, Denbighshire LL17 0RN United Kingdom

Proposed to be Used
IR DIVISION
Slippers; Footwear; Clothing.

7796



 
Trade Marks Journal No: 1782 ,   30/01/2017           Class 28 
 

3286499    26/11/2015
[International Registration No. : 1280579]
ZHEJIANG HEXIN TOYS CO., LTD
Hexin Rd., Chengnan Industrial Park, Yunhe Zhejiang China

Proposed to be Used
IR DIVISION
Toys; building blocks [toys]; body-building apparatus; apparatus for games; puppets; skateboards; roller skates.

7797



Trade Marks Journal No: 1782 ,   30/01/2017           Class 28 
 

 

3286522    26/11/2015
[International Registration No. : 1280585]
Shandong Zhimei International Trade Co., Ltd.
Room 401, Linyi Internatinal Trade Center, Linyi 276000 Shandong China

Proposed to be Used
IR DIVISION
Toys; toys; building blocks [toys]; building games; mobiles [toys]; jigsaw puzzles; radio-controlled toy vehicles; scale 
model kits [toys]; toy vehicles.

7798



Trade Marks Journal No: 1782 ,   30/01/2017           Class 28 
 

3293466    29/10/2015
[International Registration No. : 1281606]
Fenglong Sport Consulting (Shanghai) Co., Ltd.
Room 8033, 8th Floor, No. 658 Hangjin Road, Pudong New Area 200120 Shanghai China

Proposed to be Used
IR DIVISION
Bladders of balls for games; balls for games; tables for table tennis; nets for sports.

7799



Trade Marks Journal No: 1782 ,   30/01/2017           Class 28 
 

 

Priority claimed from 25/09/2015; Application No. : 86768691 ;United 
States of America 

3295996    08/10/2015
[International Registration No. : 1282027]
TRAININGMASK, LLC
2141 Plett Road Cadillac MI 49601 United States of America

Proposed to be Used
IR DIVISION
Body-training apparatus; exercise equipment, namely, resistance training exercise masks which restrict and filter airflow; 
physical fitness equipment, namely, resistance training exercise masks which restrict and filter airflow; training apparatus 
for sports, recreational activities and outdoor activities.

7800



Trade Marks Journal No: 1782 ,   30/01/2017           Class 28 
 

Priority claimed from 22/09/2015; Application No. : 86764084 ;United 
States of America 

3299065    08/10/2015
[International Registration No. : 1281105]
Trainingmask, LLC
2141 Plett Road Cadillac MI 49601 United States of America

Proposed to be Used
IR DIVISION
Body-training apparatus; exercise equipment, namely, resistance training exercise masks which restrict airflow; martial 
arts training equipment; physical fitness equipment, namely, resistance training exercise masks which restrict airflow; 
training apparatus for boxing, martial arts, and similar sports; face masks for scent suppression; face masks for outdoor 
sports and activities.

7801



 
Trade Marks Journal No: 1782 ,   30/01/2017           Class 30 
 

2873549    17/06/2014
[International Registration No. : 1220273]
VERDÚ CANTÓ SAFFRONSPAIN, S.L.
Calle Sargento Navarro, 7 E-03660 Novelda (Alicante) Spain

Proposed to be Used
IR DIVISION
Spices; saffron; yellow condiment or yellow spices, clove, cumin, anise, caraway, coriander, ginger, sesame, nutmeg, 
pepper, paprika, cinnamon, oregano, cardamom, mother clove and other spices, sauces and seasoning products in all 
forms of presentation and packaging; coffee, clove, salt, royal jelly for human consumption (not for medical use), curry, 
natural sweeteners, essences for foodstuffs; vanilla, vanillin, cocoa, sugar, rice, sago; flour and preparations made from 
cereals, bread, pastry and confectionery, custards, puddings, honey, golden syrup, yeast, baking powder, edible ices, 
mustard, vinegar, sauces (condiments), ice.

7802



Trade Marks Journal No: 1782 ,   30/01/2017           Class 30 
 

2876602    23/06/2014
[International Registration No. : 1221955]
DAMANDIS
70-74 angle rue Ouled Ziane et Mohamed Smiha Casablanca Morocco

Proposed to be Used
IR DIVISION
Tea in all forms and tea-like products; beverages containing tea or made from tea; tea extracts, iced tea; tea infusions; 
preparations mainly consisting of tea extracts; tea-like products in the form of powders or in granules or instant, extracts 
of aromatic plants, also with added flavorings or vitamins or minerals or spices or other ingredients.

7803



Trade Marks Journal No: 1782 ,   30/01/2017           Class 30 
 

 

Priority claimed from 23/10/2014; Application No. : 2014-089314 ;Japan 

3260793    11/03/2015
[International Registration No. : 1276660]
Takasago Koryo Kogyo Kabushiki Kaisha also trading as Takasago International Corporation
37-1, Kamata 5-chome, Ota-ku Tokyo 144-8721 Japan

Proposed to be Used
IR DIVISION
Binding agents for ice cream; meat tenderizers for household purposes; preparations for stiffening whipped cream; 
aromatic preparations for food [not from "essential oils"]; flavorings, other than essential oils, for beverages; tea; oolong 
tea [chinese tea]; black tea [english tea]; tea of salty kelp powder [kombu-cha]; roasted barley tea [mugicha]; Japanese 
green tea; coffee; cocoa; coffee-based beverages; artificial coffee; roasted coffee beans; coffee beverages with milk; 
chocolate-based beverages; cocoa beverages with milk; confectionery; bread and buns; sandwiches; steamed buns 
stuffed with minced meat [chinese-manjuh]; hamburgers [sandwiches]; pizzas; hot dogs [sandwiches]; meat pies; 
Japanese traditional confectionery; syrup coated roasted chestnuts [confectionery]; sugar coated beans [confectionery]; 
starch-based candies [ame]; pellet-shaped rice crackers [arare]; rice dumplings dressed with sweet bean jam [ankoro]; 
cakes of sugar-bounded millet or popped rice [okoshi]; fried dough cookies [karintoh]; soft pin-rolled cakes of pounded 
rice [gyuhi]; crystal sugar pieces [confectionery]; satoh-zuke [candy-coated fruits or vegetables being confectionery]; rice 
crackers [senbei]; sweet dumplings [dango]; nerikiri [Japanese confectionery consisting of a soft sugared bean-based 
shell containing sweet bean jam]; mizu-ame [glutinous starch syrup being confectionery]; mitsumame [confectionery 
consisting of boiled beans, agar gel cubes and fruits with syrup]; Japanese style steamed cakes [mushi-gashi]; sweet 
pounded rice cakes [mochi-gashi]; bean-jam filled wafers [monaka]; pastry shells for monaka; yude-azuki [boiled adzuki-
beans with sugar being confectionery]; confectionery bars made of sweet jellied bean paste [yohkan]; dried sugared 
cakes of rice flour [rakugan]; western-style confectionery; ice candies; ice cream; wafers; castella [Japanese sponge 
cake]; hard tack candy [confectionery]; caramels; candies [sweets]; cookies; crackers; cones for ice cream; sherbets 
[sorbets]; cream puffs; sponge cakes; toffees [taffies]; chewing gums; chocolate; doughnuts; fruit drops [candies]; 
nougat; pies; biscuits; fruit jellies [confectionery]; frozen yoghurt [confectionery ices]; sweets in the shape of balls; 
pancakes; popcorn; marshmallows; baked apples [confectionery]; rusks; waffles; bean jam buns; cream buns; jam buns; 
bread; buns; seasonings [other than spices]; soya bean paste [condiment]; worcester sauce; meat gravies; ketchup; soy 
sauce [soya sauce]; vinegar; vinegar mixes; seasoning soy sauce [soba-tsuyu]; salad dressings; white sauce; 
mayonnaise; sauces for barbecued meat; cube sugar; fructose [for culinary purposes]; crystal sugar [not confectionery]; 
sugar; maltose [for culinary purposes]; honey; glucose for culinary purposes; powdered starch syrup [for culinary 
purposes]; starch syrup [for culinary purposes]; table salt mixed with sesame seeds; cooking salt; roasted and ground 
sesame seeds; celery salt; umami seasonings; spices; mustard powder [spice]; curry powder [spice]; pepper powder 
[spice]; Japanese pepper in powder form [sansho powder]; clove powder [spice]; hot pepper powder [spice]; cinnamon 
powder [spice]; wasabi powder [Japanese horseradish]; ice cream mixes; sherbet mixes; unroasted coffee beans; cereal 
preparations; uncooked udon noodles [Japanese wheat noodles]; oat flakes; oatmeal; dried cooked-rice; uncooked 
enriched rice; pasta-wrappings for gyoza; corn flakes; powder of sweetened bean jam [sarashi-an]; uncooked artificial 
rice; uncooked spaghetti noodles; uncooked somen noodles [very thin Japanese wheat noodles]; instant udon noodles; 
instant soba noodles; instant chinese noodles; uncooked soba noodles [Japanese buckwheat noodles]; uncooked 
chinese noodles; uncooked bean-starch noodles [harusame]; bread crumb; uncooked chinese rice noodles [bifun]; 
uncooked dried pieces of wheat gluten [fu]; canned cooked rice; macaroni [uncooked]; pounded rice cakes [mochi]; 
instant confectionery mixes; instant jelly mixes; instant doughnut mixes; instant pudding mixes; instant pancake mixes; 
confectionery mixes for making adzuki-bean jelly [mizu-yokan-no-moto]; pasta sauce; flour; Japanese arrowroot powder 
[kudzu-ko]; cornstarch; wheat flour; rice flour; sago palm starch; sweet potato starch; potato flour; buckwheat flour; 
tapioca flour; corn flour; pulse flour; barley flour.

7804



Trade Marks Journal No: 1782 ,   30/01/2017           Class 30 
 

 

3294922    26/11/2015
[International Registration No. : 1281428]
Grupo Bimbo, S.A.B. de C.V.
Prolongacion Paseo De La Reforma, No. 1000, Col. Pena Blanca Santa Fe 01210 Mexico City Mexico

Proposed to be Used
IR DIVISION
Bakery products.

7805



Trade Marks Journal No: 1782 ,   30/01/2017           Class 30 
 

3296046    26/11/2015
[International Registration No. : 1281229]
Grupo Bimbo, S.A.B. de C.V.
Prolongacion Paseo De La Reforma, No. 1000, Col. Pena Blanca Santa Fe 01210 Mexico City Mexico

Proposed to be Used
IR DIVISION
Bakery products.

7806



Trade Marks Journal No: 1782 ,   30/01/2017           Class 31 
 

Priority claimed from 15/10/2015; Application No. : 014680094 ;European 
Union 

3296844    16/10/2015
[International Registration No. : 1281274]
VISAN INDUSTRIAS ZOOTÉCNICAS, S.L.
Ctra M 208 Km 0,5 E-28500 Arganda Spain

Proposed to be Used
IR DIVISION
Animal food, animal fodder.

7807



Trade Marks Journal No: 1782 ,   30/01/2017           Class 33 
 

 

2873180    07/07/2014
[International Registration No. : 1219984]
Lodestar Anstalt (a Liechtenstein company)
Lova-Center, PO Box 1150 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beer); distilled spirits; rum; whiskey; vodka; gin; distilled beverages; liqueurs; cocktails.

7808



Trade Marks Journal No: 1782 ,   30/01/2017           Class 33 
 

Priority claimed from 27/02/2014; Application No. : 16954 ;Leichtenstein 

2877858    18/08/2014
[International Registration No. : 1221653]
Bacardi & Company Limited
Aeulestrasse 5 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Alcoholic beverages, except beers.

7809



Trade Marks Journal No: 1782 ,   30/01/2017           Class 33 
 

 

Priority claimed from 10/07/2014; Application No. : 2014-57877 ;Japan 

3285351    04/11/2015
[International Registration No. : 1232762]
THE NIKKA WHISKY DISTILLING CO., LTD.
4-31, Minami-Aoyama 5 chome, Minato-ku Tokyo 107-8616 Japan

Proposed to be Used
IR DIVISION
Whisky.

7810



Trade Marks Journal No: 1782 ,   30/01/2017           Class 33 
 

 

3288860    06/11/2015
[International Registration No. : 1280853]
CHATEAU TALBOT
F-33250 SAINT JULIEN DE BEYCHEVELLE France

Proposed to be Used
IR DIVISION
Wines, spirits and liqueurs.

7811



Trade Marks Journal No: 1782 ,   30/01/2017           Class 33 
 

Priority claimed from 06/08/2015; Application No. : 1315119 ;Benelux 

3290182    10/12/2015
[International Registration No. : 1282171]
Salentein Argentina B.V.
Putterstraatweg 5 NL-3862 RA NIJKERK

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).

7812



Trade Marks Journal No: 1782 ,   30/01/2017           Class 33 
 

 

3296029    30/10/2015
[International Registration No. : 1281208]
FINANCIERE CHRISTIAN MOUEIX
16 rue de Réaux - Les Roseaux F-33500 LIBOURNE France

Proposed to be Used
IR DIVISION
Wines.

7813



Trade Marks Journal No: 1782 ,   30/01/2017           Class 34 
 

Priority claimed from 30/11/2015; Application No. : 
65050/2015 ;Switzerland 

3296840    04/12/2015
[International Registration No. : 1281252]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Tobacco, raw or manufactured; tobacco products; cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe 
tobacco, chewing tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); electronic 
cigarettes; tobacco products for the purpose of being heated; electronic devices and their parts for the purpose of 
heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; smokers' articles, cigarette 
paper, cigarette tubes, cigarette filters, tobacco tins, cigarette cases, ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters, matches.

7814



Trade Marks Journal No: 1782 ,   30/01/2017           Class 34 
 

Priority claimed from 03/07/2015; Application No. : 678042 ;Switzerland 

3296931    04/12/2015
[International Registration No. : 1281932]
Philip Morris Brands Sàrl
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Tobacco, raw or manufactured; tobacco products; cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe 
tobacco, chewing tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); electronic 
cigarettes; tobacco products for the purpose of being heated; electronic devices and their parts for the purpose of 
heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; smokers' articles, cigarette 
paper, cigarette tubes, cigarette filters, tobacco tins, cigarette cases, ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters, matches.

7815



Trade Marks Journal No: 1782 ,   30/01/2017           Class 34 
 

Priority claimed from 26/11/2015; Application No. : 
64854/2015 ;Switzerland 

3297018    26/11/2015
[International Registration No. : 1281750]
Philip Morris Brands Sàrl
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Tobacco, raw or manufactured; tobacco products; cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe 
tobacco, chewing tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); electronic 
cigarettes; tobacco products for the purpose of being heated; electronic devices and their parts for the purpose of 
heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; smokers' articles, cigarette 
paper, cigarette tubes, cigarette filters, tobacco tins, cigarette cases, ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters, matches.

7816



Trade Marks Journal No: 1782 ,   30/01/2017           Class 34 
 

Priority claimed from 04/12/2015; Application No. : 
65280/2015 ;Switzerland 

3297966    04/12/2015
[International Registration No. : 1281769]
Philip Morris Brands Sàrl
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Tobacco, raw or manufactured; tobacco products; cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe 
tobacco, chewing tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); electronic 
cigarettes; tobacco products for the purpose of being heated; electronic devices and their parts for the purpose of 
heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; liquid nicotine solutions for 
use in electronic cigarettes; smokers' articles, cigarette paper, cigarette tubes, cigarette filters, tobacco tins, cigarette 
cases, ashtrays, pipes, pocket apparatus for rolling cigarettes, lighters, matches.

7817



Trade Marks Journal No: 1782 ,   30/01/2017           Class 34 
 

 

Priority claimed from 03/07/2015; Application No. : 
57959/2015 ;Switzerland 

3297967    04/12/2015
[International Registration No. : 1281771]
Philip Morris Brands Sàrl
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Tobacco, raw or manufactured; tobacco products; cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe 
tobacco, chewing tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); electronic 
cigarettes; tobacco products for the purpose of being heated; electronic devices and their parts for the purpose of 
heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; smokers' articles, cigarette 
paper, cigarette tubes, cigarette filters, tobacco tins, cigarette cases, ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters, matches.

7818



Trade Marks Journal No: 1782 ,   30/01/2017           Class 34 
 

Priority claimed from 03/07/2015; Application No. : 675556 ;Switzerland 

3303100    25/11/2015
[International Registration No. : 1282356]
Philip Morris Brands Sàrl
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Tobacco, raw or manufactured; tobacco products; cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe 
tobacco, chewing tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); electronic 
cigarettes; tobacco products for the purpose of being heated; electronic devices and their parts for the purpose of 
heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; smokers' articles, cigarette 
paper, cigarette tubes, cigarette filters, tobacco tins, cigarette cases, ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters, matches.

7819



Trade Marks Journal No: 1782 ,   30/01/2017           Class 35
 

Priority claimed from 21/01/2015; Application No. : 1303041 ;Benelux 

3298035    17/07/2015
[International Registration No. : 1281812]
Human Talent Publishers BV
Maliesingel 39 NL-3581 BK Utrecht

Proposed to be Used
IR DIVISION
Cl.35;Job placement; advising on recruitment; recruitment services provided online from a computer database or the 
internet; collection and management of information in databases; compilation and systematization of information in 
databases; providing information relating to CVs of jobseekers on a secure website that can be viewed by potential 
employers; providing information relating to bulletin board for job via a website; online retail store services in the field of 
recruitment, including the purchase, sale, placement and management of vacancies on job boards; providing commercial 
offer of the use of content, interview questions, assessment methodologies and services and (psychological) tests for 
personnel selection; (online) support and advise on the recruitment, selection, assessment and development of job 
applicants and employees; providing an online store or marketplace for facility services in the areas of recruitment, staff 
selection, staff assessment and staff development perhaps including third parties' products and services.

7820



 
Trade Marks Journal No: 1782 ,   30/01/2017           Class 35 
 

Priority claimed from 04/03/2015; Application No. : 2015-019618 ;Japan 

3299068    03/09/2015
[International Registration No. : 1281092]
AS ONE CORPORATION
2-1-27 Edobori, Nishi-ku, Osaka-shi Osaka, 550-8527 Japan

Proposed to be Used
IR DIVISION
Retail services or wholesale services for woven fabrics and beddings; retail services or wholesale services for clothing; 
retail services or wholesale services for protection gloves against accidents and pollution; retail services or wholesale 
services for diapers; retail services or wholesale services for footwear other than special footwear for sports; retail 
services or wholesale services for bags and pouches; retail services or wholesale services for personal articles; retail 
services or wholesale services for furnitures and their fittings, joinery fittings and tatami mats; retail services or 
wholesale services for heating elements, electrical machinery and apparatus; retail services or wholesale services for 
bladed or pointed hand tools, hand tools and hardware; retail services or wholesale services for abrasive preparations; 
retail services or wholesale services for kitchen equipment, cleaning tools and washing utensils; retail services or 
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or 
wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for 
fuel; retail services or wholesale services for printed matter; retail services or wholesale services for paper and 
cardboard, and stationery; retail services or wholesale services for photographic machines and apparatus, photographic 
supplies and their parts and fittings; retail services or wholesale services for stopwatches, clocks, watches and 
spectacles [eyeglasses and goggles]; retail services or wholesale services for ultrasonic cleaning machines for industrial 
purposes, machines and apparatus for manufacturing pharmaceuticals, chemical processing machines and apparatus, 
and their parts; retail services or wholesale services for semiconductor manufacturing machines and systems, clean 
benches and dust-free chambers for use in the manufacture of semi-conductors; retail services or wholesale services for 
unit clean room and clean booth for use in the manufacture of semi-conductors; retail services or wholesale services for 
pump compressor and pneumatic or hydraulic machines and apparatus; retail services or wholesale services for dust 
collectors and vacuum cleaners; retail services or wholesale services for electric brushes and electrical insulating 
materials; retail services or wholesale services for laboratory apparatus, instruments and their parts; retail services or 
wholesale services for measuring machines and instruments, inspection machines and instruments and their parts; retail 
services or wholesale services for chromatography apparatus; retail services or wholesale services for exhaust systems 
for laboratory use; retail services or wholesale services for power distribution or control machines and apparatus; retail 
services or wholesale services for electric or magnetic meters and testers; retail services or wholesale services for 
electric wires and cables; retail services or wholesale services for optical machines and apparatus and their parts and 
fittings; retail services or wholesale services for dust masks, gas masks, welding masks, sanitary masks and protective 
masks; retail services or wholesale services for clothing for protection against accidents, irradiation and fire; retail 
services or wholesale services for fire extinguishers; retail services or wholesale services for medical apparatus and 
instruments; retail services or wholesale services for wheelchairs; retail services or wholesale services for gloves and 
masks for medical purposes, surgical masks and surgical caps; retail services or wholesale services for industrial 
packaging containers of paper; retail services or wholesale services for valves of plastics [not including machine 
elements]; retail services or wholesale services for valves and electromagnetic switches; retail services or wholesale 
services for metal-substitute plastic fasteners and clamps; retail services or wholesale services for industrial packaging 

7821



containers made of wood, bamboo or plastics; retail services or wholesale services for containers for storing foods; retail 
services or wholesale services for industrial packaging containers and storage containers made of glass and ceramics; 
retail services or wholesale services for glass containers for storing foods; retail services or wholesale services for 
containers of wood or plastic; retail services or wholesale services for containers of glass; retail services or wholesale 
services for metal brushes, brushes for pipes and brushes for industrial use; retail services or wholesale services for 
hose clamps; retail services or wholesale services for tubes made of synthetic resins, sheets made of synthetic resins, 
plastic films, unprocessed plastics and plastic semi-worked products; retail services or wholesale services for plastic 
adhesives not for stationery or household purposes; retail services or wholesale services for reagent paper; retail 
services or wholesale services for inks for printers and printing ink; retail services or wholesale services for anti-rust 
greases; retail services or wholesale services for non-mineral oils and greases for industrial purposes [not for fuel]; retail 
services or wholesale services for pipes and tubes made of metal, iron and steel; retail services or wholesale services for 
nonferrous metals and their alloys; retail services or wholesale services for prefabricated clean booth of metal and 
prefabricated building assembly kits of metal; retail services or wholesale services for industrial packaging containers of 
metal; retail services or wholesale services for metal stepladders and ladders; retail services or wholesale services for 
reservoirs of metal; retail services or wholesale services for wire nets and gauzes; retail services or wholesale services 
for heat exchangers, drying apparatus, recuperators, steamers, evaporators and distillation apparatus for chemical 
processing; retail services or wholesale services for electric furnaces, crucibles, industrial furnaces and nuclear reactors 
[atomic piles]; retail services or wholesale services for air filtering installations for clean rooms and their filters, air 
purifying units for industrial purposes, air cooling apparatus and air-conditioning apparatus for industrial purposes; retail 
services or wholesale services for freezing machines and apparatus; retail services or wholesale services for disinfectant 
apparatus; retail services or wholesale services for waste water treatment tanks and septic tanks for industrial purposes; 
retail services or wholesale services for pure water production system and water purifying apparatus; retail services or 
wholesale services for sterilizers; retail services or wholesale services for boiler; retail services or wholesale services for 
garbage incinerators; retail services or wholesale services for gas lamps and oil lamps; retail services or wholesale 
services for wheel barrows, trolleys, carts and bicycle trailers; retail services or wholesale services for gaskets, junctions 
for pipes not of metal and packings; retail services or wholesale services for rubber hose, silicone stoppers, rubber 
stoppers, lids and caps; retail services or wholesale services for stoppers not of metal and metal stoppers; retail services 
or wholesale services for rubber tubes and pipes, rubber sheets and rubber [raw or semi-worked]; retail services or 
wholesale services for cosmetic utensils; retail services or wholesale services for bath fittings and bathroom stools; retail 
services or wholesale services for warming pans and hot water bottles; retail services or wholesale services for gas 
alarms, fire alarms, gas leak alarms, alarms for preventing natural and manmade disasters; retail services or wholesale 
services for static electricity eliminators; retail services or wholesale services for vinyl chloride, nitrile rubber, natural 
rubber, synthetic rubber or urethane sheet with static electricity eliminating function; retail services or wholesale services 
for antistatic treated plastic bags and pouches for packaging; retail services or wholesale services for static electricity 
eliminating films and fireproof films; retail services or wholesale services for crushing machines; retail services or 
wholesale services for metalworking machines and tools; retail services or wholesale services for machines and 
apparatus for processing foods or beverages; retail services or wholesale services for ceramic processing machines; 
retail services or wholesale services for mixing machines for industrial purposes; retail services or wholesale services for 
paper wiper for industrial purposes; retail services or wholesale services for floor coverings and wall hangings, not of 
textile; retail services or wholesale services for tapes and ribbons; retail services or wholesale services for elastic bands 
for binding; retail services or wholesale services for burners; retail services or wholesale services for sealing machines 
and packaging or wrapping machines and apparatus; retail services or wholesale services for cultivating machines and 
implements, agricultural machines, implements and supplies and flowers [natural] and trees; retail services or wholesale 
services for indoor terrariums for plants, stakes for plants or trees, flower pots, hydroponic plant pots for home gardening 
and watering cans; retail services or wholesale services for laboratory cages for animals, indoor terrariums [vivariums] 
for animals, cages for animals, waste sheets for animals, clothing for animals, beds for animals, bowls and plates for 
animals, brushes for animals, toys for animals, dog kennels, nesting boxes for small birds, leashes and chewing toys for 
dogs; retail services or wholesale services for containers of metal [storage, transport] and containers [storage, transport]; 
retail services or wholesale services for power jacks, construction machines and apparatus and loading-unloading 
machines and apparatus; retail services or wholesale services for protective helmets; retail services or wholesale 
services for phosphorescent, self-luminous or mechanical evacuation signs; retail services or wholesale services for 
luminous or mechanical road signs; retail services or wholesale services for mobile shampoo basins for use in nursing 
care; retail services or wholesale services for urinals and bed pans for invalids and persons in need of nursing care; retail 
services or wholesale services for body rehabilitation apparatus, sports equipment, toys, dolls, game machines and 
apparatus; retail services or wholesale services for foods and beverages.

7822



Trade Marks Journal No: 1782 ,   30/01/2017           Class 36 
 

Priority claimed from 09/12/2013; Application No. : 1280376 ;Benelux 

3283263    30/11/2015
[International Registration No. : 1211749]
Candriam Luxembourg Société anonyme
136, Route d'Arlon L-1150 Luxembourg

Proposed to be Used
IR DIVISION
Insurance underwriting; financial affairs, monetary affairs; real estate affairs; raising capital; management of financial 
assets; asset management; investment portfolio management; management of capital investment funds; capital 
investment; financial operations; fund investments; financial transactions.

7823



Trade Marks Journal No: 1782 ,   30/01/2017           Class 36 
 

Priority claimed from 12/08/2015; Application No. : 2015725200 ;Russian 
Federation 

3296872    01/09/2015
[International Registration No. : 1281334]
EMBRIA LLP
37 Panton Street, Haymarket London United Kingdom

Proposed to be Used
IR DIVISION
Mutual fund investment; international fund investment; investment of funds; mutual fund distribution; establishing mutual 
funds for others; investment fund management; management of private equity funds; hedge fund management; private 
equity fund investment services; provident fund services; investment fund transfer and transaction services; unit trust 
management services for private clients; mutual fund development services; mutual fund advisory services; mutual fund 
planning services; financial investment services in the fields of securities, mutual funds and portfolio management; 
mutual fund brokerage.

7824



Trade Marks Journal No: 1782 ,   30/01/2017           Class 38 
 

3297971    08/12/2015
[International Registration No. : 1281772]
Always Optimise Pty Ltd
PO Box 7280 East Brisbane QLD 4169 Australia

Proposed to be Used
IR DIVISION
Providing internet chatrooms.

7825



Trade Marks Journal No: 1782 ,   30/01/2017           Class 38 
 

Priority claimed from 29/09/2015; Application No. : 86771700 ;United 
States of America 

3301277    19/11/2015
[International Registration No. : 1283023]
SabreMark Limited Partnership
3150 Sabre Drive Southlake, TX 76092 United States of America

Proposed to be Used
IR DIVISION
Telecommunications services; providing access to computer networks; providing access to computer databases; 
providing access to data, information and computer software on computer networks; leasing access time to a computer 
database in the fields of travel information and reservations; leasing access time to a computer database for flight, hotel 
and rental car reservations; providing chat room services; transmission of data, information and computer software via 
global computer networks; information and advice regarding the aforementioned services; all aforementioned services 
also via global computer networks.

7826



Trade Marks Journal No: 1782 ,   30/01/2017           Class 39 
 

3295984    07/10/2015
[International Registration No. : 1281550]
Sprocomm Technologies CO., LTD.
5D-506 Fl.6 Block, Tianfa Building, Tianan Chegongmiao Industrial Park, Futian Dist. Shenzhen China

Proposed to be Used
IR DIVISION
Cl.39;Transportation information; transport brokerage; passenger transport; transport; transport of travellers; air 
transport; piloting; rental of navigational systems; rental of aircraft engines; aircraft rental.

7827



Trade Marks Journal No: 1782 ,   30/01/2017           Class 39 
 

Priority claimed from 29/09/2015; Application No. : 86771701 ;United States of 
America 

3304155    19/11/2015
[International Registration No. : 1283022]
SabreMark Limited Partnership
3150 Sabre Drive Southlake, TX 76092 United States of America

Proposed to be Used
IR DIVISION
Travel arrangement services; travel planning services; travel agency services; travel ticketing services; travel reservation 
services; airline travel and car rental reservation services; airline, cruise, rail carrier, car rental, tour and travel information
and reservation services by means of a computer; reservations and bookings of ground transport, air transport and water 
transport; flight reservation services by means of a computer; airplane seat reservation services; charter airplane 
reservation services; reservations and bookings of rental vehicles, in particular of rental cars, rental planes and rental 
boats; motor vehicle rental reservation services; car reservation services by means of a computer; rental car reservation 
services by means of a computer; flight planning, flight scheduling, flight preparation, flight operation, flight navigation, 
flight monitoring, flight analysis and flight management services; airline and airport check-in services; travel and 
transport information; transportation services; persons and goods transportation services; furniture moving services; 
ferry operation services; marine towing, ship unloading and ship refloating services; water and electricity distribution 
services; product packaging services; storage and warehousing services; clothes storage and safekeeping services; 
airplane rental, ship rental and motor vehicle rental services; transport vehicle rental services; vehicle garaging services; 
garage and parking space rental services; refrigerator rental services; information and consultancy regarding all 
aforementioned services; all aforementioned services also via global computer networks.

7828



 
Trade Marks Journal No: 1782 ,   30/01/2017           Class 41 
 

 

3295182    28/08/2015
[International Registration No. : 1281963]
Gruppo Cimbali S.p.A.
Via Manzoni, 17 I-20082 Binasco (MI) Italy

Proposed to be Used
IR DIVISION
Education; providing of training; entertainment; cultural activities; organization of exhibitions for cultural or educational 
purposes; museum services (presentations, exhibitions), with particular reference to coffee machines; services of 
publication of books and texts, other than publicity texts; online publications; organization and conducting of 
competitions (education or entertainment); organization of awards, conventions, conferences and congresses.
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Trade Marks Journal No: 1782 ,   30/01/2017           Class 41 
 

3298177    24/08/2015
[International Registration No. : 1281076]
SMOOTH WAVE CO., LTD.
2-7-4, Aomi, Koto-ku Tokyo 135-0064 Japan

Proposed to be Used
IR DIVISION
Educational and instruction services relating to arts, crafts, sports or general knowledge; organization, arranging and 
conducting of sports competitions; providing amusement facilities; production of radio or television programs; providing 
electronic publications; services of reference libraries for literature and documentary records.

7830



Trade Marks Journal No: 1782 ,   30/01/2017           Class 42 
 

Priority claimed from 13/03/2014; Application No. : 012690228 ;European Union 

2876443    15/08/2014
[International Registration No. : 1221806]
Rittal GmbH & Co. KG
Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Design and development of computer hardware and software; updating of computer software; computer system analysis; 
technical testing; scientific testing services; surveying; technical research; mechanical research; installation and 
maintenance of software; calibration and function testing of measuring apparatus; construction drafting; materials testing 
in the field of machine construction; quality testing in the field of machine construction; technical consultancy in the field 
of mechanical engineering; technical project planning in the field of machine construction; material testing; technical 
planning of automation technology; research relating to the computerised automation of technical processes; research 
relating to the computerised automation of industrial processes.

7831



Trade Marks Journal No: 1782 ,   30/01/2017           Class 42 
 

3291271    23/09/2015
[International Registration No. : 1281011]
DEFCOM LTD (BVI) Limited
Geneva Place, Waterfront Drive, P.O. Box 3469, Road Town Tortola

Proposed to be Used
IR DIVISION
Analysis of oil-field exploitation; computer system analysis; consultancy in the field of architectural design; consultancy 
in the field of architecture and construction drafting; updating of computer programs; technical project studies; material 
testing; oil-well testing; textile testing; authenticating works of art; design of packaging and wrapping materials; 
commercial art design; design of interior decor; bacteriological research; biological research; geological research; 
cosmetic research; mechanical research; technical research; physics [research]; chemical research; research in the field 
of environmental protection; copying of computer software; geological surveys; surveying; analysis for oil research; 
engineering; installation of computer programs; calibration [measuring]; computer programming for data processing; 
data conversion of computer program data or information [not physical conversion]; conversion of data or documents 
from physical to electronic media; technical consultancy in the field of energy saving and energy efficiency; advisory 
services relating to computer software; providing technical advice relating to computers; meteorological information; 
dress designing; providing search engines for the Internet; rental of web servers; computer rental; rental of computer 
software; maintenance of computer software; upgrading of computer software; quality control; underwater exploration; 
urban planning; computer virus protection services; research and development services in the field of chemistry; 
architectural and engineering services; research and development of new products for others; weather forecasting; 
computer systems design; industrial design; oil prospecting; hosting computer sites [web sites]; design and writing of 
computer software; creating and maintaining web sites for others; topographical surveying; chemical analysis; quality 
evaluation of wool; quality evaluation of standing timber.

7832



Trade Marks Journal No: 1782 ,   30/01/2017           Class 42 
 

Priority claimed from 13/05/2015; Application No. : 67139 ;Jamaica 

3293401    13/11/2015
[International Registration No. : 1282110]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Computer services, namely hosting a user-customized feed of news, sports, weather, commentary, and other information, 
content from periodicals, blogs, and websites, and other text, audio, video, and multimedia content; providing search 
engines for obtaining data via the internet and other electronic communications networks; providing online non-
downloadable application development software, and support and consultation services for developing computer 
applications.

7833



Trade Marks Journal No: 1782 ,   30/01/2017           Class 42 
 

Priority claimed from 23/06/2015; Application No. : 86672070 ;United States of 
America 

3296004    04/11/2015
[International Registration No. : 1281165]
Quora, Inc.
650 Castro Street, Suite 450 Mountain View CA 94041 United States of America

Proposed to be Used
IR DIVISION
Computer services, namely, providing customized online web pages featuring user-defined information; computer 
services, namely, providing a webpage for users to ask and answer questions on a variety of topics of general interest, 
providing search engines for obtaining information requested by users on a global computer network, providing 
customized searching of a webpage to locate specific information requested by users, creating an on-line community for 
registered users to participate in discussions, get feedback from their peers, form virtual communities, and engage in 
social networking.
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Trade Marks Journal No: 1782 ,   30/01/2017           Class 43 
 

3293404    04/11/2015
[International Registration No. : 1282117]
OOTOYA Holdings Co., Ltd.
1-20-8 Nakacho, Musashino-city Tokyo 180-0006 Japan

Proposed to be Used
IR DIVISION
Providing food and beverages.
 
Transliteration  :  "OO", "TO" and "YA".   
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Trade Marks Journal No: 1782 ,   30/01/2017           Class 43 
 

 

3293416    04/11/2015
[International Registration No. : 1282116]
OOTOYA Holdings Co., Ltd.
1-20-8 Nakacho, Musashino-city Tokyo 180-0006 Japan

Proposed to be Used
IR DIVISION
Providing food and beverages.
 
Transliteration   :  "OO", "TO" and "YA".   

7836



 
Trade Marks Journal No: 1782 ,   30/01/2017           Class 44 
 

Priority claimed from 10/06/2015; Application No. : 014245336 ;European Union 

3285491    12/11/2015
[International Registration No. : 1280552]
Wella GmbH
Sulzbacher Straße 40 65824 Schwalbach am Taunus Germany

Proposed to be Used
IR DIVISION
Services of a hairdresser, services of a hairdressing salon, hair care services, hair analysis and consultation services 
rendered in connection therewith.

7837



Trade Marks Journal No: 1782 ,   30/01/2017           Class 45 
 

Priority claimed from 29/09/2015; Application No. : 86771707 ;United States of 
America 

3304522    19/11/2015
[International Registration No. : 1283020]
SabreMark Limited Partnership
3150 Sabre Drive Southlake, TX 76092 United States of America

Proposed to be Used
IR DIVISION
Legal services; online social networking services; information and advice regarding the aforementioned services; all 
aforementioned services also via global computer networks.

7838



 
Trade Marks Journal No: 1782 ,   30/01/2017           Class 99 
 

Priority claimed from 24/03/2014; Application No. : T1404307J ;Singapore 

2871716    05/08/2014
[International Registration No. : 1212610]
GITI TIRE PTE. LTD.
9 Oxley Rise, 01-02 The Oxley Singapore 238697 Singapore

Proposed to be Used
IR DIVISION
Cl.12;Tires.

Cl.35;Advertising and marketing; arranging, conducting and organizing exhibitions and trade fairs for commercial, 
promotional or advertising purposes; business administration; business management; compilation and systemization of 
information into computer databases; database management; promotional, publicity and public relations services; 
compilation and provision of business or trade information; business statistical information services; promoting services 
of automobile dealerships; ordering services (for others); marketing agency services; dissemination of advertising matter 
for others via printed publications, radio, television and an on-line electronic communications network; window dressing; 
wholesale and retail services of tires for vehicle wheels; wholesale and retail of parts and accessories for motor vehicles; 
all included in this class; all aforesaid services not included in other classes.

7839



Trade Marks Journal No: 1782 ,   30/01/2017           Class 99 
 

 

Priority claimed from 14/01/2014; Application No. : 012499828 ;European Union 

2873277    08/07/2014
[International Registration No. : 1220079]
PROVEPHARM
Technopôle de Château-Gombert, Les Baronnies 18 rue Marc Donadille F-13013 MARSEILLE France

Address for service in India/Attorney address:
LITMUS LEGAL
405, MERCANTILE HOUSE, K.G. MARG, NEW DELHI-110001

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products and sanitary products for medical purposes, excluding eye care preparations; methylene
blue for medical use; methylene blue solutions for medical use.

Cl.10;Medical apparatus and instruments; apparatus and instruments for diagnostic purposes for medical use; 
injectors for medical use; ampules (receptacles) for medical use.
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Trade Marks Journal No: 1782 ,   30/01/2017           Class 99 
 

Priority claimed from 15/01/2014; Application No. : 30 2014 020 767.2/37 ;Germany 

2873570    15/07/2014
[International Registration No. : 1220301]
B2X Care Solutions GmbH
Baierbrunner Straße 35 81379 München Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertisement; business management; business administration; office work; cost and price analysis; business 
management consultancy services; preparation of business reports; consultancy pertaining to business marketing; 
procurement services for thirds; organizational and operational administration and processing of warranty adjustments; 
recruitment of personnel; employment agency; business consultancy, in particular in the field of customer service; 
electronic data management; outsourcing services (business assistance), in particular in the field of warranty processing, 
customer service, logistics and repair; maintenance of data in databases.

Cl.37;Construction; installation, maintenance and repair of machines, electric and electronic devices and apparatus, 
computers, telephones, telecommunication devices and networks; repair of machines, electric and electronic devices and 
apparatus, computers, telephones, telecommunication devices and networks in repair centers; repair services within the 
scope of warranty adjustment, information on repair services; repair of electronic and industrial products, included in this 
class; installation and repair of telephones; installation and maintenance of hardware for network systems; maintenance 
of computer hardware.

7841



Trade Marks Journal No: 1782 ,   30/01/2017           Class 99 
 

2873616    19/06/2014
[International Registration No. : 1220353]
Liqui-Box Corporation
901 E. Byrd Street, Suite 1105, Richmond VA 23219 (United States of America) 

Proposed to be Used
IR DIVISION
Cl.7;Machines for filling containers, sealing said containers, inserting said filled and sealed containers into corrugated 
cardboard boxes or plastic boxes.

Cl.16;Plastic packing bags.

Cl.20;Plastic, manually operated valves and plastic containers for the transportation and storage of liquids and 
powders for commercial use.

Cl.21;Plastic bottles, sold empty.

Cl.37;Installing, repairing, modifying, and servicing packaging machinery for others.

Cl.41;Educational services, namely, training the personnel of others to operate manufacturing machinery.

7842



Trade Marks Journal No: 1782 ,   30/01/2017           Class 99 
 

Priority claimed from 21/02/2014; Application No. : 012624763 ;European Union 

2876430    21/08/2014
[International Registration No. : 1221737]
ATTOCUBE SYSTEMS AG
Königinstr. 11a Rgb, 80539 München Germany

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.7;Engines (except for land vehicles), in particular piezo motors and electric motors; electric motor and piezoelectric 
drives for single and multi-axial positioning systems.

Cl.9;Scientific apparatus and instruments, in particular for scientific research in laboratories; electrical and electronic 
control apparatus; precision positioning systems, adjusting and positioning systems, in particular with piezo drives; 
electrically controlled mechanical adjusting devices; control and regulation units for adjusting devices, micro-positioning 
tables, in particular for optical waveguides and fibre optics; apparatus for moving mirrors in microscopes; control 
apparatus for microscopes, in particular for scanning atomic force microscopes, magnetic force microscopes, laser 
scanning microscopes and scanning electron microscopes; measuring instruments, in particular electronic and 
electronic optical measuring apparatus; precision measuring apparatus; distance measuring apparatus, in particular 
integrated path sensors for mechanical positioning systems; interferometric sensors; microscopes, precision 
microscopes, in particular for use at low temperatures; atomic force microscopes; magnetic force microscopes; laser 
scanning microscopes; scanning electron microscopes (SEM); observation instruments; optical apparatus and 
instruments, in particular optical sensors; surface measuring apparatus being optoelectronic and operating without 
contact; cryostats; data processing apparatus; peripherals adapted for use with computers; computers and computer 
software, in particular for operating adjusting and positioning systems.
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Priority claimed from 20/06/2014; Application No. : 2014720481 ;Russian Federation 

2876456    22/07/2014
[International Registration No. : 1221892]
Public Joint Stock Company Gazprom neft
Galernaya ul., 5, lit. A RU-190000 St-Petersburg RU

Proposed to be Used
IR DIVISION
Cl.1;Agar-agar; nitrogen; actinium; alkaloids; alginates for the food industry; alginates for industrial purposes; 
crotonic aldehyde; ammonium aldehyde; aldehydes; americium; amyl acetate; ammonia [volatile alkali] for industrial 
purposes; anhydrous ammonia; ammonia; acetic anhydride; anhydrides; anti-knock substances for internal combustion 
engines; disincrustants; antistatic preparations, other than for household purposes; antifreeze; starch size [chemical 
preparations]; argon; lead arsenate; astatine; aluminium acetate; lime acetate; lead acetate; acetate of cellulose, 
unprocessed; acetates [chemicals]; acetylene; acetone; oenological bactericides [chemical preparations for use in wine 
making]; balm of gurjun [gurjon, gurjan] for making varnish; barium; barytes; albumin [animal or vegetable, raw material]; 
animal albumen [raw material]; iodised albumen; malt albumen; bentonite; berkelium; bicarbonate of soda for chemical 
purposes; potassium dioxalate; bichromate of potassium; bichromate of soda; bauxite; bromine for chemical purposes; 
albuminized paper; baryta paper; diazo paper; blueprint paper; test paper, chemical; litmus paper; self-toning paper 
[photography]; nitrate paper; sensitized paper; photometric paper; borax; agglutinants for concrete; gas purifying 
preparations; preservatives for pharmaceutical preparations; polish removing substances; preparations for the 
separation of greases; substances for preventing runs in stockings; water-softening preparations; limestone hardening 
substances; tanning substances; adhesives for industrial purposes; foundry binding substances; concrete-aeration 
chemicals; leather-dressing chemicals; chemicals for the manufacture of paints; chemical substances for preserving 
foodstuffs; starch-liquifying chemicals [ungluing agents]; flower preservatives; seed preserving substances; viscose; 
bismuth; bismuth subnitrate for chemical purposes; witherite; distilled water; seawater for industrial purposes; acidulated 
water for recharging accumulators; heavy water; hydrogen; seaweeds [fertilizers]; gadolinium; getters [chemically active 
substances]; protective gases for welding; solidified gases for industrial purposes; basic gallate of bismuth; gallium; 
gambier; helium; electrophoresis gels, other than for medical or veterinary purposes; genes of seeds for agricultural 
production; aluminium hydrate; hydrates; hyposulfites; ceramic glazings; glycol; expanded clay for hydroponic plant 
growing [substrate]; kaolin; alumina; glycerides; glycerine for industrial purposes; glucose for the food industry; glucose 
for industrial purposes; glucosides; gluten for the food industry; gluten for industrial purposes; holmium; hormones for 
hastening the ripening of fruit; peat pots for horticulture; guano; humus; dextrin [size]; detergents for use in 
manufacturing processes; defoliants; hydrazine; diastase for industrial purposes; kieselgur; manganese dioxide; titanium 
dioxide for industrial purposes; zirconia; oil dispersants; petroleum dispersants; dispersions of plastics; dysprosium; 
bichloride of tin; detergent additives to gasoline [petrol]; ceramic compositions for sintering [granules and powders]; 
additives, chemical, to drilling muds; additives, chemical, to insecticides; chemical additives for oils; additives, chemical, 
to motor fuel; additives, chemical, to fungicides; dolomite for industrial purposes; tan-wood; europium; gelatine for 
photographic purposes; gelatine for industrial purposes; auxiliary fluids for use with abrasives; fluids for hydraulic 
circuits; liquids for removing sulfates from accumulators; power steering fluid; brake fluid; magnetic fluid for industrial 
purposes; transmission fluid; grafting wax for trees; tree cavity fillers [forestry]; glaziers' putty; moderating materials for 
nuclear reactors; rare earths; alkaline-earth metals; diatomaceous earth; fuller's earth for use in the textile industry; lime 
chloride; isotopes for industrial purposes; ion exchangers [chemicals]; ytterbium; yttrium; iodine for industrial purposes; 
iodine for chemical purposes; aluminium iodide; alkaline iodides for industrial purposes; casein for the food industry; 
casein for industrial purposes; kainite; potassium; sorrel salt; californium; gum arabic for industrial purposes; tartar other
than for pharmaceutical purposes; camphor, for industrial purposes; calcium carbide; carbide; lime carbonate; 
magnesium carbonate; carbonates; cement [metallurgy]; lutetium [cassiopium]; catalysts; biochemical catalysts; 
catechu; caustics for industrial purposes; alum; ammonia alum; aluminium alum; chrome alum; quebracho for industrial 
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purposes; ketones; cinematographic films, sensitized but not exposed; oxygen; nitric acid; anthranilic acid; benzoic acid; 
boric acid for industrial purposes; tartaric acid; tungstic acid; gallic acid for the manufacture of ink; gallotannic acid; 
tannic acid; iodic acid; phenol for industrial purposes; citric acid for industrial purposes; lactic acid; formic acid; 
persulfuric acid; oleic acid; picric acid; pyrogallic acid; salicylic acid; sebacic acid; sulfuric acid; sulfurous acid; spirits of 
salt; stearic acid; carbonic acid; spirits of vinegar [dilute acetic acid]; phosphoric acid; hydrofluoric acid; cholic acid; 
chromic acid; oxalic acid; acids; benzene-based acids; fatty acids; mineral acids; arsenious acid; adhesives for 
billposting; leather glues; adhesives for wall tiles; adhesives for wallpaper; glue for industrial purposes; cement for 
mending broken articles; gums [adhesives], other than for stationery or household purposes; birdlime; isinglass other 
than for stationery, household or alimentary purposes; stem cells other than for medical or veterinary purposes; 
flocculants; collodion; compost; beer preserving agents; mangrove bark for industrial purposes; tan; starch for industrial 
purposes; silicon; creosote for chemical purposes; krypton; xenon; curium; lactose [raw material]; lactose for the food 
industry; lactose for industrial purposes; lanthanum; dry ice [carbon dioxide]; lecithin [raw material]; lecithin for the food 
industry; lecithin for industrial purposes; lithium; magnesite; manganate; oils for tanning leather; oils for currying leather; 
oils for preparing leather in the course of manufacture; oils for the preservation of food; carbolineum for the protection of 
plants; paper pulp; wood pulp; grafting mastic for trees; mastic for leather; cement for pneumatic tires [tyres]; fillers for 
automobile bodies; oil cement [putty]; synthetic materials for absorbing oil; ceramic materials in particulate form, for use 
as filtering media; filtering materials [unprocessed plastics]; filtering materials [mineral substances]; filtering materials 
[vegetable substances]; filtering materials [chemical preparations]; blue vitriol; metalloids; alkaline metals; methane; 
methyl benzene; methyl benzol; flour for industrial purposes; tapioca flour for industrial purposes; potato flour for 
industrial purposes; soap [metallic] for industrial purposes; arsenic; emollients for industrial purposes; sodium; 
hypochlorite of soda; naphthalene; sal ammoniac; toxic gas neutralizers; neodymium; neon; neptunium; nitrate of 
uranium; nitrates; combusting preparations [chemical additives to motor fuel]; nitrous oxide; baryta; uranium oxide; 
oxalates; lithia [lithium oxide]; lead oxide; antimony oxide; chromium oxide; cobalt oxide for industrial purposes; 
mercuric oxide; gallnuts; purification preparations; wine finings; textile-brightening chemicals; beer-clarifying and 
preserving agents; must-fining preparations; reducing agents for use in photography; bases [chemical preparations]; 
wax-bleaching chemicals; fat-bleaching chemicals; pectin for the food industry; pectin for industrial purposes; pectin 
[photography]; perborate of soda; humus top dressing; percarbonates; hydrogen peroxide; persulfates; perchlorates; 
foundry sand; plastisols; ferrotype plates [photography]; plasticizers; plastics, unprocessed; X-ray films, sensitized but 
not exposed; plutonium; polonium; potash; potash water; earth for growing; praseodymium; rubber preservatives; 
masonry preservatives, except paints and oils; brickwork preservatives, except paints and oils; cement preservatives, 
except paints and oils; preservatives for tiles, except paints and oils; bacteriological preparations for acetification; 
vulcanising preparations; renovating preparations for phonograph records; currying preparations for leather; currying 
preparations for skins; metal hardening preparations; fixing baths [photography]; opacifiers for glass; opacifiers for 
enamel or glass; opacifiers for enamel; separating and unsticking [ungluing] preparations; preparations for preventing 
the tarnishing of lenses; preparations for preventing the tarnishing of glass; cement-waterproofing chemicals, except 
paints; plant growth regulating preparations; wallpaper removing preparations; anti-boil preparations for engine coolants; 
fulling preparations for use in the textile industry; scale removing preparations, other than for household purposes; 
flashlight preparations; galvanizing preparations; finishing preparations for use in the manufacture of steel; sizing 
preparations; animal carbon preparations; corrosive preparations; cryogenic preparations; dehydrating preparations for 
industrial purposes; degreasing preparations for use in manufacturing processes; degumming preparations; oil-
bleaching chemicals; bleaching preparations [decolorants] for industrial purposes; meat tenderizers for industrial 
purposes; preparations for stimulating cooking for industrial purposes; anti-incrustants; preparations of trace elements 
for plants; moistening [wetting] preparations for use in the textile industry; moistening [wetting] preparations for use in 
dyeing; moistening [wetting] preparations for use in bleaching; enzyme preparations for the food industry; enzyme 
preparations for industrial purposes; filtering preparations for the beverages industry; vine disease preventing chemicals; 
chemical preparations to prevent mildew; chemical preparations for protection against wheat blight [smut]; chemical 
condensation preparations; chemical preparations for smoking meat; chemical preparations for facilitating the alloying of 
metals; engine-decarbonising chemicals; fulling preparations; fuel-saving preparations; coal saving preparations; damp-
proofing chemicals, except paints, for masonry; anti-sprouting preparations for vegetables; preparations of the distillation
of wood alcohol; benzene derivatives; cellulose derivatives [chemicals]; promethium; protactinium; protein [raw material]; 
mordants for metals; radium for scientific purposes; radon; solvents for varnishes; anti-frothing solutions for 
accumulators; drilling muds; solutions for cyanotyping; galvanizing baths; silver salt solutions for silvering; toning baths 
[photography]; rhenium; mercury; rubidium; samarium; saccharin; selenium; saltpeter; sulfur; silver nitrate; carbon 
disulfide; silicates; silicones; scandium; foundry molding [moulding] preparations; acrylic resins, unprocessed; artificial 
resins, unprocessed; synthetic resins, unprocessed; epoxy resins, unprocessed; soda ash; calcined soda; caustic soda 
for industrial purposes; barium compounds; fluorspar compounds; salts [fertilisers]; salts [chemical preparations]; 
ammoniacal salts; ammonium salts; salts of precious metals for industrial purposes; salts for galvanic cells; salt for 
preserving, other than for foodstuffs; salts for coloring [colouring] metal; salts for industrial purposes; iron salts; gold 
salts; iodised salts; calcium salts; salt, raw; salts from rare earth metals; mercury salts; toning salts [photography]; 
chrome salts; chromic salts; salts of alkaline metals; fire extinguishing compositions; compositions for the manufacture 
of phonograph records; compositions for the manufacture of technical ceramics; compositions for repairing inner tubes 
of tires [tyres]; compositions for repairing tires [tyres]; acid proof chemical compositions; glutinous tree-grafting 
preparations; adhesive preparations for surgical bandages; fireproofing preparations; compositions for threading; sauce 
for preparing tobacco; amyl alcohol; vinic alcohol; wood alcohol; sal ammoniac spirits; ethyl alcohol; alcohol; cement for 
footwear; concrete preservatives, except paints and oils; water glass [soluble glass]; strontium; substrates for soil-free 
growing [agriculture]; barium sulfate; sulfates; antimony sulfide; sulfides; benzoic sulfimide; sulfonic acids; sumac for 
use in tanning; superphosphates [fertilisers]; antimony; thallium; talc [magnesium silicate]; tannin; cream of tartar for the 
food industry; cream of tartar for industrial purposes; cream of tartar for chemical purposes; tellurium; terbium; 
tetrachlorides; carbon tetrachloride; acetylene tetrachloride; technetium; thiocarbanilide; titanite; biological tissue 
cultures other than for medical or veterinary purposes; sensitized cloth for photography; blueprint cloth; toluene; fuel for 
atomic piles; thorium; peat [fertiliser]; gum tragacanth for industrial purposes; thulium; carbonic hydrates; carbon for 
filters; animal charcoal; animal carbon; bone charcoal; blood charcoal; fertilizing preparations; nitrogenous fertilisers; 
fertilizers; fish meal fertilizers; wood vinegar [pyroligneous acid]; uranium; chemical intensifiers for paper; chemical 
intensifiers for rubber; vulcanisation accelerators; enzymes for the food industry; enzymes for industrial purposes; 
ferments for chemical purposes; milk ferments for the food industry; milk ferments for industrial purposes; milk ferments 
for chemical purposes; fermium; ferrocyanides; fixing solutions [photography]; soldering fluxes; brazing fluxes; formic 
aldehyde for chemical purposes; phosphatides; phosphates [fertilisers]; phosphorus; photographic paper; photosensitive
plates; sensitized photographic plates; sensitized films, unexposed; photographic developers; photographic sensitizers; 
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chemical preparations for use in photography; photographic emulsions; francium; fluorine; chemicals for use in forestry, 
except fungicides, herbicides, insecticides and parasiticides; glass-frosting chemicals; leather-renovating chemicals; 
glass-staining chemicals; enamel-staining chemicals; oil-separating chemicals; water-purifying chemicals; oil-purifying 
chemicals; welding chemicals; condensation-preventing chemicals; stain-preventing chemicals for use on fabrics; anti-
tarnishing chemicals for windows; leather-waterproofing chemicals; textile-waterproofing chemicals; chemical 
preparations, except pigments, for the manufacture of enamel; radiator flushing chemicals; leather-impregnating 
chemicals; textile-impregnating chemicals; horticultural chemicals, except fungicides, herbicides, insecticides and 
parasiticides; agricultural chemicals, except fungicides, herbicides, insecticides and parasiticides; soil conditioning 
preparations; chimney cleaners, chemical; industrial chemicals; color- [colour-] brightening chemicals for industrial 
purposes; refrigerants; coolants for vehicle engines; chlorine; chlorates; hydrochlorates; aluminium chloride; magnesium 
chloride; chlorides; palladium chloride; chromates; flowers of sulfur for chemical purposes; caesium; cellulose; cerium; 
cyanides [prussiates]; calcium cyanamide [fertilizer]; cymene; loam; slag [fertilisers]; size for finishing and priming; 
alkalies; caustic alkali; radioactive elements for scientific purposes; fissionable chemical elements; emulsifiers; erbium; 
ethane; methyl ether; sulfuric ether; ethyl ether; glycol ether; ethers; esters; cellulose ethers for industrial purposes; 
cellulose esters for industrial purposes; reagent paper, other than for medical or veterinary purposes; artificial 
sweeteners [chemical preparations]; fissionable material for nuclear energy; gluten [glue], other than for stationery or 
household purposes; starch paste [adhesive], other than for stationery or household purposes; bate for dressing skins; 
sensitized plates for offset printing; bacterial preparations other than for medical and veterinary use; sodium salts 
[chemical compounds]; by-products of the processing of cereals for industrial purposes; chemical substances for 
analyses in laboratories, other than for medical or veterinary purposes; chemical preparations for scientific purposes, 
other than for medical or veterinary use; preparations of microorganisms, other than for medical and veterinary use; 
metal annealing preparations; metal tempering preparations; diagnostic preparations, other than for medical or veterinary 
purposes; biological preparations, other than for medical or veterinary purposes; bacteriological preparations other than 
for medical and veterinary use; excluding carbon black, graphite, allotropes of carbon, and chemical products containing 
carbon black and/or graphite; none of the aforementioned goods for use in the manufacture of electrodes, batteries or 
cells.

Cl.4;Anthracite; petrol; benzene; benzol; wood briquettes; combustible briquettes; petroleum jelly for industrial 
purposes; wax [raw material]; ozocerite [ozokerite]; illuminating wax; industrial wax; belting wax; carnauba wax; 
beeswax; gas for lighting; oil-gas; fuel gas; gasoline; producer gas; solidified gases [fuel]; fuel; additives, non-chemical, 
to motor-fuel; firewood; paper spills for lighting; cutting fluids; fish oil, not edible; illuminating grease; grease for leather; 
grease for boots; tallow; industrial grease; kerosene; coke; xylene; xylol; ligroin; wood spills for lighting; mazut; fuel oil; 
oils for paints; oils for releasing form work [building]; oil for the preservation of masonry; oil for the preservation of 
leather; textile oil; lubricating oil; industrial oil; moistening oil; coal tar oil; coal naphtha; castor oil for technical purposes;
bone oil for industrial purposes; motor oil; sunflower oil for industrial purposes; rape oil for industrial purposes; 
lubricants; naphtha; petroleum, raw or refined; nightlights [candles]; oleine; paraffin; dust removing preparations; soya 
bean oil preparations for non-stick treatment of cooking utensils; non-slipping preparations for belts; coal dust [fuel]; 
firelighters; perfumed candles; Christmas tree candles; candles; grease for arms [weapons]; lubricating grease; grease 
for belts; vaporized fuel mixtures; dust binding compositions for sweeping; dust laying compositions; alcohol [fuel]; 
stearine; diesel oil; lighting fuel; mineral fuel; carburants; fuel with an alcoholic base; peat [fuel]; peat briquettes [fuel]; 
tinder; lignite; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for candles; ceresine; electrical energy; ethanol 
[fuel]; petroleum ether; lanolin; methylated spirit; preservatives for leather [oils and greases].

Cl.12;Motor buses; motor coaches; motor homes; cars; sports cars; concrete mixing vehicles; refrigerated vehicles; 
caravans; shock absorbers for automobiles; suspension shock absorbers for vehicles; space vehicles; aircraft; 
aeronautical apparatus, machines and appliances; air cushion vehicles; air balloons; luggage carriers for vehicles; ski 
carriers for cars; bumpers for automobiles; vehicle bumpers; tires for vehicle wheels; barges; brake shoes for vehicles; 
tailboard lifts [parts of land vehicles]; buffers for railway rolling stock; dining cars [carriages]; waggons; tilt trucks; 
carriages [railways]; sleeping cars; dining cars; refrigerated wagons [railroad vehicles]; transmission shafts for land 
vehicles; bicycles; valves for vehicle tires [tyres]; automobile hoods; pushchair hoods; hoods for vehicles; oars; sculls; 
paddles for canoes; screws [propellers] for ships; hydroplanes; seaplanes; flanges for railway wheel tires [tyres]; trucks; 
horns for vehicles; treads for vehicles [tractor type]; doors for vehicles; motors for cycles; engines for land vehicles; jet 
engines for land vehicles; driving motors for land vehicles; screw-propellers; screw-propellers for boats; dirigible 
balloons [airships]; brake discs for vehicles; telpher railways [cable cars]; dredgers [boats]; trolleys; adhesive rubber 
patches for repairing inner tubes; rearview mirrors; portholes; cars for cable transport installations; inner tubes for 
bicycles, cycles; inner tubes for pneumatic tires [tyres]; hoods for vehicle engines; crankcases for land vehicle 
components, other than for engines; boats; caissons [vehicles]; wheels for bicycles, cycles; vehicle wheels; mine cart 
wheels; casters for trolleys [vehicles] [carts (Am.)]; brake pads for automobiles; hub caps; pushchairs; side cars; brake 
linings for vehicles; ships; baskets adapted for cycles; gear boxes for land vehicles; ships' hulls; panniers adapted for 
cycles; fenders for ships; bands for wheel hubs; ejector seats for aircraft; wheelchairs; caps for vehicle petrol [gas] tanks;
boat hooks; automobile bodies; tipping bodies for lorries [trucks]; bodies for vehicles; treads for retreading tires [tyres]; 
traction engines; locomotives; masts for boats; sprinkling trucks; propulsion mechanisms for land vehicles; mopeds; 
cycle cars; motorcycles; freewheels for land vehicles; clutches for land vehicles; repair outfits for inner tubes; air pumps 
[vehicle accessories]; pumps for bicycles, cycles; upholstery for vehicles; rims for wheels of bicycles, cycles; rims for 
vehicle wheels; windows for vehicles; omnibuses; axles for vehicles; headlight wipers; parachutes; ferry boats; pedals for
cycles; gearing for land vehicles; carts; head-rests for vehicle seats; stands for bicycles, cycles [parts of bicycles, 
cycles]; vehicle running boards; air bags [safety devices for automobiles]; ski lifts; chairlifts; casings for pneumatic tires 
[tyres]; sleeping berths for vehicles; pontoons; torque converters for land vehicles; cigar lighters for automobiles; anti-
glare devices for vehicles; anti-theft devices for vehicles; sun-blinds adapted for automobiles; non-skid devices for 
vehicle tires [tyres]; balance weights for vehicle wheels; shock absorbing springs for vehicles; frames for bicycles, 
cycles; spars for ships; reduction gears for land vehicles; safety belts for vehicle seats; security harness for vehicle 
seats; vehicle suspension springs; steering wheels for vehicles; rudders; handle bars for bicycles, cycles; cranks for 
cycles; aeroplanes; amphibious airplanes; sleighs [vehicles]; kick sledges; brake segments for vehicles; saddles for 
bicycles, cycles or motorcycles; bicycle saddles; luggage nets for vehicles; dress guards for bicycles, cycles; anti-theft 
alarms for vehicles; reversing alarms for vehicles; safety seats for children, for vehicles; vehicle seats; hydraulic circuits 
for vehicles; scooters [vehicles]; snowmobiles; rolling stock for railways; rolling stock for funicular railways; spokes for 
bicycles, cycles; vehicle wheel spokes; spoilers for vehicles; air vehicles; vehicles for locomotion by land, air, water or 
rail; ambulances; water vehicles; remote control vehicles, other than toys; electric vehicles; tricycles; delivery tricycles; 
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inclined ways for boats; windscreens; windshield wipers; cycle stands; cycle hubs; hubs for vehicle wheels; saddlebags 
adapted for bicycles; railway couplings; trailer hitches for vehicles; couplings for land vehicles; wheelbarrows; handling 
carts; two-wheeled trolleys; golf carts; shopping trolleys [carts (Am.)]; hose carts; bogies for railway cars; casting 
carriages; tilting-carts; lifting cars [lift cars]; cleaning trolleys; brakes for bicycles, cycles; brakes for vehicles; torsion 
bars for vehicles; tractors; tramcars; transmissions, for land vehicles; military vehicles for transport; aerial conveyors; 
trailers [vehicles]; funnels for ships; funnels for locomotives; cleats [nautical]; turbines for land vehicles; direction 
indicators for bicycles; direction signals for vehicles; rowlocks; disengaging gear for boats; steering gears for ships; 
cable transport apparatus and installations; spoke clips for wheels; tipping apparatus, parts of trucks and waggons; 
funiculars; vans [vehicles]; automobile chains; chains for bicycles, cycles; driving chains for land vehicles; anti-skid 
chains; transmission chains for land vehicles; stroller covers [pushchairs]; spare wheel covers; covers for vehicle 
steering wheels; saddle covers for bicycles or motorcycles; seat covers for vehicles; vehicle covers [shaped]; automobile 
chassis; vehicle chassis; connecting rods for land vehicles, other than parts of motors and engines; axle journals; gears 
for cycles; tubeless tires [tyres] for bicycles, cycles; bicycle tires [tyres]; automobile tires [tyres]; vehicle wheel tires 
[tyres]; pneumatic tires [tyres]; spikes for tires [tyres]; davits for boats; launches; timbers [frames] for ships; mudguards; 
cycle mudguards; motors, electric, for land vehicles; yachts; undercarriages for vehicles.

Cl.16;Printed publications; printed matter; all of the afore-mentioned goods being provided exclusively for the 
purposes of oil, grease, refined petroleum products and service station (petrol station) brand promotions or in relation to 
the fields of energy and/or oil.

Cl.25;Wimples; bandanas [neckerchiefs]; underwear; sweat-absorbent underwear; berets; overalls; boas [necklets]; 
teddies [undergarments]; half-boots; ski boots; boots for sports; breeches for wear; trousers; football shoes; brassieres; 
detachable collars; collars [clothing]; shirt yokes; veils [clothing]; gabardines [clothing]; galoshes; neckties; ascots; 
leggings [leg warmers]; gaiters; boot uppers; corselets; jerseys [clothing]; vests; sports jerseys; hosiery; heels; hoods 
[clothing]; hat frames [skeletons]; pockets for clothing; collar protectors; visors [headwear]; cap peaks; tights; slips 
[undergarments]; combinations [clothing]; wet suits for water-skiing; bodices [lingerie]; corsets [underclothing]; suits; 
bathing suits; masquerade costumes; beach clothes; jackets [clothing]; stuff jackets [clothing]; fishing vests; leggings 
[trousers]; liveries; camisoles; cuffs; short-sleeve shirts; mantillas; coats; sleep masks; furs [clothing]; mittens; miters 
[hats]; muffs [clothing]; footmuffs, not electrically heated; heelpieces for footwear; bibs, not of paper; fur stoles; ear muffs
[clothing]; socks; beach shoes; sports shoes; footwear; paper clothing; outerclothing; ready-made clothing; motorists' 
clothing; cyclists' clothing; clothing for gymnastics; clothing of imitations of leather; clothing of leather; uniforms; 
clothing; fittings of metal for footwear; maniples; overcoats; parkas; pelerines; gloves [clothing]; ski gloves; pajamas 
(Am.); bathing trunks; shirt fronts; scarfs; pocket squares; dresses; headbands [clothing]; garters; sock suspenders; 
stocking suspenders; ready-made linings [parts of clothing]; dress shields; soles for footwear; braces for clothing 
[suspenders]; lace boots; ponchos; girdles; belts [clothing]; money belts [clothing]; layettes [clothing]; non-slipping 
devices for footwear; heelpieces for stockings; welts for footwear; chasubles; shirts; wooden shoes; sandals; bath 
sandals; boots; sarongs; jumper dresses; saris; sweaters; footwear uppers; inner soles; bath slippers; togas; knitwear 
[clothing]; underpants; gymnastic shoes; slippers; shoes; skull caps; turbans; headgear for wear; aprons [clothing]; tee-
shirts; dressing gowns; bath robes; top hats; tips for footwear; stockings; sweat-absorbent stockings; shawls; caps 
[headwear]; paper hats [clothing]; shower caps; bathing caps; sashes for wear; studs for football boots; hats; babies' 
pants [clothing]; trouser straps; pelisses; esparto shoes or sandals; skirts; petticoats; skorts.

Cl.35;Rental of advertising space; demonstration of goods; marketing; organization of exhibitions for commercial or 
advertising purposes; organization of fashion shows for promotional purposes; organization of trade fairs for commercial 
or advertising purposes; sales promotion for others; production of advertising films; distribution of samples; presentation
of goods on communication media, for retail purposes; all of the afore-mentioned services being provided exclusively for 
the purposes of oil, grease, refined petroleum products and service station (petrol station) brand promotions or in relation 
to the fields of energy and/or oil.

Cl.41;Rental of sports grounds; timing of sports events; arranging and conducting of conferences; organization of 
competitions [education or entertainment]; organization of fashion shows for entertaiment purposes; organization of 
sports competitions; providing sports facilities; electronic desktop publishing; production of shows and entertainment; 
all of the afore-mentioned services being provided exclusively for the purposes of oil, grease, refined petroleum products 
and service station (petrol station) brand promotions or in relation to the fields of energy and/or oil.
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2876461    04/09/2014
[International Registration No. : 1221912]
Airbus Defence and Space GmbH
Willy-Messerschmitt-Str. 1 85521 Ottobrunn Germany

Proposed to be Used
IR DIVISION
Cl.9;Ground control stations for transmission and reception of communication and control signals of aircraft, 
unmanned aerial vehicles (UAVs) and unmanned missile; components for ground control stations for aircraft, unmanned 
aerial vehicles (UAVs) and unmanned missiles which are needed for transmission and reception of communication and 
control signals, in particular aerials, receivers, transmitters; sensors and telecommunication devices for ground control 
stations for aircraft, unmanned aerial vehicles (UAVs) and unmanned missile; components for aircraft, unmanned aerial 
vehicles (UAVs) and unmanned missile, namely electronic devices for aviation and systems consisting thereof, flight 
management systems, namely computer for optimization of flight control, flight control computers, operation 
management systems, namely computers for supporting the planning of operations of safety-related or defence-related 
aspects, sensors, antennas, communication equipment, data transmission media and data transmission interfaces, in 
particular for transmission via cable and optical fibres, for transmission via laser and laser interfaces, for transmission via
Bluetooth and Bluetooth interfaces, for transmission via infrared and infrared interfaces, for transmission via radio and 
radio interfaces, radios, transmitters, receivers, electronic positioning devices and systems consisting thereof, electronic 
diagnostic devices and systems consisting thereof; analyzers and remote controls for the operation of aircraft, unmanned 
aerial vehicles (UAVs) and unmanned missile; sensors and telecommunication devices for aircraft, unmanned aerial 
vehicles (UAVs) and unmanned missile; computer hardware; computer software; electrical and electronic monitoring 
systems; data transmission media and data transmission interfaces for aircraft, unmanned aerial vehicles (UAVs) and 
unmanned missile, in particular for transmission via cable and optical fibres, for transmission via laser and laser 
interfaces, for transmission via Bluetooth and Bluetooth interfaces, for transmission via infrared and infrared interfaces, 
for transmission via radio and radio interfaces.

Cl.12;Apparatus for locomotion in the air and their components; aircraft, unmanned aerial vehicles (UAVs) and 
unmanned missile and their components.

Cl.37;Repair, maintenance and services of aircraft, unmanned aerial vehicles (UAVs) and unmanned missile; repair, 
maintenance and services of ground control stations for aircraft, unmanned aerial vehicles (UAVs) and unmanned missile.

Cl.39;Rental of aircraft, unmanned aerial vehicles (UAVs) and unmanned missile for the provision of services in the 
field of transport of persons and goods and in the field of defence and safety.
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2876669    13/05/2014
[International Registration No. : 1222020]
EVERGREEN LIFE LIMITED
219 Bush Road Rosedale Auckland 0632 New Zealand

Proposed to be Used
IR DIVISION
Cl.3;Toothpastes; medical toothpastes; cosmetic preparations for skin care; cosmetic products for skin care; cosmetic 
skin care products; essences for skin care; non-medicated products for skin care; non-medicated skin care beauty 
products; non-medicated skin care products; powders for skin care (not for medical use); skin care creams (cosmetic); 
skin care lotions (cosmetic); skin care oils (cosmetic); skin care preparations (cosmetic); skin care products (cosmetic); 
sun skin care products (cosmetics).

Cl.5;Dietary supplements for infants; herbal dietary supplements for persons special dietary requirements; mineral 
dietary supplements for animals; plant compounds for use as dietary supplements (medicinal); propolis dietary 
supplements; protein dietary supplements; royal jelly dietary supplements; health food supplements for persons with 
special dietary requirements; candy for medical purposes; candy, medicated; tinctures for medical purposes; medicated 
skin care preparations; pharmaceutical preparations for skin care; skin care creams for medical use; skin care lotions 
(medicated); cachets for pharmaceutical purposes; cachou for pharmaceutical purposes; capsules for pharmaceutical 
purposes; capsules for veterinary pharmaceutical preparations.

Cl.29;Milk protein; milk protein products; milk proteins; non-dairy creamers (protein based); protein milk; soya bean 
protein; soya protein; vegetal proteins for human consumption; wheat proteins for human consumption; whey protein.

Cl.30;Honey; honey and honey substitutes; natural honey; candy.

7849



Trade Marks Journal No: 1782 ,   30/01/2017           Class 99 
 

Priority claimed from 05/03/2014; Application No. : 30 2014 026 249.5/05 ;Germany 

2876675    12/08/2014
[International Registration No. : 1222051]
AEterna Zentaris GmbH
Weismüllerstrasse 50 60314 Frankfurt Germany

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic preparations, in particular diagnostic preparations for identifying and detecting growth hormone 
deficiency.

Cl.42;Scientific and technological services and research and design relating thereto, all of the aforesaid services, in 
particular in the field of medicine and diagnostics.

Cl.44;Medical and veterinary services, in particular for the diagnosis of growth hormone deficiency.
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2876741    12/08/2014
[International Registration No. : 1222054]
Fairtrade Labelling Organizations International e.V. handelnd unter FLO
Bonner Talweg 177 53129 Bonn Germany

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, edible ices; honey, treacle; vinegar, sauces, condiments.

Cl.32;Fruit beverages and fruit juices; syrups and other preparations for making beverages.
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Priority claimed from 06/03/2014; Application No. : 30 2014 026 250.9/05 ;Germany 

2878167    12/08/2014
[International Registration No. : 1222466]
AEterna Zentaris GmbH
Weismüllerstrasse 50 60314 Frankfurt Germany

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic preparations, in particular diagnostic preparations for identifying and detecting growth hormone 
deficiency.

Cl.42;Scientific and technological services and research and design relating thereto, all of the aforesaid services, in 
particular in the field of medicine and diagnostics.

Cl.44;Medical and veterinary services, in particular for the diagnosis of growth hormone deficiency.
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Priority claimed from 04/03/2014; Application No. : 012659934 ;European Union 

2878369    03/09/2014
[International Registration No. : 1222548]
Fertin Pharma A/S
Dandyvej 19 DK-7100 Vejle Denmark

Proposed to be Used
IR DIVISION
Cl.36;Financial affairs, including especially financial sponsorship of projects and research relating to the use of 
nicotine in smoking cessation.

Cl.41;Education; arranging and conducting of conferences, congresses, seminars and symposiums, especially 
relating to the use of nicotine in smoking cessation.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.
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Priority claimed from 26/02/2014; Application No. : 012642351 ;European Union 

2880689    05/08/2014
[International Registration No. : 1222675]
Automobili Lamborghini S.p.A.
Via Modena, 12 I-40019 Sant'Agata Bolognese (BO) Italy

Proposed to be Used
IR DIVISION
Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; distance sensors; detection 
apparatus; electric sensors; electronic sensors; optical speed sensors; sensors for engines; sensors for use in the 
control of engines; automatic vehicle speed control apparatus; automatic control apparatus; electric power controllers; 
level controllers [electrical apparatus]; electric control valves; electrical controls; electronic regulators; electronic 
variable speed units; electronic controllers; variable speed control apparatus; tyre monitoring apparatus; safe load 
indicating apparatus; computerized vehicle engine analyzers; force transducers; measuring transducers.

Cl.12;Cars; sports cars; drive units for land vehicles; suspension springs for motor cars; differentials [land vehicle 
parts]; double clutch transmissions for land vehicles; electric gear shifting apparatus for land vehicle motors; 
automobiles and structural parts therefor; wheel suspensions; gearboxes for motor cars.
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Priority claimed from 13/05/2014; Application No. : 2014-037656 ;Japan 

2883249    19/06/2014
[International Registration No. : 1223242]
GungHo Online Entertainment, Inc. 
Pacific Century Place Marunouchi, 1-11-1, Marunouchi, Chiyoda-ku Tokyo 100-6221 JP

Proposed to be Used
IR DIVISION
Cl.9;Computer game programs (including downloadable software); computer programs (including downloadable 
software); game programs for cell phones (including downloadable software); programs for cell phones (including 
downloadable software); game programs for smartphones (including downloadable software); programs for smartphones 
(including downloadable software); game programs for handheld terminals (including downloadable software); programs 
for handheld terminals (including downloadable software); electronic circuits, magnetic cards, CD-ROMs, DVD-ROMs, and 
other carriers which recorded with computer programs; programs for home video game machines (including 
downloadable software); electronic circuits, magnetic cards, CD-ROMs, DVD-ROMs, cartridges and other carriers 
recorded with programs for home video game machines; programs for portable games with liquid crystal displays 
(including downloadable software); electronic circuits, magnetic cards, CD-ROMs, DVD-ROMs, cartridges and other 
carriers recorded with programs for portable games with liquid crystal displays; compact discs [audio-video], videodiscs 
[audio-video], DVDs [audio-video], magnetic cards [audio-video], magnetic disks [audio-video] and optical disks [audio-
video]; downloadable music files; downloadable image files; electronic publications; cell phone straps; covers for 
smartphones; loudspeakers; dustproof apparatus for earphone jack of cell phones; stylus pens for telecommunication 
machines and apparatus and for electronic machines and apparatus; headphones; digital photo frames.

Cl.41;Information relating to game services provided on-line from a computer network; information relating to game 
services provided on-line from a cell phone network; information relating to game services provided on-line from a 
smartphone network; information relating to game services provided on-line from a handheld terminal network; 
information relating to game services provided on-line from a home video game machine network; information relating to 
game services provided on-line from a portable game with liquid crystal displays network; game services provided on-line 
from a computer network; game services provided on-line from a cell phone network; game services provided on-line 
from a smartphone network; game services provided on-line from a handheld terminal network; game services provided 
on-line from a portable game with liquid crystal displays network; game services for home video game machines provided 
on-line from telecommunications networks; organization, arranging and conducting of entertainment events excluding 
movies, shows, plays, musical performances, sports, horse races, bicycle races, boat races and auto races; providing 
electronic publications and information relating to those; providing images, videos, sound and music from a computer 
network; providing images, videos, sound and music from a handheld terminal network; providing images, videos, sound 
and music from a home video game machine network.

7855



Trade Marks Journal No: 1782 ,   30/01/2017           Class 99 
 

Priority claimed from 12/03/2015; Application No. : 013818406 ;European Union 

3248732    15/07/2015
[International Registration No. : 1272975]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software, in particular for compiling, analysing and visualising data; computer hardware 
and software, in particular for process management, security management and condition monitoring of machines and 
electric installations, and production and automation methods; computer hardware and software, in particular for energy 
management; sensor; recording discs; control cabinets.

Cl.42;Technological advice and consultancy; technical monitoring, in particular monitoring and diagnosis relating to 
condition monitoring of installations and machines, and production and automation methods; design and development of 
remote control and technical regulation of machines and apparatus; development, creation and rental of software and 
computer programs; rental of internet and intranet servers; technical advice and consultancy in field of scientific research 
and analysis relating to ensuring cost efficiency and quality of supply in electric energy supply networks; IT consultancy 
services.
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Priority claimed from 08/05/2015; Application No. : 014039358 ;European Union 

3249473    03/11/2015
[International Registration No. : 1267377]
HeSaLight A/S
Lykkegårdsvej 9 DK-4000 Roskilde Denmark

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating or controlling electricity.

Cl.11;Apparatus for lighting, including street lighting, school lighting, office lighting, industrial lighting, outdoor and 
indoor lighting, and lighting control systems for reducing energy consumption and reducing harmful CO2 pollution.

Cl.37;Installation, maintenance and repair of lighting installations.

Cl.42;Design and development of apparatus and instruments for conducting, switching, transforming, accumulating 
or controlling electricity and apparatus for lighting, including street lighting, school lighting, office lighting, industrial 
lighting, outdoor and indoor lighting, and lighting control systems for reducing energy consumption and reducing harmful
CO2 pollution.
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3249578    17/06/2015
[International Registration No. : 1273698]
Heather Publications Limited
IFG House, 15 Union Street, St. Helier Jersey JE2 3RF

Proposed to be Used
IR DIVISION
Cl.3;Washing preparations for personal use and hair grooming preparations; cleaning preparations, detergents and 
bleaches; soaps, shampoos, conditioner and cleaning preparations; stain removers; breath fresheners; perfumery; 
essential oils; cosmetics; creams and lotions for the skin.

Cl.5;Disinfectants and cleaners for hygienic purposes; pharmaceutical preparations; dietetic substances for medical 
use; food supplements for medical purposes; dietetic substances, not adapted for medical use; nutritional supplements; 
minerals and mineral salts; preparations consisting of vitamins and/or minerals; medicinal herbs.

Cl.9;Sound recordings; video recordings; audio and video tapes; cassettes; compact discs; films exposed; video 
cassettes; video recorders; compact discs; computer games; computer software; video cameras; cameras; photographic 
and cinematographic apparatus and instruments; apparatus for recording, transmission, reproduction of sound or 
images; photographic transparencies, photographic films; batteries; magnets; encoded magnetic cards, magnetic identity 
cards, credit cards, debit cards; spectacles, spectacle cases, sunglasses; mouse pads; screen savers; publications in 
electronic form, typically supplied on-line from databases or from facilities provided on the Internet; holograms, credit 
cards with holograms.

Cl.10;Magnetic devices for therapeutic purposes; compression devices for therapeutic purposes; massage and 
massaging devices for therapeutic purposes; cushions for therapeutic purposes; heating and heated devices for 
therapeutic purposes; blood pressure monitors and thermometers for therapeutic purposes.

Cl.16;Printed matter, newspapers, periodical publications, magazines, books; photographs, pictures, prints; posters; 
greeting cards; postcards; notepads; address books; scrapbooks; folders; catalogues; tickets; calendars; albums for 
photographs; diaries; booklets; postage stamps; covers for postage stamps; stamp albums; stickers; car stickers; 
decalcomanias; cards; cardboard and plastic articles; stationery, pens, pencils, erasers, pencil sharpeners, pencil cases, 
rulers, boxes for pens, book markers; drawing materials, artists' materials; instructional and teaching materials; gift bags, 
carrier bags; envelopes; blackboards; height, size and weight charts.

Cl.21;Brushes, including hair brushes, brushes for cleaning hair brushes, shaving brushes, cosmetic brushes, nail 
varnish brushes, brushes for footwear; brush making materials; combs; household or kitchen utensils and containers; 
sponges; articles for cleaning purposes; glassware, porcelain and earthenware.

Cl.25;Articles of outer clothing; articles of underclothing; articles of sports clothing; footwear; headgear; scarves; 
dressing gowns; socks; gloves; t-shirts, hats and caps, jackets, pyjamas, slippers; wristbands, headbands, ties, articles 
of clothing, footwear and headgear for babies and toddlers.

Cl.41;Entertainment services; sound recording and video entertainment services; concert, musical and video 
performances; television and radio entertainment services; entertainment services by stage production and cabaret; 
production of video and/or sound recordings; presentation, production and performance of shows, musical shows, 
concerts, videos, multimedia videos and radio and television programmes; recording, film, video and television studio 
services; audio, film, video and television recording services; publishing; music publishing; sound recording, film and 
video production and distribution services; arranging and conducting of seminars, conferences and exhibitions; 
publication of books, magazines and other texts; rental of films, videos and other visual media recordings; electronic 
publication of sound, images and data; education services; library services; educational research and information 
services.
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Priority claimed from 28/08/2015; Application No. : 86741208 ;United States of 
America 

3252568    02/09/2015
[International Registration No. : 1274269]
Color Image Apparel, Inc.
6670 Flotilla Avenue Commerce CA 90040 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Athletic bags; cosmetic bags.

Cl.25;Men's clothing, namely, pants, shirts, jackets, and women's clothing, namely, pants, shirts, jackets, sports bras, 
tights; scarves, leg warmers, headbands.

Cl.27;Yoga mats.
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Priority claimed from 05/03/2015; Application No. : 15/4.162.250 ;France 

3257619    15/07/2015
[International Registration No. : 1276233]
MASSA ONLINE
Allée Maurice Bellonte, ZI les Tourrades F-06210 MANDELIEU LA NAPOULE France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; computerized file management; 
retail sale services and particularly distance selling including via a global computer network (Internet), motorized land 
vehicles, parts, accessories, equipment and construction parts and components for motorized land vehicles, tires, wheel 
rims, hubcaps, snow socks and chains, waste oil, couplings, roof racks, roof rails, bicycle racks, ski racks, straps, GPS, 
floor mats, steering wheel covers, solar films, car radios, and business driving assistance; retail sale services and 
particularly distance selling including via a global computer network (Internet) of reconditioning, draining, braking, 
diagnostic and assembly services of all the aforesaid goods; direct mail advertising (leaflets, prospectuses, printed 
matter, samples); newspaper subscription services (for others); arranging subscriptions to telecommunication services 
for others; presentation of goods on all communication media, for retail sale; organization of exhibitions for commercial 
or advertising purposes; online advertising on a computer network; rental of advertising time on all communication 
media; publication of advertising texts; rental of advertising space; dissemination of advertisements; public relations.

Cl.37;Installation of spare parts and accessories for automobiles; maintenance and repair of automobile vehicles; 
vehicle cleaning; service stations; information relating to the repair of motor vehicles; painting of motor vehicle bodies; 
vehicle polishing; greasing, lubrication and washing of vehicles; oil change services (maintenance) for automobiles; 
vehicle breakdown repair services; retreading or vulcanization (repair) of tires.

Cl.38;Telecommunications; transmission of information (news), communication and transmission of messages and 
images assisted by computer; transmission of information by telematic means; communication by computer terminals; 
transmission of information contained in data banks; services for providing access to information in databanks; provision 
of access time to a data bank; transmission and distribution of data, images and sounds via computers or computer 
networks; electronic mail, electronic messaging and information dissemination services by electronic means, particularly 
by means of a global computer network; providing access time to an only goods sale service, including through a global 
computer network; rental of access time to a database server center.
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3258060    17/09/2015
[International Registration No. : 1275958]
Capri Sun AG
Neugasse 22 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Dairy products; dairy beverages; dairy-based beverages; beverages mainly consisting of milk or dairy products; 
drinking yogurts; fruit pulp; fruit pastes; fruit jellies; fruit purées; concentrated fruit purées.

Cl.32;Non-alcoholic beverages; fruit beverages; juices; fruit nectars; smoothies [mixed fruit or vegetable beverages]; 
syrups as well as bases and essences for making non-alcoholic beverages (included in this class).
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Priority claimed from 22/12/2014; Application No. : AM 52985/2014 ;Austria 

3280277    22/06/2015
[International Registration No. : 1278104]
PureLoop GesmbH
Unterfeldstrasse 3 A-4052 Ansfelden Austria

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing plastics and plastic waste; recycling installations for plastics; machines for recycling 
treatment of plastics and for treating waste, in particular plastic waste, biomasses or household waste; cutting, 
comminuting, compacting and homogenizing devices for plastic materials, plastic foils, plastic bottles or plastic waste; 
machines for plasticizing plastics; machines for agglomerating plastics; machines for comminuting plastics; machines 
for granulating plastics; machines for filtering plastic melts; installations for the heat treatment of plastics; installations 
for the solid phase polycondensation of plastics; extrusion installations; intrusion installations; extruders for plastics, 
extruder screws, plastic melt filters, filtering devices for plastic melts, backwashing filters, screen filters, screen 
changers, screens and filters for extruders; degassing devices, degassing devices for extruders for plastic material; (all 
the aforementioned goods machines and machine parts).

Cl.42;Scientific and technological services and research and design relating thereto) industrial analysis and research 
services, design and development of computer hardware and software, all in the fields of plastic processing, reprocessing
and recycling of plastics, in particular made of production waste or of industrial waste or commercial waste or of post 
consumer waste; planning and consultancy services therefor in the fields of reprocessing or recycling of plastics as well 
as in the fields of plastics recycling and fiber recycling; planning and design of installations and installation components 
in the fields of processing plastics and plastic recycling; development and design of application-optimized processing 
and recycling solutions for production waste; research and development services concerning new plastic processing 
installations or recycling installations for others; technical project studies in the fields of processing and recycling, in 
particular of plastics.
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Priority claimed from 31/03/2015; Application No. : 86582418 ;United States of 
America 

3282018    18/09/2015
[International Registration No. : 1278312]
Flatirons Solutions, Inc. 
300 Spectrum Center Drive, Suite 700 Irvine CA 92618 US

Proposed to be Used
IR DIVISION
Cl.9;Computer software for ensuring regulatory compliance in the fields of aerospace, flight operations, airline 
maintenance and repair, oil, gas, alternative energy, marine, rail, and military logistics; computer software for use in 
creation and publication of electronic data, creation of three-dimensional data models, and creation and management of a 
technical library; computer software for content and data management in the fields of aerospace, flight operations, airline 
maintenance and repair, oil, gas, alternative energy, marine, rail, and military logistics; computer software for content 
lifecycle management, namely, software to manage the creation, classification, retrieval, distribution, publication, 
retention, and destruction of information in electronic form.

Cl.42;Software as a service (SAAS) services featuring software for ensuring regulatory compliance in the fields of 
aerospace, flight operations, airline maintenance and repair, oil, gas, alternative energy, marine, rail, and military 
logistics; software as a service (SAAS) services featuring software for use in creation and publication of electronic data, 
creation of three-dimensional data models, and creation and management of a technical library; software as a service 
(SAAS) services featuring software for content and data management in the fields of aerospace, flight operations, airline 
maintenance and repair, oil, gas, alternative energy, marine, rail, and military logistics; software as a service (SAAS) 
services featuring software for content lifecycle management, namely, software to manage the creation, classification, 
retrieval, distribution, publication, retention, and destruction of information in electronic form.
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Priority claimed from 27/03/2015; Application No. : 154168817 ;France 

3283292    18/09/2015
[International Registration No. : 1280361]
IMPASSE 13 SAS
13 rue Parmentier F-69110 SAINTE FOY LES LYON France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; perfumes; eaux de toilette; deodorants 
for personal use (perfumery); make-up products; cosmetic products for skin care; cosmetic preparations for slimming; 
cosmetic preparations for baths; depilatories; shaving products; after-shave products; shampoos and conditioners for 
the hair; hair tonics and lotions (for cosmetic use); hair sprays; hair dyes and bleaching products; hair waving and setting 
products; conditioners; tissues impregnated with cosmetic lotions; cotton wool and cotton sticks (for cosmetic use); 
potpourris [fragrances]; incense; temporary tattoos for the body and nails.

Cl.9;Optical apparatus; optical goods; eyeglasses; sunglasses; spectacle lenses; correcting lenses; lenses for 
sunglasses; optical lenses; spectacle cases, cases for contact lenses; spectacle frames; chains and ties for holding 
spectacles; digital and electronic publications; headphones; bags for laptops, tablets, telephones and personal digital 
assistants; protective casings, cases and covers for telephones, personal digital assistants and tablets.

Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith not included in other 
classes; jewelry; jewelry products; precious stones; timepieces and chronometric instruments; rings [jewelry]; earrings; 
bracelets [jewelry]; brooches [jewelry]; ornamental pins; charms; chains (jewelry); necklaces [jewelry]; pendants; medals 
and medallions (jewelry); jewelry cases [caskets]; boxes of precious metal; watches; cases, chains, dials, springs or glass
for watches; key rings [trinkets or fobs]; statues or figurines (statuettes) of precious metals; cases or presentation cases 
for timepieces; coins; works of art of precious metal.

Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; animal skins; trunks 
and suitcases; umbrellas and parasols; walking sticks; whips, harness and saddlery; products of leather and leather 
goods and small leather goods, namely, handbags, document cases, wallets, purses, leather cases for keys (leather 
goods), briefcases, school bags and satchels, backpacks, shopping bags, bags for climbers, bags for campers, beach 
bags, traveling bags, garment bags (for travel); bags; leather pouches (leather goods); case called attaché case; tote 
bags; map holders (wallets); banknote holders; purses (bags); make-up pouches (empty); vanity cases, not fitted; 
suitcases (carrying cases); beauty bags (empty); leather or leather-board boxes; trimmings of leather for furniture; leather 
straps; leather straps; collars for animals; leashes.

Cl.25;Clothing, footwear, headgear; outerwear and underwear for men, women and children; clothing of leather and 
imitation leather; clothing of fur; sportswear (other than for diving); blousons; gabardines (clothing); raincoats; coats; 
mantillas; overcoats; trench coats; parkas; pelerines; pelisses; stuff jackets; mittens; gloves (clothing); suits; jackets; 
overalls; aprons (clothing); coveralls (clothing) and slips (underwear); cross-over tops; cardigans; pullovers; sweatshirts; 
sweaters; vests; knitwear (clothing); skirts; petticoats; dresses; trousers; Capri pants; jeans; tapered pants; jumper suits; 
Bermuda shorts; shirts; short-sleeve shirts; tank tops; tee-shirt; shorts; top coats; muffs; pajamas, dressing gowns; 
dressing gowns; underwear [lingerie]; leotards; bustiers; breeches for wear; underpants; brassieres, corsets; stocking 
suspenders; socks; stockings; tights; briefs, including bathing trunks; bathing suits and beachwear; jerseys, including 
swimsuits; bandanas; scarves; shawls; neckwear; sashes for wear; collar protectors; fur stoles; belts (clothing); 
suspenders; neckties; bow ties; pocket squares; creepers; crop tops; layettes [clothing]; saris; shoes; footwear; beach 
footwear; footwear for sports; boots; half-boots; clogs (wooden shoes); esparto shoes or sandals; sandals; slippers; 
bedroom slippers; hats; half veils; caps; visors (headwear); berets; caps, including bathing caps; headbands; turbans.

Cl.35;Advertising; direct mail advertising (leaflets, prospectuses, printed matter, samples); rental of advertising 
material; dissemination of advertisements; rental of advertising space; publication of advertising texts; television and 
radio advertising; online advertising on a computer network; rental of advertising time on all communication media; 
business management; business administration; commercial information and advice services; provision of commercial 
statistical data; public relations; opinion polling; market studies; services provided by business consultants; sales 
promotion for others; business promotion; presentation of goods on all communication media, for retail sale; commercial 
information and advice for consumers (consumer advice shop); organization of exhibitions for commercial or advertising 
purposes; services for the retail sale of clothing, underwear, belts, footwear, headgear, eyeglasses and sunglasses, hair 
accessories, bags and handbags, cosmetics, soaps, perfumery products, hygiene products, make-up products, aesthetic 
and beauty treatments, body massages and treatments, relaxation and thalassotherapy treatments, watches, jewelry and 
costume jewelry, dietetic and slimming products, food supplements.
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3285319    24/07/2015
[International Registration No. : 1280403]
ShenZhen HuaFuRui Technology Co., LTD
Room 07B, Block A, XianDaiZhiChuang Building, Intersection of Huaqiang North Road and Zhenhua Road Futian District, Shenzhen 
China

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral devices; network communication equipment; portable telephones; smart phones; global 
positioning system [GPS] apparatus; sound recording carriers; portable media players; camcorders; sound reproduction 
apparatus; chargers for electric batteries.

Cl.35;Business advertising; business appraisals; business management assistance; business management 
consultancy; outsourcing services [business assistance]; business investigations; procurement services for others 
[purchasing goods and services for other businesses]; sales promotion for others; import-export agencies.
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Priority claimed from 17/03/2015; Application No. : 013846001 ;European Union 

3285358    04/09/2015
[International Registration No. : 1280428]
Midatech Limited
4 & 5 Dunmore Court, Wootton Road Abingdon, Oxford, OX13 6BH United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Active chemical ingredients for use in the manufacture of pharmaceuticals, cosmetics and medicines; nano-
particle ingredients for use in pharmaceuticals, medicines and cosmetics.

Cl.5;Pharmaceuticals and medicines containing nano-particles; vaccines incorporating nano-particles.

Cl.40;Custom manufacture of nano-particles; custom manufacture of pharmaceuticals and medicines containing 
nano-particles; custom manufacture of nano-particle devices.

Cl.42;Scientific research services in the field of nano-particle technology; pharmaceutical and drug development and 
discovery services; testing, efficiency evaluation and advisory services in the field of nano-particles and nano-medicine; 
testing, efficiency and technical and scientific advisory services in the field of pharmaceuticals; nano-particle laboratory 
services.
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Priority claimed from 28/08/2015; Application No. : 86741238 ;United States of 
America 

3285368    02/09/2015
[International Registration No. : 1280420]
Color Image Apparel, Inc.
6670 Flotilla Avenue Commerce CA 90040 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Athletic bags; cosmetic bags sold empty.

Cl.25;Men's clothing, namely, pants, shirts, jackets, and women's clothing, namely, pants, shirts, jackets, sports bras; 
headbands; leg warmers; scarves; tights.

Cl.27;Yoga mats.
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Priority claimed from 26/01/2015; Application No. : 013677422 ;European Union 

3285604    23/07/2015
[International Registration No. : 1279850]
Gloster Furniture Limited 
Narrow Quay House, Narrow Quay Bristol BS1 4QA GB

Proposed to be Used
IR DIVISION
Cl.20;Furniture, mirrors (silvered glass), picture frames, garden furniture, dining room tables, side tables, chairs, easy-
chairs, stools, plant stand tables, couches, sun loungers, settees, chests, chests, wall chests, beds, bedroom equipment, 
namely bedding (except linen), bedroom furniture, mattresses, cushions, bolsters, stools, stools, tables, table tops, 
cupboards; picnic baskets (not fitted).

Cl.35;Retailing and wholesaling, including via mail order, in relation to furniture, mirrors, picture frames, mattresses, 
cushions and pads, pillow shams, household linen, bed covers, table covers, parasols, umbrellas, walking sticks, 
suitcases and bags, carpets, mats, wall hangings, grills, lamps, glasses, cutlery, candles, games and playthings.
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Priority claimed from 05/05/2015; Application No. : 86619426 ;United States of 
America 

3286051    05/11/2015
[International Registration No. : 1280767]
Penrose Studios, Inc. 
548 Brannan St., Unit 407 San Francisco CA 94104 US

Proposed to be Used
IR DIVISION
Cl.9;Augmented reality software and virtual reality software for entertainment and educational purposes.

Cl.41;Augmented reality and virtual reality audio-visual productions.
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Priority claimed from 08/01/2015; Application No. : 674320 ;Switzerland 

3286449    06/07/2015
[International Registration No. : 1280408]
IndigoDigital AG 
Sterenweg 1 CH-6300 Zug CH

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, software and application software (apps) for electronic funds transfer, in particular computer 
programs, software and software application (apps) for electronic funds transfer by mobile phone for socially 
underprivileged persons, disabled persons, dependent persons or persons with a low income; computer programs 
(downloadable software); recorded computer programs; software (recorded programs); compact discs, except compact 
discs with records related to the theme of ducks; downloadable electronic publications, except downloadable electronic 
publications related to the theme of ducks; apparatus for recording, transmission or reproduction of sound or images; 
data processing equipment and computers; memory cards or integrated circuit cards; encoded magnetic cards; electric 
and electronic apparatus and instruments for telecommunications, telephone and communication; photographic 
equipment; modems; encoded cards; chip cards; holograms; electronic data media of all kinds for recording information, 
data, images, and sound, except electronic data media with records related to the theme of ducks; integrated circuit 
cards; electronic identity cards; magnetically encoded prepaid telephone cards; telephone credit cards; credit cards; 
debit cards; electronic chip cards for electronic games destined to be used on telephones; magnetic, digital, and optical 
data media, except data media with records related to the theme of ducks; magnetic, digital, and optical data recording 
media and storage media (with recordings) except data recording media and storage media with records related to the 
theme of ducks; magnetic, digital, and optical data recording media and storage media (without recordings); cases for 
portable telephones.

Cl.35;Advertising; online advertising on a computer network; rental of advertising space; rental of advertising time on 
all communication media; advertising agency services; office functions; computerized file management; compilation of 
information in computer data banks; systematization of information in computer databases.

Cl.36;Electronic funds transfer, in particular electronic funds transfer by mobile phones for socially underprivileged 
persons, disabled persons, dependent persons or persons with a low income; charitable fundraising services; financial 
sponsorship, in particular financial sponsorship for socially underprivileged persons, disabled persons, dependent 
persons or persons with a low income; electronic money transfer; funds transfer from a computer; money transfer 
services; on-line banking services; banking services; home banking services (home-banking); insurance services, in 
particular micro-insurance; financial affairs; monetary affairs; financial clearing; loans (financing); currency exchange 
operations; issue of tokens of value, including electronic tokens of value; payment receipt operations; credit card 
services; retirement payment services; services for deposit in safes; savings services; credit agency services; financial 
management; insurance consultancy; financial brokerage and insurance brokerage services; online money exchange 
operations.

Cl.38;Telecommunications; mobile telephone communication services; electronic messaging services; 
telecommunication services and rental of access time to a data bank, allowing consumers to download digital content 
from a network and a server to a personal data bank; provision of user access to global computer networks; provision of 
chat rooms on the Internet; provision of access to telecommunication channels for teleshopping services; 
communication services by telephone; telecommunications routing and junction services; mobile telephone 
communication services; electronic transmission of messages and images; satellite transmission; voice messaging 
services; facsimile transmission; telephone services; rental of telephones, mobile phones, and telecommunication 
apparatus; rental of access time to global computer networks; provision of access to databases.

Cl.41;Education; training; sporting and cultural activities; entertainment; provision of non-downloadable online 
electronic publications; publication of books; distance learning courses; education and teaching; organization of 
competitions; organization and conducting of seminars; organization and conducting of training workshops; organization 
and conducting of congresses; all the aforesaid services except those related to the theme of ducks.
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Priority claimed from 28/04/2015; Application No. : 014010359 ;European Union 

3287020    21/10/2015
[International Registration No. : 1280708]
H&M:s Jubileumsstiftelse
c/o Ramsbury Property AB, Box 1421 SE-111 84 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.35;Organizing of prize draws for promotional purposes; arranging of competitions for advertising purposes; 
arranging and conducting of exhibitions for business purposes; advertising services; marketing services.

Cl.36;Financial sponsorship; fundraising and sponsorship; handling and providing of scholarships.

Cl.41;Arranging of competitions.
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Priority claimed from 15/06/2015; Application No. : 674849 ;Switzerland 

3287095    12/11/2015
[International Registration No. : 1279809]
GIVAUDAN SA
5, chemin de la Parfumerie CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used for the manufacture of perfumes and fragrances and of perfuming and aromatic 
preparations; chemical products for use in industry also containing fragrant or aromatic substances of natural or 
synthetic origin; chemical products used for the manufacture of compositions for perfumery, cosmetics, soaps, 
detergents, deodorants for personal use and deodorizers other than for personal use; chemical products used for the 
manufacture of foodstuffs and beverages also containing fragrant or aromatic substances of natural or synthetic origin; 
chemical products for preserving foodstuffs and beverages also containing fragrant or aromatic substances of natural or 
synthetic origin.

Cl.3;Perfumery products, bases for perfumes, perfumes, essential oils, cosmetics, soaps, detergents, deodorants for 
personal use.

Cl.35;Promotion of perfumery products, perfumes, essential oils, cosmetics, hair lotions, shampoos, soaps and 
detergents.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial 
analysis and research services.
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Priority claimed from 01/10/2013; Application No. : MI2013C008999 ;Italy 

3287543    18/09/2015
[International Registration No. : 1238748]
SOL S.P.A.
Via Gerolamo Borgazzi, 27 MONZA (MONZA E BRIANZA) Italy

Proposed to be Used
IR DIVISION
Cl.1;Oxygen; hydrogen; nitrogen; protective gases for welding; chemicals for use in industry; tempering and soldering 
preparations; chemicals for preserving foodstuffs; gases and gas mixtures in liquid or gaseous form; chemical 
preparations, gas and mixtures of gas for research, science and industry; gas and gas mixture for arc welding, reverse 
protection and plasma cutting; solidified gases for industrial purposes; helium; argon; methane; carbon; carbonic acid; 
carbonates; nitrates; anhydrides; soldering chemicals; chemicals for use in chromatography; chemical for use in the 
semiconductor industry.

Cl.4;Dust absorbing, wetting and binding compositions; solid fuels; liquid fuels; gaseous fuels; non-chemical additives
for fuels.

Cl.5;Oxygen for medical purposes; oxygen baths; gases for medical purposes; chemical preparations for medical 
purposes; fumigation preparations for medical purposes; pharmaceutical preparations for inhalers; pharmaceutical 
cough preparations; pharmaceutical preparations for inhalation for the treatment of pulmonary hypertension; 
pharmaceutical preparations for the treatment of asthma; pharmaceutical preparations for treating respiratory diseases; 
respiratory stimulants; pharmaceutical preparations for skincare; pharmaceutical preparations for enteral and parenteral 
nutrition.
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Cl.6;Metal containers for compressed gas or liquid air; steel cylinders for compressed gas; metal bottles for 
compressed gas; pressure gas cylinders made of metal; metal sealing devices for preventing leakage of gases; regulating 
valves [manually operated] for controlling the flow of gases [other than parts of machines]; valves of metal other than 
parts of machines; regulators [valves] of metal [other than parts of machines]; sealing caps of metal for bottles; bottles 
[metal containers] for compressed gas or liquid air; internal floating lids of aluminium for use with gas or liquefied gas 
storage tanks; tanks of metal for the storage of compressed gases; tanks of metal for the transportation of compressed 
gases; metal cylinders for compressed gas or liquids [empty].

Cl.7;Pressure reducers [parts of machines]; pressure regulators [parts of machines]; cylinder caps; valves 
[mechanical] for regulating fluid flow; safety valves [parts of machines]; pressure reducer valves [parts of machines]; 
pressure multipliers for gases, compressors for gases; blowing machines for the compression, exhaustion and transport 
of gases; pressured air producers; compressors [machines]; welding machines, electric; robots [machines]; pumps 
[machines]; electrical welding apparatus; electrodes for welding machines.

Cl.9;Oxygen breathing apparatus, other than for artificial respiration; breathing apparatus, except for artificial 
respiration; oxygen masks, not for medical purposes; oxygen transvasing apparatus; oxygen regulators; electrical and 
electronic control apparatus for use with apparatus or installations for ventilation; computer hardware; computer 
software; computer software to be used with medical apparatus; computer networks and interfaces [software] for medical 
applications; apparatus and instruments for telemonitoring; software used in the medical field of parenteral nutrition and 
infusion solutions; software for tracking eye position and gaze; augmentative and alternative communication devices; 
augmentative and alternative communication software; polygraph machines, other than for medical purposes; pressure 
sensors.

Cl.10;Medical apparatus for oxygen therapy, ventilotherapy, aerosol therapy, for treating respiratory disorders during 
sleep and for artificial nutrition, all the aforesaid apparatus may also be used at home; medical apparatus and equipment 
for sleep therapy, emergency medicine and oxygen therapy and parts thereof; inhalation devices; narcosis machines; 
respirators; suction apparatus; apparatus for patient ventilation; respiration therapy devices; apparatus and instruments 
to support, maintain and checking up the respiration; apparatus and instruments for oxygen feed for respiratory 
purposes; resuscitation apparatus and instruments; pumps, hoses, connectors, connecting parts and sockets, filters, 
valves, masks, frames, fastening devices, all for medical respirators; oxygen concentrators and equipment for medical 
use in conjunction with oxygen concentrators, namely, nasal cannulae and oxygen concentrator carrying cases; oxygen 
concentrators for medical purposes; oxygen inhalers for medical purposes; oxygen masks for medical use; oxygen 
monitors for medical purposes; hyperbaric oxygen chambers for medical purposes; cannulae; aerosol dispensers for 
medical purposes; nebulizers for respiratory therapy; nebulizers for medical purposes; portable oxygen suppliers; 
inhalation apparatus; medical ventilators; pads [pouches] for preventing pressure sores on patient bodies; air mattresses,
for medical purposes; anti-besore air mattresses; electrical devices for physical therapy of skin lesions; pumps for 
medical purposes; artificial nutrition devices and their parts; nutrition bags; infusion devices for medical use; containers 
and apparatus for administration of enteral and parenteral solutions for medical use; catheters; tube connectors for 
medical use; tube fasteners for medical use; injection ports for medical use; needleless connectors; needleless ports; 
needleless injection ports for medical use; medical valves; pressure controllers, flow regulators; blood sampling devices 
for medical use; infusion pumps for medical use; infusion bags; apparatus for administration of medical liquids; infusion 
sets; facial masks for medical use; respiratory masks for medical use; eye tracking apparatus and equipment; apparatus 
for tracking eye position and gaze; medical devices for the treatment of respiratory disorders including nasal masks, full 
face masks, oro-nasal masks and nasal prongs; cushions for medical respiratory masks; headgear for medical respiratory 
masks; medical continuous positive airway pressure devices; medical automatic positive airway pressure devices; 
medical humidifiers; devices for screening, monitoring and diagnosing respiratory disorders and parts and accessories 
for all the foregoing, including chin restraints, water tubs, oxygen diverter valves, tubing wrap [insulation for air delivery 
tubes], air tubes, filters [all for use with devices for respiratory therapy]; polygraph machines for medical purposes; 
medical apparatus and instruments for measurement of pulmonary functions; electrocardiographs; spirometers [medical 
apparatus]; ergometers for medical and diagnostic purposes; polysomnographs; medical apparatus and instruments for 
simultaneous recording of physiologic parameters during sleep; continuous positive airway pressure [CPAP] devices; 
breathing medical devices for sleep apnoea continuous positive airway pressure [CPAP] patient; scientific instruments 
and electronic apparatus for medical use; medical apparatus; patient monitoring, analysing and/or recording apparatus 
including digital apparatus; apparatus for investigating, monitoring, analysing, diagnosing and/or, recording sleep, sleep 
related and respiratory disorders, respiratory function and respiration including portable monitoring apparatus; apparatus 
for investigating, monitoring, analysing, diagnosing and/or recording electrophysiological variables including variables 
relating to the nervous system, neurology, cardiology and physiology; apparatus for sleep staging; filters including low 
pass, high pass and notch filters, interface apparatus and sensors for monitoring patient variables including EEG 
[electroencephalogram], MEG [magnetoencephalogram], CT [computed tomography], EOG [electrooculorgram], EMG 
[electromyogram], SA02 [oxygen saturation], CO2 [carbon dioxide], nasal air flow, patient movement including leg 
movement, thoracic and abdominal respiratory movement, heart rate, body temperature including rectal temperature, 
blood pressure, ph level, oesophagel pressure, snoring noises, CPAP [continuous positive air pressure] mask pressure, 
CPAP mask air flow, CPAP titration; radiology imaging apparatus including MRI [magnetic resonance imaging], FMRI 
[functional magnetic resonance imaging], remote imaging and transmitting apparatus; telemedicine apparatus including 
equipment for teleradiology and tele-echo-cardiology; testing and/or calibrating apparatus for the above including 
apparatus for emulating physiological variables; pressometric ventilators; volumetric ventilators; presso-volumetric 
ventilators; negative pressure ventilators; cough assist devices; devices for bronchial aspiration; devices for secretion 
removal; adaptive/servo ventilators; ultrasonic nebulizers; pneumatic nebulizers; parts and accessories thereof and 
therefor.

Cl.11;Regulating and safety accessories for gas apparatus; regulating and safety accessories for gas pipes; 
installations for the production, mixture and distribution of gas and gas mixtures in liquid or gaseous form; gas 
regulators; regulating apparatus for gas apparatus; safety valves for gas apparatus; stop valves for regulating gas; 
regulating valves [level controlling in tanks]; installations for controlling the flow of gases.

Cl.35;Retail and wholesale services, also on-line, of chemicals used in industry, science and photography, as well as 
in agriculture, horticulture and forestry, unprocessed artificial resins, unprocessed plastics, manures, fire extinguishing 
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compositions, tempering and soldering preparations, chemical substances for preserving foodstuffs, tanning substances, 
adhesives used in industry, industrial oils and greases, lubricants, dust absorbing, wetting and binding compositions, 
fuels [including motor spirit] and illuminants, candles and wicks for lighting, pharmaceutical and veterinary preparations, 
sanitary preparations for medical purposes, dietetic food and substances adapted for medical or veterinary use, food for 
babies, dietary supplements for humans and animals, plasters, materials for dressings, material for stopping teeth, dental 
wax, disinfectants, preparations for destroying vermin, fungicides, herbicides, common metals and their alloys, metal 
building materials, transportable buildings of metal, materials of metal for railway tracks, non-electric cables and wires of 
common metal, ironmongery, small items of metal hardware, pipes and tubes of metal, safes, goods of common metal, 
ores, machines and machine tools, motors and engines [except for land vehicles], machine coupling and transmission 
components [except for land vehicles], agricultural implements other than hand-operated, incubators for eggs, automatic 
vending machines, scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, 
signalling, checking [supervision], life-saving and teaching apparatus and instruments, apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, recording discs, compact discs, DVDs and 
other digital recording media, mechanisms for coin-operated apparatus, cash registers, calculating machines, data 
processing equipment, computers, computer software, fire-extinguishing apparatus, surgical, medical, dental and 
veterinary apparatus and instruments, artificial limbs, eyes and teeth, orthopedic articles, suture materials, apparatus for 
lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; 
presentation of goods on communication media, for retail purposes; demonstration of goods; advertising services for the 
promotion of goods; distribution of goods for advertising purposes; demonstration of goods and services by electronic 
means; purchasing of goods and services for other businesses; advisory and consultancy services relating to the 
procurement of goods for others; commercial administration of the licensing of the goods and services of others; 
procurement services for others [purchasing goods and services for other businesses]; commercial or industrial 
management assistance; business management consultancy; advertising; advertising of goods and services on the 
Internet and by means of mobile telephony services and by electronic mail; commercial information and advice for 
consumers [consumer advice shop].

Cl.37;Installation, maintenance and repair of apparatus for supplying gas and installations for the supply of gas for 
medical purposes; installation, maintenance and repair of systems for the distribution of gas for medical purposes; 
installation of apparatus for supply and distribution of gas; disinfecting; ship construction services; ventilating and water 
appliance mounting [installation], maintenance and repair services; installation, maintenance and repair of industrial 
machines and apparatus.

Cl.39;Gas supplying; storage, distribution, transportation, shipping and delivery of gases for medical purposes; rental 
of storage containers; storage information; consultancy relating to the storage and transportation of goods.

Cl.40;Processing of gas; processing services for precious and non-precious metal; food [foodstuff] processing 
services; slaughtering of animals; preparation and treatment of fabric; processing and treatment of liquid, chemical 
substance, gas and air; energy production; rental of energy generating equipment.

Cl.42;Computer programming; computer software consultancy; development, installation, updating and maintenance 
of data processing programmes; leasing of data processing programs [software] and computers [hardware]; technical 
consulting related to computer hardware as weell as to the operation of hospital wards; chemical research; computer 
software design; advisory and information services relating to computer hardware, software and computer peripherals; 
design of machines, apparatus and instruments, and their parts, as well as systems composed thereof; medical research; 
rental of computer hardware and computer peripherals; research and development services in the field of oxygen therapy;
scientific and medical research and development.

Cl.44;Home health care services; medical therapy services; rehabilitative oxygen therapy services [services on behalf 
of third party]; health care; medical assistance; medical equipment rental; advisory services relating to medical apparatus 
and instruments; rental of apparatus and installations in the field of medical technology; rental of medical apparatus and 
installations; consultation services relating to skin care; home health and care services and particularly oxygen therapy, 
aerosol therapy, respiratory failure care, ventilation, sleep disorders and other chronic illnesses; patient follow-up 
services; hospital services; nursing homes; convalescent or rest homes; medical hotline services accessed from home 
and telemedicine; medical assistance to individuals, namely nursing services and home help for the sick, elderly or 
handicapped; home help for the elderly or the handicapped namely medical assistance; remote medical help via 
telemonitoring devices; medical information by telephone; telemedicine services for the sick, elderly or handicapped.
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3287549    04/12/2015
[International Registration No. : 1250806]
VODECLIC
36 rue Jules Verne F-92300 LEVALLOIS-PERRET France

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications; information relating to telecommunications; communications by computer terminals or by 
fiber-optic networks; communications by radio or telephone; cellular telephone communication; provision of access to a 
global computer network; electronic bulletin board services (telecommunication services); connection by 
telecommunications to a global computer network; news agencies; rental of telecommunication apparatus; radio or 
television programs (broadcasts); teleconferencing services; electronic messaging services; rental of access time to 
global computer networks.

Cl.41;Education; training; entertainment; information relating to entertainment or education; leisure services; 
publication of books; lending libraries; videotape film production; rental of motion pictures; rental of sound recordings; 
rental of video cassette recorders or of radio and television sets; videotape editing; photography services; organization of 
competitions (education or entertainment); organization of exhibitions for cultural or educational purposes; game 
services provided on-line, from a computer network; publication of electronic books and journals on-line; electronic 
desktop publishing.

Cl.42;Design and development of computers and software; development (design), installation, maintenance, updating 
or rental of software; conversion of computer programs and data, other than physical conversion; conversion of data or 
documents from physical to electronic media.
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Priority claimed from 20/11/2014; Application No. : AM 52716/2014 ;Austria 

3287727    30/04/2015
[International Registration No. : 1280304]
ASMAG-Holding GmbH
Heckenau 34 A-4645 Grünau im Almtal Austria

Proposed to be Used
IR DIVISION
Cl.6;Pipes of metal; non-ferrous metals and their alloys; non-ferrous metals.

Cl.7;Machines, machine parts and machine tools for metalworking, for manufacturing and for reshaping metals, in 
particular draw machines, straightening machines, sheet working machines; cast iron parts for pipes [parts of machines].

Cl.9;Electrical switch cabinets; electric controllers, programmable controllers.

Cl.37;Installation, maintenance and repair of machines, machine parts and machine tools.

Cl.40;Custom construction of machines.

Cl.42;Product development for others; construction drafting; engineering design and consultancy; technical project 
studies; mechanical research; mechanical engineering, technological consultancy relating to machine engineering 
analysis; programming of electronic control systems.
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Priority claimed from 04/09/2015; Application No. : 86748205 ;United States of 
America 

3287741    08/09/2015
[International Registration No. : 1280423]
Webroot Inc.
385 Interlocken Crescent, Suite 800 Broomfield CO 80021 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software, namely, providing access to a cloud computing system for protecting and securing the 
integrity of computing devices, mobile phones, tablets, gaming consoles, network systems, smart watches, smart cars, 
smart household appliances, gps systems, in home security systems, thermostats, smart washers, smart driers, smart 
dishwashers, smart refrigerators, and other electronic devices configurable to connect to the internet against viruses, 
malware and other threats; downloadable software, for facilitating provision of secure web browsers; downloadable 
software for restricting access to and from undesired computers networks and websites by and to computing devices, 
mobile phones, tablets, gaming consoles, network systems, smart watches, smart cars, smart household appliances, gps 
systems, in home security systems, thermostats, smart washers, smart driers, smart dishwashers, smart refrigerators, 
and other electronic devices configurable to connect to the internet; downloadable software for providing restoration of 
computing devices, mobile phones, tablets, gaming consoles, network systems, smart watches, smart cars, smart 
household appliances, gps systems, in home security systems, thermostats, smart washers, smart driers, smart 
dishwashers, smart refrigerators, and other electronic devices configurable to connect to the internet to a prior state; 
downloadable software for providing administrative services over policy and updates; downloadable software for 
providing privacy protection; downloadable computer software for providing privacy protection.

Cl.35;Network management services; network optimisation services; outsourcing; on-line data processing services; 
database management; advisory, information and consultancy services relating to all the aforesaid services; optimisation 
of information technology applications.

Cl.38;Providing access to computer networks; providing access between computers and computer networks; 
providing access between computer networks and servers; providing access between computers and servers; 
telecommunications services between computer networks; transmission of data; telecommunications disaster recovery 
services; telecommunication system emergency response and recovery services; advisory and consultancy services 
relating to telecommunications; advisory services relating to providing remote computer hardware access; advisory 
services relating to providing remote computer software access; advisory, information and consultancy services relating 
to all the aforesaid services; providing access to a cloud computing system for protecting and securing the integrity of 
computing devices, mobile phones, tablets, gaming consoles, network systems, smart watches, smart cars, smart 
household appliances, gps systems, in home security systems, thermostats, smart washers, smart driers, smart 
dishwashers, smart refrigerators, and other electronic devices configurable to connect to the internet against viruses, 
malware and other threats.

Cl.42;Computer services, namely, providing a cloud computing system comprising servers and software for 
protecting and securing the integrity of computing devices, mobile phones, tablets, gaming consoles, network systems, 
smart watches, smart cars, smart household appliances, gps systems, in home security systems, thermostats, smart 
washers, smart driers, smart dishwashers, smart refrigerators, and other electronic devices configurable to connect to the
internet against viruses, malware and other threats; computer services, namely facilitating provision of secure web 
browsers; computer security services, namely, restricting access to and from undesired computers networks and 
websites by and to computing devices, mobile phones, tablets, gaming consoles, network systems, smart watches, smart 
cars, smart household appliances, gps systems, in home security systems, thermostats, smart washers, smart driers, 
smart dishwashers, smart refrigerators, and other electronic devices configurable to connect to the internet; computer 
security services, namely, providing restoration of computing devices, mobile phones, tablets, gaming consoles, network 
systems, smart watches, smart cars, smart household appliances, gps systems, in home security systems, thermostats, 
smart washers, smart driers, smart dishwashers, smart refrigerators, and other electronic devices configurable to connect
to the internet to a prior state; computer services, namely, provision of administrative services over policy and updates; 
computer services, namely, providing privacy protection; computer services, namely, analyzing and classifying 
information including data, applications, and networks to provide threat, security, contextual, and privacy information; 
computer services, namely, analyzing and classifying information including data, applications, and networks to provide 
threat, security, contextual, and privacy information; data storage; data back-up services; electronic storage and retrieval 
of data and information; recovery and restoration of data; providing on demand computing services; on-line back-up 
services.
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Priority claimed from 19/08/2015; Application No. : 679646 ;Switzerland 

3287846    03/11/2015
[International Registration No. : 1280622]
quiproquo & co
Route de Cossonay 108, CH-1008 Prilly Switzerland

Proposed to be Used
IR DIVISION
Cl.18;Bags.

Cl.25;Ready-made clothing; caps and hats; bandanas; footwear.

7879



Trade Marks Journal No: 1782 ,   30/01/2017           Class 99 
 

 

Priority claimed from 07/03/2013; Application No. : 13 3 988 253 ;France 

3288871    04/12/2015
[International Registration No. : 1182195]
SODIPRESS
13 rue du Champ aux Prêtres F-21850 SAINT APOLLINAIRE France

Proposed to be Used
IR DIVISION
Cl.3;Aromatics (essential oils); extracts of flowers (perfumery); cosmetics; skin whitening cream; cosmetic creams; 
dentifrices; toilet water; almond oils; grape or vine oils for cosmetic use; oils for toilet use; essential oils; oils for 
perfumes and scents; almond milks for cosmetic use; cleansing milk for toilet purposes; lotions for cosmetic purposes; 
after-shave lotions; hair lotions; beauty masks; cosmetic kits; perfumes; perfumery; ointments for cosmetic use; 
cosmetic preparations for slimming; cosmetic preparations for baths; bath salts (not for medical use); sun care products 
(cosmetic sun-tanning preparations); skin care cosmetics; make-up products; make-up removing products; toiletries; 
mouth washes (not for medical use); almond soaps; cakes of toilet soap; soap for brightening textile; disinfectant soaps; 
deodorant soaps; medicated soaps; soaps; tissues impregnated with cosmetic lotions; shampoos; shampoos for pets.

Cl.5;Abrasives for dental use; medicinal alcohols; pharmaceutical alcohols; slimming pills (diet pills); almond milk for 
pharmaceutical use; antioxidant pills; asthmatic tea; antiseptics; sunburn ointments; medicated baths; balms for medical 
use; food for babies; biological compositions for medical, dental or veterinary use; anthocyanoside-based food 
supplements; food supplements made with grape seeds; poultices; medicinal hair growth preparations; chemo-
pharmaceuticals; chemicals for medical, pharmaceutical or veterinary use; nutritional supplements; food supplements for 
animals; purifier; deodorants; air fresheners; dietetic substances, beverages and foodstuffs for medical use; digestives 
for pharmaceutical use; elixirs (pharmaceuticals); enzyme preparations for medical or veterinary use; dietary fibers; 
medicinal infusions; laxatives; lotions for pharmaceutical or veterinary purposes; medicines for human medicine; 
medicines for veterinary use; pharmaceuticals; protein dietary supplements; protein supplements for animals; medicinal 
roots; syrups for pharmaceutical use; pharmaceutical products for skin care; herbal teas.

Cl.44;Aromatherapy services; beauty salons; hairdressing salons; plastic surgery; manicure services; physical 
therapy; sauna services; solarium services; health spa services; services of a beautician; hygienic and beauty care for 
human beings.
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Priority claimed from 27/08/2015; Application No. : 15 4205628 ;France 

3289031    01/10/2015
[International Registration No. : 1280159]
BREIZH CAFE 
10 Avenue Anita Conti F-35400 SAINT-MALO FR

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa, sugar; flours and preparations made from grains with the protected geographical indication 
"black wheat flour from Brittany or Gwinizh Breizh," pastry and confectionery, ice creams; honey; sandwiches, pizzas; 
pancakes; flat breads or cakes; crepes and filled galettes; preparations made from buckwheat and wheat; blinis; 
pancakes; cookies; cakes; sugar confectionery; chocolate; beverages based on cocoa, coffee, chocolate or tea; sauces 
(condiments); spices.

Cl.32;Beers, mineral and aerated waters; fruit beverages and fruit juices; syrups and other preparations for making 
beverages; lemonades; fruit nectar, soda waters; non-alcoholic aperitifs.

Cl.33;Alcoholic beverages (except beers); ciders.

Cl.43;Coffee shops; services for providing food and drink; bar services; food and drink catering.
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Priority claimed from 15/05/2015; Application No. : 40201508292V ;Singapore 

3290065    09/11/2015
[International Registration No. : 1280573]
InMobi Pte Ltd.
30 Cecil Street, 19-08 Prudential Tower Singapore 049712 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software applications, downloadable; computer software applications for mobile 
phones, downloadable.

Cl.35;Advertising; advertisement for others on the Internet; advertisement via mobile phone networks; advertising and
advertisement services; advertising on the Internet for others; advertising via electronic media and specifically the 
Internet.
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Priority claimed from 02/02/2015; Application No. : 27938/2015 ;Mozambique 

3290069    13/07/2015
[International Registration No. : 1280607]
Viavi Solutions Inc. 
430 N. McCarthy Boulevard Milpitas CA 95035 US

Proposed to be Used
IR DIVISION
Cl.2;Optical coatings; coatings applied to alter the optical properties of materials; anti-reflective coatings; pigments; 
flexographic, intaglio, and gravure inks, and high performance coatings and dispersions to provide security and brand 
protection, authentication, and differentiation; color-shifting inks; pigments and light interference pigments for use in 
inks, dyes, paints, plastics, paper products and textiles; thin-film and multilayer optical coatings disposed on substrates.

Cl.9;Hardware and software for communication network monitoring, recording, probing, filtering, auditing, testing, 
analyzing, troubleshooting, installation, activation, traffic and user device simulation, design, optimization, measurement, 
deployment, development, test-device management; optical amplifiers, transmitters, transceivers, transponders, 
receivers, and detectors; optical instrument and network component testers; optical filters, waveplates, and optical filter 
color-wheels; optical switches, matrix switches, wavelength selective switches, and reconfigurable optical add drop 
multiplexers; wavelength division multiplexers and demultiplexers; optical and electrical network connector cleaning 
devices; printable encoded taggants for anti-counterfeiting and for confirming authenticity of products; compact 
spectrometers.

Cl.16;Paper and polymer labels printed with specialized pigments for security and decorative effect.

Cl.37;Installation, repair, and maintenance of communications hardware.

Cl.38;Communication consultation services relating to communication networks.

Cl.40;Treatment of materials, namely, by application of coatings to alter the optical properties of materials; application 
of multilayer optical coatings, thin film coatings, antireflective and high reflection coatings, polarization coatings, and 
optical beamsplitting coatings to goods; applying decorative, protective, and security coatings to goods.

Cl.42;Technical support services in the nature of troubleshooting problems with communications hardware and 
software; providing online non-downloadable software for communication network monitoring, recording, probing, 
filtering, auditing, testing, analyzing, troubleshooting, installation, activation, traffic and user device simulation, design, 
optimization, measurement, deployment, development, test-device management; technological and development 
consultation services in the fields of color design, printing, product security and authentication, anti-counterfeiting 
technology, optical and thin film coatings; providing online communication network instrument monitoring, configuration, 
tracking, and management; installation, repair and maintenance of communications software.
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Priority claimed from 05/06/2015; Application No. : 154186428 ;France 

3290072    11/06/2015
[International Registration No. : 1280640]
AUTOMOBILES PEUGEOT
75, avenue de la Grande-Armée F-75116 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Transmitting and/or receiving apparatus for tracking a vehicle via satellite; satellite navigation apparatus; vehicle 
radios; navigation apparatus for vehicles (on-board computers); remote control apparatus for vehicles; telephone 
apparatus for vehicles; data processing apparatus for vehicles; control devices and apparatus for vehicles; control 
devices and apparatus; automatic indicators of low pressure in vehicle tires; acoustic [sound] alarms, ignition batteries 
and electric batteries for vehicles; independent electronic unit for preventing and indicating the theft of vehicles; pressure 
indicator plugs for valves for vehicles; clamps and holders for batteries for vehicles; starter cables for vehicle engines; 
electric cables for vehicles; calculators for vehicles; flashing lights for vehicles, video cameras for vehicles; USB flash 
drives; revolution counters for vehicles; meters for vehicles; electrical condensers and resistors; speed checking 
apparatus for vehicles; individual protection devices against accidents; balancing apparatus for vehicles; oil and water 
gages for vehicles; vehicle speed indicators, alarms for vehicles, readers (data processing equipment); spectacles; 
computer memories; micro-computers, modems, petrol gages for vehicles; on-board computers for vehicles and their 
software, audio-video receivers for vehicles; voltage regulators for vehicles; gage rheostats for vehicles; luminous signs 
for vehicles; simulators for the steering and control of vehicles; thermostats for vehicles; vehicle breakdown warning 
triangles; reflecting disks, for wear, for the prevention of traffic accidents; computer programs and software; software 
applications for mobile telephones; smartphones; personal digital assistants; software applications for mobile electronic 
devices; computer software and applications in the field of maintenance, repair, management and tracking of vehicles; 
hologram apparatus for vehicles; aerials for vehicles; fire-extinguishing apparatus for vehicles; projection screens for 
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vehicles; microprocessors; sonars for vehicles; display boards for vehicles; optical lenses.

Cl.35;Bringing together (excluding the transport thereof), management and sale of new and used vehicles, parts and 
accessories thereof, advertising, marketing and promotion of new and used vehicles; presentation of new and second-
hand vehicles, their parts and accessories on all communication media for retail purposes; organization of exhibitions for 
commercial or advertising purposes; business organization and management consulting in the field of vehicles; 
commercial information and advice for consumers in connection with vehicles.

Cl.38;Telecommunications, communications via and in global communication networks (Internet, satellite network, 
telephone) relating to vehicles; messaging services, transmission of data, distribution of information via electronic means 
including services by global communication networks such as the Internet; telematic networks, the Internet and other 
electronic means; telecommunication services namely on-line information transmission (by telephone or via the Internet) 
relating to emergency and technical help or assistance; transmission of information via satellite and computer; 
transmission of information by telematic means.

Cl.42;Evaluations, estimates and scientific and technological research provided by engineers; design and 
development of computers and software; research and development of new products for others; technical project studies;
architecture; design of interior decor; software development (design); installation, maintenance and updating or rental of 
software; computer programming; consultancy relating to computers; conversion of computer programs and data, other 
than physical conversion; conversion of data or documents from physical to electronic media; vehicle roadworthiness 
testing; graphic arts designing; styling (industrial design); authentication of works of art; industrial research services in 
the field of energy saving, ecology and technology applied to vehicles; pollution control services for vehicles; quality 
control services for vehicles; advisory services in the field of energy-saving.
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Priority claimed from 13/02/2015; Application No. : 154156743 ;France 

3290073    07/07/2015
[International Registration No. : 1280647]
CITELUM
37, rue de Lyon F-75012 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Software and software packages for regulating urban road traffic; electric and electronic equipment for the remote 
control and distance control of public lighting equipment and networks, traffic lights, luminous signs and electronic urban
road equipment (systems for regulating road traffic).

Cl.11;Apparatus and installations for lighting, traffic signals, luminous signs.

Cl.35;Management and updating of databases of computer mapping products and permanent alphanumeric 
databases; administrative management of exhibition venues.

Cl.37;Construction, installation, maintenance and repair of all public lighting networks, traffic lights and luminous 
signs, video surveillance networks and urban traffic control; installation, maintenance and repair of all public lighting 
equipment, traffic lights and illuminated signs, video surveillance equipment and urban traffic control equipment; 
computer-assisted maintenance of public lighting networks and equipment, traffic signals, luminous signs and electric 
urban road equipment; installation, repair and maintenance of electrical or mechanical road access points; computer-
assisted maintenance, remote control and distance control of public lighting equipment and networks, traffic lights, 
luminous signs and electronic urban road equipment (systems for regulating road traffic).

Cl.38;Telecommunications, communication services, namely communication by computer, telephone, via Internet-
type networks; transmission of information by Internet access codes, via Internet-type networks, via telematic means or 
computer terminals, electronic transmission of data, images and documents via computer terminals or transmission 
systems such as waves, satellites, the Internet network; transmission of information by video communication; 
telecommunication and electronic messaging for online services; rental of access time to a database server center.

Cl.39;Transport, distribution and supply of energy, transport, distribution and electricity supply, information and 
advice relating to transport, distribution and supply of energy; transport sector services relating to the operating of all 
public lighting networks, traffic lights and luminous signs, video surveillance networks and urban traffic control; 
transport sector services relating to the operating of all public lighting networks, traffic lights and luminous signs, urban 
traffic.

Cl.41;Production and organization of sound and light shows.

Cl.42;Technical project studies, expertise (engineering work), planning, construction planning relating to public 
lighting, traffic lights, luminous signs, video surveillance equipment and networks and electronic urban road equipment 
(road traffic control systems); design of computer systems and software, installation of computer software, maintenance, 
updating, rental of computer software, computer programming; control of compliance with electric urban networks; 
programming for computers; technical project studies of all equipment and all installation and maintenance work in the 
fields of public lighting and the illumination of buildings and sites; engineering work; engineering construction; technical 
advice and consulting in the field of technology of energy supply and energy saving; design of all public lighting 
networks, traffic lights and luminous signs, video surveillance networks and urban traffic control; design of all public 
lighting equipment, traffic lights and luminous signs, video surveillance equipment; technical design and development of 
sound and light shows.

Cl.45;Video surveillance services, particularly of urban road traffic; legal services.
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3290080    29/10/2015
[International Registration No. : 1280730]
Haier Information Technology (Shenzhen) Co., Ltd.
Room B4, 21F, Building 3, 009 Gaoxinnanyi Road, Nanshan District, Shenzhen Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Computers; mouse [data processing equipment]; notebook computers; computer programs [downloadable 
software]; mouse pads; computer game programs; laptop computers; mouse covers; keyboard covers; computer 
keyboards.

Cl.35;Advertising; business management assistance; sales promotion for others; personnel management 
consultancy; relocation services for businesses; search engine optimization services; business auditing; rental of 
vending machines; sponsorship search; rental of display racks for sale.
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Priority claimed from 21/01/2015; Application No. : 013660386 ;European Union 

3290085    21/07/2015
[International Registration No. : 1279849]
Pravin Mistry
Apartment 117, 1535 The Melting Point 7 Firth Street Huddersfield HD1 3BZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Machines for the textile industry; machines for the surface treatment of materials; machines for the surface 
treatment of yarns, fibers, fabrics, cloth or textiles; machines for the surface treatment of metals and goods made from 
metal; machines for the treatment of materials by laser beam; machines for the surface treatment of medical devices; 
machines for the surface treatment of automotive components and parts; machines for the laser treatment of components 
and parts for aerospace; laser-treated machine parts.

Cl.22;Raw fibrous textile materials; raw wool; textile fibers; sailcloth; canvas for sails; awnings and tarpaulins; 
awnings for tents; bags and sacks (made of textiles) for packaging, storage and transport; brattice cloth; each of the 
before mentioned preferably treated to be heat-stable, fire-retardant, antimicrobial, hydrophobic, stain-resistant and/or 
wear-resistant.

Cl.40;Treatment of fabrics; treatment of textiles; treatment of cloth; waterproofing of fabrics, textiles or cloth; 
fireproofing of fabrics, textiles or cloth; applying finishes to fabrics, textiles or cloth; finishing and coating of fabrics, 
textiles or cloth; treatment of material by laser beam; surface treatment of textiles, fabrics, cloth, clothing, yarns and/or 
fibers; surface treatment of metals; surface treatment of medical devices; surface treatment of components and parts for 
automotive applications; surface treatment for components and parts for aerospace applications.
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Priority claimed from 24/07/2015; Application No. : 014407671 ;European Union 

3290088    29/07/2015
[International Registration No. : 1279867]
King.com Limited
Aragon House Business Centre, Dragonara Road St. Julians STJ 3140

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; electronically recorded data (downloadable); information technology 
and audiovisual equipment; magnets, magnetizers and demagnetizers; optical devices, enhancers and correctors; safety, 
security, protection and signalling devices; diving equipment; navigation, global positioning system tracking and location 
devices; downloadable electronic maps; measuring, detecting and monitoring instruments, indicators and controllers; 
educational apparatus and simulators; computer games (software); computer game software; computer game 
entertainment software; downloadable software; downloadable electronic games; video game software; interactive 
multimedia computer game programs; games software for use on mobile phones, tablets and other electronic mobile 
devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software for use 
on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets and 
other electronic mobile devices; applications software featuring computer games; cases and covers for mobile phones, 
tablets, laptop computers and netbooks, portable media players, cameras and other photographic equipment; laptop 
bags; lanyards (straps) for mobile phones; eyewear; eye glasses; summer glasses; sunglasses; mobile phone covers; 
radios incorporating alarm clocks.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting 
services; translation and interpretation; electronic games services, including provision of computer games on line, on 
social networks, or by means of a global computer network; providing electronic games for use on mobile phones, tablets 
and other electronic mobile devices; providing enhancements within online computer and electronic games; providing 
electronic games for download to mobile phones, tablets and other electronic mobile devices; providing interactive single 
and multi-player electronic games via the internet, electronic communication networks or via a global computer network; 
publishing of computer game software, electronic games and video game software.
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Priority claimed from 16/04/2015; Application No. : 154174100 ;France 

3290089    15/10/2015
[International Registration No. : 1280755]
ESSILOR INTERNATIONAL (COMPAGNIE GENERALE D'OPTIQUE)
147 rue de Paris F-94220 CHARENTON LE PONT France

Proposed to be Used
IR DIVISION
Cl.9;Ophthalmic lenses; spectacle lenses; spectacle lenses, namely: plastic lenses, mineral lenses, corrective lenses, 
progressive lenses, lenses for sunglasses, polarized lenses, filtering lenses, tinted lenses, colored lenses, light-sensitive 
lenses, photochromic lenses, treated lenses, coated lenses, anti-reflective lenses, semi-finished lenses; blanks for 
spectacle lenses; semi-finished blanks for spectacle lenses; contact lenses; downloadable electronic publications in the 
field of optics and ophthalmic optics; downloadable electronic information guides and documents in the field of optics 
and ophthalmic optics; downloadable electronic quality certificates for ophthalmic lenses, spectacle lenses and contact 
lenses.

Cl.42;Development and drafting of specifications and technical documentation relating to the features of ophthalmic 
lenses, spectacle lenses and contact lenses, and to the labelling of said goods; technical advice relating to the features of 
ophthalmic lenses, spectacle lenses and contact lenses, and to the labelling of said goods; certification services for 
ophthalmic lenses, spectacle lenses and contact lenses, namely quality control of ophthalmic lenses, spectacle lenses 
and contact lenses; drawing up of analysis reports and certification documents with regard to the quality of ophthalmic 
lenses, spectacle lenses and contact lenses; quality assessment and testing services for ophthalmic lenses, spectacle 
lenses and contact lenses; information on the certification of ophthalmic lenses, spectacle lenses and contact lenses.
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3290093    09/11/2015
[International Registration No. : 1280801]
Ireks GmbH
Lichtenfelser Str. 20 95326 Kulmbach Germany

Proposed to be Used
IR DIVISION
Cl.29;Mixtures, semi-prepared preparations and ingredients, mainly consisting of meat and/or meat products and/or 
poultry and/or poultry products and/or game and/or game products and/or fish and/or fish products and/or shellfish (not 
live) and/or prepared vegetables and/or prepared fruit and/or jellies and/or prepared nuts and/or pulses and/or potatoes 
and/or eggs and/or milk and/or milk products and/or edible oils and fats and/or jams and/or compotes, all the aforesaid 
goods, included in this class, for preparing pastry and confectionery; mixtures, semi-prepared preparations and 
ingredients, mainly consisting of meat and/or meat products and/or poultry and/or poultry products and/or game and/or 
game products and/or fish and/or fish products and/or shellfish (not live) and/or prepared vegetables and/or prepared fruit 
and/or jellies and/or prepared nuts and/or pulses and/or potatoes and/or eggs and/or milk and/or milk products and/or 
edible oils and fats and/or jams and/or compotes, all the aforesaid goods, included in this class, for preparing sweet and 
spicy fillings and toppings for pastry and confectionery; preserved, dried, and cooked fruits and vegetables; extracts and 
concentrates of fruit and vegetables, secondary plant substances of fruit and vegetables for human consumption, 
included in this class; shortening; edible fats; milk and milk products; yoghurt and quark desserts; edible vegetable oils; 
eggs; powdered whole eggs; powdered egg whites; egg albumen; gelling agents (gelatine); jams; butter and butter cream; 
fruit mixtures for preparing pastry and confectionery.

Cl.30;Food preparations and ingredients based on coffee, tea, cocoa, sugar and/or sugar substances and/or spices 
with added natural and/or artificial flavourings, namely coffee, tea and cocoa based beverages, including in instant form; 
coffee, cocoa and/or spice mixtures for preparing pastry and confectionery; flour, swelling flours, including those 
containing diastase; prepared flour and semi-prepared flour mixtures for baking; baking agents and baking ingredients 
for preparing pastry and confectionery with a base of cereal products; starch and starch products, namely, pre-
gelatinised starches, starch sugar, starch syrup, maltodextrins and pyrodextrins (included in this class); dough acidifiers, 
sour dough, yeast, baking powder; pastry and confectionery, in particular bread, biscuits and long-life bakery goods; 
baking, filling, decorating, coating and glazing mixtures and creams for pastry and confectionery; preparations and 
ingredients for preparing cake dough, shortcrust pastry dough and yeast dough, biscuit dough, sponge mixtures, choux 
pastry and basic mixtures for pastry; thickening, gelling (glucose syrup) and stabilising agents for cream (included in this 
class); honey, invert sugar cream; natural and artificial flavouring, essences and extracts for foodstuffs (not essential 
oils); spices, spice mixes, including in the form of essences, extracts and concentrates; spice preparations; ices, long-life 
edible ices, powders for ice cream; dextrose; malt flour, malt extracts and other malt preparations for foodstuffs.

Cl.31;Malt for brewing.
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Priority claimed from 28/10/2015; Application No. : 679996 ;Switzerland 

3290137    03/11/2015
[International Registration No. : 1280895]
UBS AG
Bahnhofstrasse 45 CH-8001 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, storing, processing, transmitting and reproducing of data; devices and equipment for 
telecommunications, including voice-over IP systems; optical, magnetic and electronic data media; computer hardware 
and software; computer applications; electronic apparatus and systems for the execution of financial transactions; 
computer applications and electronic devices to provide electronic banking services; downloadable electronic 
publications.

Cl.35;Processing of information for trade and commerce; creating economic forecasts; value and efficiency 
determination in business matters; business consulting in the management of price risks; provision of business 
information via global computer networks; management of human resources; book-keeping; collection and processing of 
statistical data; consulting services for all of the aforesaid services.

Cl.36;Real estate affairs.

Cl.38;Consultancy concerning telecommunications in the field of payment systems; transmission, distribution and 
sending of documents, messages, data and information via computer networks and other electronic or digital 
communication networks; transmission (including on-line transmission) of financial transactions; transmission of 
financial information via global computer networks; providing access to global computer networks (Internet), to data 
networks and web sites; providing multi-user access to global computer networks; provision of telecommunication 
systems (including voice-over-IP) for the receipt of orders for financial services via electronic transmission of data; 
transmission services related to a database, namely receiving of messages and data of all kinds between users of 
databases; provision of access to portals on the Internet; providing access to hyperlinks for consultation of data and 
information via global computer networks; negotiating and leasing access time to global computer networks, databases 
and websites; consultancy services for all the listed services.

Cl.42;Creating programs and applications for data processing; services provided by consultants in the field of 
information technology; computer consulting regarding payment systems and the electronic processing of financial 
transactions; programming of Internet sites; design of databases and websites; rental of space on optical or magnetic 
storage media; rental of space for websites (hosting); computer consulting services in the field of electronic processing 
of commercial operations and data processing.

Cl.45;Management and exploitation of intellectual property rights.
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3290192    08/10/2015
[International Registration No. : 1205041]
Leicke GmbH
Dohnanyi Str. 28 04103 Leipzig Germany

Proposed to be Used
IR DIVISION
Cl.9;Accumulators, electric; batteries, electric; antennas; video telephones; microphones; microprocessors; modems; 
monitors [computer hardware]; monitors [computer programs]; navigation apparatus for vehicles [on-board computers]; 
navigational instruments; portable media players; USB flash drives; video screens; portable telephones; computer 
software, recorded; bags adapted for laptops; carrying cases adapted for computers; chargers for electric batteries; 
cellular telephone apparatus; chips [integrated circuits]; computer keyboards; computer memory devices; computer 
hardware for network access servers; computer operating programs, recorded; computer peripheral devices; computer 
programs [downloadable software]; computer programs for connecting remotely to computers or computer networks; 
computers; converters, electric; data processing apparatus; digital photo frames; DVD players; electronic notice boards; 
electronic pens [visual display units]; headphones; headsets for use with computers; headsets for mobile telephones; 
interfaces for computers; laptop computers; loudspeakers; mouse [data processing equipment]; mouse pads; notebook 
computers; preamplifiers; printers for use with computers; radios; readers [data processing equipment]; sleeves for 
laptops; smartphones; telephone receivers; telephone transmitters; vehicle radios; projection apparatus; telephone 
apparatus; television apparatus; camcorders; monitoring apparatus, electric; current rectifiers; cases especially made for 
photographic apparatus and instruments; integrated circuits; audio- and video-receivers.

Cl.18;Bags [envelopes, pouches] of leather, for packaging; leather briefcases; bags; briefcases; handbags; leather 
and imitation leather bags; leather and imitations of leather, and goods made of these materials and not included in other 
classes.

Cl.42;Computer software design; updating of computer software; computer system design; computer software 
consultancy; maintenance of computer software.
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Priority claimed from 14/10/2014; Application No. : 86423916 ;United States of 
America 

3291179    29/11/2015
[International Registration No. : 1253830]
10X GENOMICS, INC.
7068 KOLL CENTER PARKWAY, SUITE 401 PLEASANTON CA 94566 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Reagents and kits for scientific research and diagnostic use in connection with DNA sequencing and genetic 
analysis for non-medical purposes.

Cl.5;Reagents and kits for medical, clinical, medical laboratory or medical diagnostic use in connection with DNA 
sequencing and genetic analysis for medical purposes.

Cl.9;Laboratory equipment, namely, devices for analysis of nucleic acids and for DNA sequencing; software for use in 
analyzing, managing and visualizing DNA sequencing data.
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Priority claimed from 12/01/2015; Application No. : 013632179 ;European Union 

3291181    02/11/2015
[International Registration No. : 1269827]
Nemetschek AG
Konrad-Zuse-Platz 1 81829 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment and computers; apparatus for recording, transmission or reproduction of sound or 
images; computer programs recorded on data carriers (included in this class).

Cl.16;Instructional and teaching material (except apparatus); printed matter.

Cl.41;Training in the field of application of computer programs.

Cl.42;Design and development of computer hardware and software.
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3291185    14/08/2015
[International Registration No. : 1280914]
Neurimmune Holding AG
Wagistrasse 13, CH-8952 Schlieren Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products; chemical preparations for industrial purposes; chemical preparations for scientific use other 
than for medical or veterinary use; chemical preparations for photography; biological materials other than for medical or 
veterinary purposes; biological preparations other than for medical or veterinary use; peptides for chemical products and 
foodstuffs; polypeptides; antibodies and proteins for scientific use.

Cl.5;Pharmaceutical preparations; veterinary preparations; preparations for immunotherapeutic purposes; products 
for the removal of tumors; preparations for neurodegenerative diseases; immunogens for medical use; vaccines, 
antibodies, epitopes for pharmaceutical use; peptides for pharmaceutical purposes; sanitary preparations for medical 
use; biological preparations for medical use; biocides; diagnostic products; towels for hygiene purposes; dietetic foods 
for medical use; dietetic beverages for medical use; protein antibodies for medical purposes.

Cl.42;Monitoring and inspection for the quality control and analysis of active substances, together with research 
involving pharmaceutical products, cosmetics or foodstuffs, consultancy and information on monitoring and inspection 
for the quality control and analysis of active substances, together with research involving pharmaceutical products, 
cosmetics or foodstuffs; monitoring and inspection for the quality control and analysis of active substances, together 
with research involving medical treatment and methods; research in the fields of biotechnology and antibodies; 
information on monitoring and inspection for the quality control and analysis of active substance testing and research in 
technical and medical treatment; research in the field of sanitary care; monitoring, inspection and research in the field of 
biology; computer software design, computer programming; design and development of computer hardware; software 
development; consultancy and provision of information relating to quality control of pharmaceutical preparations; 
software maintenance.

Cl.44;Medical services; medical services in the field of immunity; provision of medical information; medical 
examinations; preparation and dispensing of medicines; nutritional and dietary consultancy; consultancy and provision 
of information in the field of sanitary care; veterinary assistance; beauty salon services; care services for animals; 
hygienic care; consultancy and provision of information relating to the operation, preparation, administration and dosage 
of pharmaceutical preparations.
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Priority claimed from 22/10/2015; Application No. : 4120150050455 ;Republic of 
Korea 

3291189    23/10/2015
[International Registration No. : 1280929]
HAVE&BE CO., LTD.
6F 4~5, 13, Nonhyeon-ro 72-gil, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.35;Sales agency services for cosmetics; sales agency services for make-up; sales agency services for cosmetic 
preparations for eyelashes; sales agency services for cosmetic preparations for baths; sales arranging of cosmetics; 
sales agency services for cosmetics for animals; sales agency services for cosmetics by the internet; business advice 
and consulting; demonstration of goods; marketing services; sales promotion for others; advertising agencies.

Cl.44;Beauty consultancy; hairdressing salons; beauty salons; health spa services; make-up services; providing 
information about beauty; nursing services; veterinary hospitals; pharmacy services; dispensing of pharmaceuticals; 
medical services using oriental medicines; nail art services; massage; depilatory treatment.
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Priority claimed from 22/09/2014; Application No. : 86401505 ;United States of 
America 

3291191    13/03/2015
[International Registration No. : 1280919]
AmerisourceBergen Services Corporation 
1300 Morris Drive Chesterbrook PA 19087 US

Proposed to be Used
IR DIVISION
Cl.35;Wholesale distributorship services in the field of pharmaceuticals, medical and healthcare products, all for use 
by humans, featuring inventory supply chain management and information management capabilities, including automated 
product dispensing, personnel workflow and system interfaces; distributorship services in the field of specialty 
pharmaceutical products, namely, disease specific pharmaceuticals; mail order retail services featuring pharmaceutical 
and biotechnological products; cooperative advertising and marketing in the field of biotechnological products; business 
consultation in the field of development and commercialization of biotechnological products; providing information from 
an online non-downloadable database featuring information about consumer product sales at retail locations, about 
wholesale product sales to outlets, and about inventories of health-care products for use by commercial entities; 
providing information from an online non-downloadable database featuring information about wholesale product sales to 
outlets and about inventories of pharmaceuticals for use by commercial entities; business consulting services in the field 
of pharmaceuticals and other healthcare technologies, including the application of analytical and statistical methodology 
to the study of healthcare products and their impact on the overall healthcare market, advertising and marketing services 
in the field of healthcare products and services, and services rendered to healthcare providers and pharmacies relating to 
containing drug acquisition costs and recovering allowable reimbursement; healthcare business administration services 
in the healthcare field for pharmaceutical, biotechnology and medical device suppliers, namely, consulting services in the 
cost and payment management of health care cost containment services, namely, providing expedited review, processing 
and follow-up of prior authorization requests initiated by physicians' offices and pharmacies, providing group purchasing 
of pharmaceuticals and chemotherapeutics for community-based providers including oncologists and oncology 
practices, consultation services in the field of reimbursement for medical services rendered; conducting market research 
surveys in the field of healthcare costs and delivery; temporary staffing for pharmacies, namely, providing, recruiting, 
retaining pharmacy personnel, and interim managing of pharmacy operational and clinical functions; providing business 
support staff services to manufacturers of pharmaceuticals; distributorship services featuring specialty healthcare 
products in the nature of pharmaceuticals and chemotherapeutics supplied in accordance with specially developed 
protocols to health-care providers and their patients; providing business reports to insurance agencies regarding drug 
therapy efficacy; retail pharmacy services featuring specialty pharmaceuticals and chemotherapeutics; organization of 
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business meetings and conventions for commercial or advertising purposes, namely, for the purpose of disseminating 
information about the development, commercialization, and distribution of products and services in the field of 
healthcare; business management consulting services in the field of pharmaceutical and healthcare products and 
services their manufacturing, distribution, and logistics, viz analyzing data about product inventory and sales, managing 
formularies, and marketing such products; business management of customs brokers; tracking and monitoring import 
compliance.

Cl.36;Financial management of reimbursement programs for healthcare providers and pharmacies relating to 
containing drug acquisition costs; providing counseling in the field of insurance coverage; customs brokerage; customs 
bonding, namely, issuance of importer bonds; arranging the collection, payment and return of customs duties; customs 
clearance services.

Cl.39;Courier services featuring storage, transport, and delivery of high-value, time-critical, ambient condition-
sensitive, goods to professional and commercial users, namely, storage, transport, and delivery of investigational drugs, 
patient samples, and supplies used to conduct clinical trials, medicines and critical consumables for hospitals, clinics, 
research organizations, and physician practices, and critical parts and equipment for manufacturing, maintenance, and 
repair in the fields of aviation, automotive, oil and gas, and high tech; computerized tracking and tracing of documents, 
packages and freight in transit to ensure on-time delivery for business purposes.

7899



Trade Marks Journal No: 1782 ,   30/01/2017           Class 99 
 

 

3291272    20/10/2015
[International Registration No. : 1280993]
Jiaxuan investment Co., Ltd.
No.10, Xincheng Industrial Development Zone, Lucheng Town, Tongzhou District 101107 Beijing China

Proposed to be Used
IR DIVISION
Cl.25;Clothing for adult and children, namely jackets, coats, trousers, vests, shirts, skirts; Tee-shirts; masquerade 
costumes; footwear; hats; stockings; gloves as clothing; scarfs; leather belts [clothing].

Cl.41;Coaching [training]; organization of shows [impresario services]; arranging and conducting of concerts; 
publication of books; production of radio and television programmes; production of shows; production of music; 
distribution of motion picture films; ticket agency services [entertainment]; modelling for artists.
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Priority claimed from 11/04/2014; Application No. : 30 2014 044 308.2/11 ;Germany 

3291275    06/10/2014
[International Registration No. : 1281024]
Grünbeck Wasseraufbereitung GmbH
Josef-Grünbeck-Straße 1 89420 Höchstädt/Donau Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science; unprocessed artificial resins; fire extinguishing compositions; 
chemical substances for analyses in laboratories, other than for medical or veterinary purposes; chemical compositions 
for water treatment; scale removing preparations, other than for household purposes; dehydrating preparations for 
industrial purposes; enzymes for industrial purposes; carbon for filters; filtering materials [chemical preparations]; 
filtering materials [unprocessed plastics]; filtering materials [mineral substances]; filtering materials [vegetable 
substances]; ceramic materials in particulate form, for use as filtering media; filtering preparations for the beverages 
industry; ion exchangers [chemicals]; catalysts; salts [chemical preparations]; unprocessed artificial resins.

Cl.5;Disinfectants; preparations for destroying vermin; fungicides; herbicides; bacterial poisons; biocides; air 
purifying preparations; mineral water salts.

Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting and for switching, converting, storing, controlling and monitoring 
electricity; fire-extinguishing apparatus; sprinkler systems for fire protection; cathodic anti-corrosion apparatus.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, water supply and sanitary 
purposes; apparatus and installations for purification of water and waste water; air valves for steam heating installations; 
purification installations for sewage; brackets for gas burners; swimming pools chlorinating units; disinfectant apparatus;
water heaters; heating installations; ionization apparatus for the treatment of air or water; cooling installations for liquids; 
water-pipes for sanitary installations; filters for air conditioning; air filtering installations; air cooling apparatus; air 
purifying apparatus and machines; germicidal lamps for purifying air; germicidal lamps for purifying water; desalination 
plants; regulating and safety accessories for water apparatus; regulating accessories for water or gas apparatus and 
pipes; boiler pipes; taps [cocks, spigots] faucets [Am.] for pipes; coils [parts of distilling, heating or cooling installations]; 
apparatus for sanitary purposes; filters for drinking water; heat pumps; heat regenerators; heat accumulators; heat 
exchangers, not parts of machines; water heaters [apparatus]; water heaters; heating installations [water]; water 
softeners; water filtering apparatus; water coolers; water distribution installations; water purification installations; water 
purifying apparatus and machines; water sterilizers; water supply installations; water distribution installations; tap water 
faucets; whirlpool-jet apparatus; central heating radiators.

Cl.37;Building construction; repair services, namely repair of scientific, optical, weighing, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, apparatus and instruments for conducting and for 
switching, converting, storing, controlling and monitoring electricity, fire-extinguishing apparatus, sprinkler systems for 
fire protection, apparatus for lighting, steam generating, cooking, refrigerating, drying, water supply and sanitary 
purposes, apparatus and installations for purification of water and waste water, air valves for steam heating installations, 
purification installations for sewage, brackets for gas burners, swimming pools chlorinating units, disinfectant apparatus, 
water heaters, heating installations, ionization apparatus for treatment of air and water, cooling installations for liquids, 
water-pipes for sanitary installations, filters for air conditioning, air filtering installations, air cooling apparatus, air 
purifying apparatus and machines, germidicial lamps for purifying air, germidicial lamps for purifying water, desalination 
plants, regulating and safety accessories for water apparatus, regulating accessories for water or gas apparatus and 
pipes, boiler pipes, taps (cocks, spigots) faucets (Am.) for pipes, coils (parts for distilling, heating or cooling 
installations), apparatus for sanitary purposes, filters for drinking water, heat pumps, heat regenerators, heat 
accumulators, heat exchangers, water heaters (apparatus), water heaters, heating installations (water), water softeners, 
water filtering apparatus, water coolers, water distribution installations, water purification installations, water purifying 
apparatus and machines, water sterilizers, water supply installations, water distribution installations, tap water faucets, 
whirlpool-jet apparatus and central heating radiators; installation services, namely installation of scientific, optical, 
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weighing, signalling, checking (supervision), life-saving and teaching apparatus and instruments, apparatus and 
instruments for conducting and for switching, converting, storing, controlling and monitoring electricity, fire-
extinguishing apparatus, sprinkler systems for fire protection, cathodic anti-corrosion apparatus, apparatus for lighting, 
steam generating, cooking, refrigerating, drying, water supply and sanitary purposes, apparatus and installations for 
purification of water and waste water, air valves for steam heating installations, purification installations for sewage, 
brackets for gas burners, swimming pools chlorinating units, disinfectant apparatus, water heaters, heating installations, 
ionization apparatus for the treatment of air and water, cooling installations for liquids, water-pipes for sanitary 
installations, filters for air conditioning, air filtering installations, air cooling apparatus, air purifying apparatus and 
machines, germidicial lamps for purifying air, germidicial lamps for purifying water, desalination plants, regulating and 
safety accessories for water apparatus, regulating accessories for water or gas apparatus and pipes, boiler pipes, taps 
(cocks, spigots) faucets (Am.) for pipes, coils (parts for distilling, heating or cooling installations), apparatus for sanitary 
purposes, filters for drinking water, heat pumps, heat regenerators, heat accumulators, heat exchangers, water heaters 
(apparatus), water heaters, heating installations (water), water softeners, water filtering apparatus, water coolers, water 
distribution installations, water purification installations, water purifying apparatus and machines, water sterilizers, water 
supply installations, water distribution installations, tap water faucets, whirlpool-jet apparatus and central heating 
radiators; repair information; disinfecting; heating equipment installation and repair; freezing equipment installation and 
repair; furnace installation and repair; swimming-pool maintenance; pump repair; rustproofing; installation services, 
namely inserting and replacing of the following goods in water treatment apparatus and installations, heating or cooling 
installations and sanitary apparatus and installations: chemicals for use in industry and science, unprocessed artificial 
resins, fire extinguishing compositions, chemical substances for analyses in laboratories, other than for medical or 
veterinary purposes, chemical compositions for water treatment, scale removing preparations, other than for household 
purposes, dehydrating preparations for industrial purposes, enzymes for industrial purposes, carbon for filters, filtering 
materials [chemical preparations], filtering materials [unprocessed plastics], filtering materials [mineral substances], 
filtering materials [vegetable substances], ceramic materials in particulate form, for use as filtering media, filtering 
preparations for the beverages industry, ion exchangers [chemicals], catalysts, salts [chemical preparations], 
unprocessed artificial resins, disinfectants, preparations for destroying vermin, fungicides, herbicides, bacterial poisons, 
biocides, air purifying preparations, mineral water salts in water treatment treatment apparatus and installations, heating 
or cooling installations and sanitary apparatus installations.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; engineering services, technical project studies 
relating to water purification installations; surveying and development of processes in the fields of water and waste water 
treatment; chemistry services; chemical analysis; surveying; technical research; mechanical research; research and 
development services relating to new products for others; quality control; water analysis; chemical laboratory services 
for the regeneration of enzymes for industrial purposes, carbon for filters, ion exchangers (chemicals), chemical catalysts 
and filtering materials in the form of chemical filter preparations, unprocessed plastic mineral substances, vegetable 
substances and ceramic materials in particulate form, for use as filtering media.
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Priority claimed from 13/06/2014; Application No. : 012994117 ;European Union 

3291276    10/12/2014
[International Registration No. : 1281025]
Twitter, Inc.
1355 Market Street, Suite 900 San Francisco CA 94103 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for the collection, editing, organizing, modifying, book marking, transmission, storage and 
sharing of data and information; software to enable uploading, creating, posting, showing, displaying, blogging, sharing 
and otherwise providing electronic media or information over the internet and other communications networks; software 
and software applications to enable transmission, access, organization, and management of text, weblinks, audio, video 
and images via the internet and other communications networks; computer software used to enhance the capabilities and 
features of other software and non-downloadable online software; software for accessing, sending, and receiving 
information on a global computer network; software for computers, portable handheld digital electronic communication 
devices, mobile devices, and wired and wireless communication devices for facilitation of communication and data 
transmission; application programming interface (API) for third-party software; application programming interface (API) 
software for allowing data retrieval, upload, access and management; API software for use in building software 
applications; computer software for information and data integration, analysis, and management; computer software for 
logging, analyzing, and reporting operational statistics of third-party computer software applications and mobile 
applications; computer software for logging, analyzing, and reporting on the performance of computer, tablet, and mobile 
phone devices; software for collecting and analyzing data from mobile applications; software for use in mobile 
applications for collecting and analyzing data from mobile applications; software for real-time delivery of data, messages, 
location, photographs, links, audio, video, images, text and other data related thereto; data synchronization programs, 
and application development tool programs for personal and handheld computers; computer software for authoring, 
downloading, transmitting, receiving, editing, extracting, encoding, decoding, displaying, storing and organizing text, 
graphics, images, and electronic publications; computer software in the field of text, image and sound transmission and 
display; computer software for accessing, browsing and searching online databases; data synchronization software; 
application development software; software for word, data and image processing; software for information collection, 
management, presentation and control; software for database management, computer aided design, and work 
management; software for facilitating telecommunication, data communication, radio, television, and network 
communication and management, and messaging; software for multimedia applications management, presentation and 
control; computer-software development tools; downloadable computer software development tools; downloadable 
computer software for logging, analyzing, and reporting operational statistics of third-party computer software 
applications.

Cl.42;Design and development of computer software; software as a service (SAAS) services, namely, hosting software
for use by others for use in communications between people and organizations, using wireless and wired networks, 
through computers and mobile devices; providing a platform featuring non-downloadable software for mobile device 
communications, namely, for facilitating the transmission of text, audio, and video content; computer security services, 
namely enforcing, restricting and controlling access privileges of users of computing resources for cloud, mobile or 
network resources based on assigned credentials; providing an interactive website featuring technology for logging, 
analyzing, and reporting operational statistics of third-party computer software applications and mobile applications; 
providing a platform featuring technology that gives users the ability to upload, exchange and share messages and other 
information; application service provider featuring application programming interface (API) software for data analytics 
and reporting; data analytics services, namely software as a service (SaaS) services featuring software for data analytics 
and reporting in the field of computer software operation and performance; providing an online platform featuring 
technology for information and data integration, analysis, and management; providing an online platform featuring 
technology for logging, analyzing, and reporting operational statistics of third-party computer software applications and 
mobile applications; application provider services (ASP), namely, hosting computer software applications of others; 
providing temporary use of online non-downloadable software development tools; hosting of digital content online; 
hosting computer software applications of others; hosting digital multimedia content for others; computer services, 
namely, acting as an application service provider for third parties featuring remote hosting of operating systems and 
computer applications; hosting operating systems and computer applications through the Internet; providing a virtual 
computing environment accessible via the Internet; providing non-downloadable software, accessible over a global 
computer network, for managing computer applications; creating electronically stored web pages for online services and 
the Internet; data warehousing; application service provider, namely, providing, hosting, managing, developing and 
maintaining applications, software, websites and databases for others in the field of data analytics and reporting; 
computer programming; consultancy services relating to multimedia software applications management, presentation 
and control; providing non-downloadable mobile communications device software for enhancing mobile access to the 
internet via computers, mobile computers, and mobile communications devices; technical support, namely, 
troubleshooting in the nature of diagnosing of computer hardware and software problems and mobile computer and 
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mobile communications device hardware and software problems; computer hardware and software consultation and 
design; computer software design for others; mobile computer and mobile communications device hardware and 
software consultation and design; mobile computer and mobile communications device software design for others; 
hosting of digital third party content online, namely, text, data, images, websites and other electronic works; maintenance 
and updating of software relating to computer, Internet and password security and prevention of computer, internet and 
password risks; providing information in the fields of technology, computers, software, computer peripherals, computer 
hardware, and product research and testing via the internet or other computer or communications networks; computer 
software installation and maintenance; providing a website featuring technical information relating to computer software 
and hardware; computer hardware, software, application, and network consulting services; computer consulting; 
document data transfer from one computer format to another; hosting of digital content on global computer networks, 
wireless networks, and electronic communications networks; providing temporary use of non-downloadable computer 
software and online facilities to enable users to access and download computer software; monitoring of computerized 
data and computer systems and networks for security purposes; hosting, scaling and maintaining online databases for 
others; cloud computing featuring software for use in database management; cloud hosting of electronic databases; 
application service provider (ASP) featuring software for use in database management; platform as a service (PAAS) 
featuring computer software platforms for use in database management; software as a service (SAAS) services featuring 
software for usee in database management; providing a website featuring non-downloadable software for database 
management; providing, developing and designing non-downloadable software, accessible over a global computer 
network, for managing computer applications; providing temporary use of online non-downloadable software and 
applications for accessing streaming audio and video files, text files and multimedia files; providing temporary use of 
online non-downloadable software development tools for the design and development of electronic games; video game 
development services; technical support services, namely, troubleshooting of computer game software problems; 
application service provider (ASP) featuring application programming interface (API) software including such software for 
the streaming, storage, and sharing of video games, content, data and information; providing temporary use of online 
non-downloadable cloud computing software for use in electronic storage of data; computer software development in the 
field of mobile applications; providing technical support services regarding the usage of communications equipment for 
diagnosing purposes; providing a website featuring technology that enables users to view and manage logs, analytics, 
and crash reports of third-party computer software and mobile applications.
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Priority claimed from 30/04/2015; Application No. : 86615229 ;United States of 
America 

3291277    28/10/2015
[International Registration No. : 1281020]
Superior Energy Services, L.L.C.
1105 Peters Rd. Harvey LA 70058 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Rental of equipment for the oil and gas drilling and production industry, namely, onshore/offshore 
accommodation modules, drill pipe, bottom hole assemblies such as stabilizers, non-magnetic drill collars, and hole 
openers, and specialty equipment; oil and gas well drilling, completion, intervention, and workover services, namely, 
cementing, electric line operations, snubbing operations, plug and abandonment, and hydraulic workover operations; 
fluid handling for the oil and gas industry, namely recovery and collection of fluids at the well site; subsea construction, 
repair, and maintenance for the oil and gas industry; onshore completion and workover services in the oil and gas 
industry, namely, well servicing, pressure pumping, and coiled tubing services.

Cl.39;Fluid handling for the oil and gas industry, namely transportation of water, brine, and other well fluids to and 
from well sites.

Cl.40;Oil and gas production services, namely, operation of well servicing rigs, subsea well containment.

Cl.42;Well logging and testing in the oil and gas industry.
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Priority claimed from 30/04/2015; Application No. : 86615884 ;United States of 
America 

3291297    30/10/2015
[International Registration No. : 1281021]
Vice Media Canada Inc
127 B KING STREET Montreal H3C2P2

Proposed to be Used
IR DIVISION
Cl.9;Video recording tapes in the field of general interest; motion picture films featuring various topics of general 
interest; CD-ROMs and DVDs featuring various topics of general interest; electronic publications, namely, magazines and 
websites featuring topics of general interest recorded on computer media; downloadable software in the nature of a 
mobile application for providing instruction, information, text, audio and video content in the field of general interest; 
prerecorded video discs, audio-visual recordings, and downloadable audio-video recordings, featuring information, text, 
audio and video content in the field of general interest.

Cl.38;Communication services, namely, communication by mobile telephone, communications via fibre-optic 
networks, and communications via Internet protocol broadcast network; radio and cable broadcasting services; 
broadcasting and transmission of television programs and entertainment media content; broadcasting and transmission 
of radio programs and entertainment media content; management and operation of on-line discussion groups and 
forums; online radio, cable, video and television broadcasting; cable radio broadcasting; mobile media and entertainment 
services in the nature of electronic transmission of entertainment media content; transmission of SDI-formatted television 
and audio signals over fiber optic cables; broadcasting programs via a global computer network; broadcasting services 
and provision of telecommunication access to films and television programs provided via a video-on-demand service; 
broadcasting services and provision of telecommunication access to video and audio content provided via a video-on-
demand service via the Internet; satellite, cable, network transmission of sounds, images, signals and data; providing on-
line chat rooms, on-line forums, and electronic bulletin boards for transmission of messages among users in the field of 
various topics of interest; providing on-line communications links which transfer the website user to other local and 
global web pages; simulcasting broadcast television over global communication networks, the Internet and wireless 
networks; streaming of video programs via the Internet.

Cl.41;Film production and distribution; provision of entertainment in the nature of concerts, performances, and 
literary readings; organizing community sporting and cultural events; cultural activities, namely, concerts, performances, 
and literary readings; provision of information relating to entertainment; organization of quizzes and games; organization 
of entertainment events, competitions, and recreational and cultural activities in the nature of concerts, performances, 
and literary readings; all the aforesaid services also provided on-line from a computer database or from the Internet; 
information services provided on-line from a computer database or from the Internet relating to live music concerts, 
entertainment, celebrity news; entertainment services in the nature of ongoing audio-visual programs provided via 
television, satellite and digital audio and video transmission over wired and wireless networks in the field of general 
interest.
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Priority claimed from 17/06/2015; Application No. : 014265417 ;European Union 

3291302    02/09/2015
[International Registration No. : 1282052]
Sissi & Franz GmbH 
Esplanade 36 20354 Hamburg DE

Proposed to be Used
IR DIVISION
Cl.16;Goods of paper and cardboard, namely forms, order templates, posters, prospectuses, notepads, brochures, 
writing paper, envelopes, business cards, price tags, flags, painting templates, patterns for handicrafts, paper garlands, 
paper bows, conical paper bags, signs, transparencies, advertising banners, packaging materials of paper and cardboard, 
namely boxes, gift boxes, bottle envelopes; carrier bags made of paper; bottle labels; mats for beer glasses; printed 
matter, books, stationery.

Cl.32;Beers; malt beer; wheat beer; black beer (toasted-malt beer); non-alcoholic beer; lagers; low alcohol beer; 
shandy; flavored beers; beers enriched with minerals; non-alcoholic beer flavored beverages.
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Priority claimed from 05/06/2015; Application No. : 2015-053540 ;Japan 

3291313    27/10/2015
[International Registration No. : 1282087]
Tokyo Electric Power Company Holdings, Incorporated 
1-3, Uchisaiwai-Cho 1-Chome, Chiyoda-Ku Tokyo 100-8560 JP

Proposed to be Used
IR DIVISION
Cl.39;Distribution of energy; consultancy services relating to the distribution of energy; distribution and transmission 
of electricity; consultancy services relating to the distribution and transmission of electricity.

Cl.40;Production of energy; generation of electrical power; consultancy services relating to the generation of 
electrical energy.

Cl.42;Design of machines, apparatus and instruments, and their parts, as well as systems composed thereof, and 
consultancy relating thereto; architectural services; engineering; consultancy in the field of energy-saving; technical 
consultancy in the field of energy saving and energy efficiency; energy auditing; design of power plants, and drafting of 
construction plans relating to power plants, and consultancy relating thereto; engineering services relating to energy 
supply systems; design and development of energy distribution networks.
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Priority claimed from 27/04/2015; Application No. : 2015-041022 ;Japan 

3291316    20/10/2015
[International Registration No. : 1282091]
SATO HOLDINGS KABUSHIKI KAISHA
7-1, Simomeguro 1-chome, Meguro-ku Tokyo 153-0064 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electric monitoring apparatus; transponders; telecommunication machines and apparatus; personal digital 
assistants; data processing apparatus and parts and fittings thereof; radio-frequency identification (RFID) readers; radio-
frequency identification (RFID) tags; integrated circuit tag readers; tags incorporating integrated circuit chips; integrated 
circuit cards [smart cards]; integrated circuit card readers; integrated circuits; computer hardware and software for data 
processing; computer programs for remote monitoring systems; computer programs for inventory management; barcode 
printers; printers; scanners [data processing equipment]; computer network servers; electronic machines, apparatus and 
their parts.

Cl.10;Instrument cases for use by doctors; cases fitted for medical instruments; instrument cabinets for hospital use; 
cabinets for medical instruments, equipped with radio-frequency identification (RFID) readers and which function to keep 
blood and blood serum in a frozen or refrigerated state; medical apparatus and instruments.

Cl.20;Storage racks for pharmaceutical preparations and chemicals, equipped with radio-frequency identification 
(RFID) readers; storage racks equipped with temperature controls; storage racks; medicine cabinets equipped with radio-
frequency identification (RFID) readers; key cabinets equipped with radio-frequency identification (RFID) readers; 
cabinets for keeping blood and blood serum in a frozen or refrigerated state, equipped with radio-frequency identification 
(RFID) readers; cabinets [furniture]; office furniture; furniture.

Cl.37;Repair and maintenance of radio-frequency identification (RFID) readers; repair and maintenance of computers; 
repair and maintenance of mechanical equipment for computer networks and their peripherals; repair and maintenance of 
electronic machines and apparatus; repair and maintenance of telecommunications equipment; repair and maintenance of
storage racks equipped with radio-frequency identification (RFID) readers; repair of furniture; repair and maintenance of 
medical apparatus and instruments.

Cl.40;Custom manufacture of telecommunication apparatus and electronic apparatus; custom manufacture of radio-
frequency identification (RFID) readers; custom manufacture of radio-frequency identification (RFID) tags.

Cl.42;Design of equipment comprised of machines including radio-frequency identification (RFID) readers and their 
parts; designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; computer software design, computer programming, or maintenance of computer software; 
provision of technological advice relating to radio-frequency identification (RFID) readers, computers, and industrial 
machines; rental of computers; provision of computer programs; rental of radio-frequency identification (RFID) readers.
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3291335    26/10/2015
[International Registration No. : 1282089]
SHIKOKU CHEMICALS CORPORATION
8-537-1, Doki-cho higashi, Marugame-shi Kagawa 763-8504 Japan

Proposed to be Used
IR DIVISION
Cl.1;Inorganic acids; isocyanuric acid; inorganic salts for industrial purposes; halides and halogen acid salts; 
chlorinated isocyanurates; trichloroisocyanuric acid; sodium dichloroisocyanurate; sodium dichloroisocyanurate 
dihydrate; potassium dichhloroisocyanurate; flocculant.

Cl.5;Pharmaceuticals; germicides and fungicides; algicides; germicides and fungicides for drinking water.
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Priority claimed from 03/06/2015; Application No. : 014193155 ;European Union 

3291345    05/11/2015
[International Registration No. : 1282092]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.8;Electric hair curling apparatus, hair stylers and hair crimpers, and parts for the aforesaid goods, not included in 
other classes.

Cl.11;Hair driers [dryers], hair drying machines and hair drying hoods, and parts for the aforesaid goods, not included 
in other classes.
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3293409    22/10/2015
[International Registration No. : 1282123]
F.O. Bags GmbH
Vogelsanger Strasse 78 50823 Köln Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials, namely, luggage, bags, wallets and other 
carriers made of leather or imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; bags and backpacks, in particular bags and backpacks for children.

Cl.25;Headgear; clothing, in particular children's clothing; footwear.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees.
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3293421    10/11/2015
[International Registration No. : 1282129]
Eisert, Helgo
Nürtinger Strasse 3/3 72555 Metzingen Germany

Proposed to be Used
IR DIVISION
Cl.17;Flexible pipes, in particular garden hoses and connectors, not of metal.

Cl.21;Spray nozzles for garden hoses; brushes for garden hoses; sprayers for garden hoses; sprinklers for garden 
hoses.
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3293424    24/11/2015
[International Registration No. : 1282142]
Tao Heng
Room 905, No.6 of Yunshan Jinxiu Garden, Baiyun Dadao, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.18;Backpacks; briefcases; attaché cases; shopping bags; travelling bags; travelling sets [leatherware]; pocket 
wallets; artificial leather trunks; umbrellas; walking sticks.

Cl.25;Clothing; knitwear [clothing]; layettes [clothing]; swimsuits; shoes; hats; hosiery; gloves [clothing]; scarfs; 
leather belts for clothing.
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Priority claimed from 24/09/2015; Application No. : 014586101 ;European Union 

3293491    22/10/2015
[International Registration No. : 1281580]
TROCELLEN GmbH
Mülheimer Straße 26 53840 Troisdorf Germany

Proposed to be Used
IR DIVISION
Cl.17;Products made of plastic (semi-finished products), especially containing or consisting of foamed plastic; 
sealing, packing and thermal and acoustic insulating materials, especially containing or consisting of foamed plastics; 
tubes (non-metallic), especially containing or consisting of foamed plastics; semi-finished products made of plastic for 
automotive applications.

Cl.19;Building materials made of plastics, especially made of foamed plastics; pipes (non-metallic) for building 
purposes, especially containing or consisting of foamed plastics; parquets with an underlayer containing or consisting of 
foamed plastics.

Cl.25;Clothing; footwear; padding materials, especially containing or consisting of foamed plastics for clothing and 
footwear, as far as included in this class; shoe insoles.

Cl.27;Floor coverings, especially multiply floor coverings, as far as included in this class; mats, especially containing 
or consisting of foamed plastics; plastic wall coverings.

Cl.28;Games and playthings; gymnastic and sporting articles, as far as included in this class, in each case especially 
containing or consisting of foamed plastics.
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3293510    02/11/2015
[International Registration No. : 1281615]
Oracle International Corporation
500 Oracle Parkway Redwood City CA 94065 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for enterprise resource planning (ERP), human capital management (HCM), workforce 
management, talent management, financial management, financial control and reporting, governance, risk and 
compliance (GRC) management, travel and expense management, supplier relationship management (SRM), catalog 
management, procurement and settlement management, supplier contract management, enterprise services automation, 
project portfolio management (PPM), project analytics, project costing, billing, supply chain management (SCM), 
customer order management, inventory and fulfillment management, application development, software integration, user 
security management, data security management, and security audit and session management.

Cl.42;Cloud computing services featuring computer software for enterprise resource planning (ERP), human capital 
management (HCM), workforce management, talent management, financial management, financial control and reporting, 
governance, risk and compliance (GRC) management, travel and expense management, supplier relationship 
management (SRM), catalog management, procurement and settlement management, supplier contract management, 
enterprise services automation, project portfolio management (PPM), project analytics, project costing, billing, supply 
chain management (SCM), customer order management, inventory and fulfillment management, application development, 
software integration, user security management, data security management, and security audit and session management.
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3293652    10/11/2015
[International Registration No. : 1281639]
Exponential Interactive, Inc.
5858 Horton Street, Suite 300 Emeryville CA 94608 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising services, advertising agency services, business marketing services, advertising consulting 
services, media placement services, and promotional services for others; publicity agents specializing in the 
representation of website advertisers and publishers; creative services for advertising, namely, layout, creating corporate 
and brand identity for others in the field of advertising, and creating and updating advertising material; dissemination of 
advertising for others via the Internet, computers, mobile devices, televisions, and other means of communication; 
advertising campaign management and planning services for others; improving the effectiveness of online advertising 
campaigns by classifying ad viewer profiles and behavior to direct advertisements to appropriate audiences; prediction of 
likely consumer response to advertising campaigns, analysis of actual advertising response, and providing scoring and 
data results to advertisers on the effectiveness of their advertising campaigns.

Cl.42;Computer software development of computer and mobile device software applications, web pages and page 
takeovers that provide user experiences consisting of viewing and engaging with advertisements, playing games, viewing 
and interacting with videos, and performing social interactions.
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3293748    08/10/2015
[International Registration No. : 1281670]
Public Joint Stock Company "Egorjevsk Shoes"
Vladimirskaya ul., d. 8, Egorjevsk RU-140301 Moscowskaya oblast Russian Federation

Proposed to be Used
IR DIVISION
Cl.16;Packing paper; boxes of cardboard or paper; bags [envelopes, pouches] of paper or plastics, for packaging; 
labels, not of textile.

Cl.25;Ski boots; football boots; galoshes; leggings [leg warmers]; gymnastic shoes; boot uppers; heels; fittings of 
metal for footwear; heelpieces for footwear; footwear; tips for footwear; non-slipping devices for footwear; welts for 
footwear; footwear uppers; sports shoes; beach shoes; soles for footwear; lace boots; sandals; boots; inner soles; 
slippers; shoes; esparto shoes or sandals.

Cl.35;Rental of advertising space; auctioneering; organization of exhibitions for commercial or advertising purposes; 
demonstration of goods; business investigations; opinion polling; marketing studies; import-export agencies; 
commercial information agencies; compilation of statistics; commercial or industrial management assistance; advisory 
services for business management; personnel management consultancy; compilation of information into computer 
databases; professional business consultancy; dissemination of advertising matter; drawing up of statements of 
accounts; payroll preparation; business management assistance; economic forecasting; advertising; radio advertising; 
television advertising; business intermediary services in the field of product sales; direct mail advertising; organization of 
trade fairs for commercial or advertising purposes; retail or wholesale services.

Cl.40;Leather staining; leather working; shoe staining.
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Cl.42;Graphic arts design; industrial design; packaging design; research and development of new products for others.
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3294781    26/11/2015
[International Registration No. : 1282146]
T&J ELECTRIC (SHENZHEN) LIMITED
T&J Industrial Park, 30 Lai Yin Rd, Xin Sheng Avenue, Long Gang Shen Zhen China

Proposed to be Used
IR DIVISION
Cl.9;Plugs, sockets and other contacts [electric connections]; junction boxes [electricity]; switchboxes [electricity]; 
distribution boxes [electricity]; light dimmers [regulators], electric; switches, electric; circuit breakers; time switches, 
automatic; connections, electric; integrated circuits.

Cl.11;Lamps; sockets for electric lights; luminous tubes for lighting; lighting apparatus and installations; flares; light-
emitting diodes [LED] lighting apparatus; ceiling lights; lamp casings; lamp glasses; ultraviolet ray lamps, not for medical 
purposes.
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Priority claimed from 28/07/2015; Application No. : 2015723237 ;Russian Federation 

3294872    28/10/2015
[International Registration No. : 1281414]
Obshchestvo s ogranichennoy otvetstvennostyu «SKY CONSULTING»
4, of. 503, ul. 2-ya Roshchinskaya RU-115191 MOSCOW Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; Global Positioning System [GPS] 
apparatus; encoded identification bracelets, magnetic; holograms; sound recording discs; compact discs [audio-video]; 
computers; laptop computers; mouse pads; decorative magnets; computer software, recorded; spectacles [optics]; 
sunglasses; goggles for sports; navigation apparatus for vehicles [on-board computers]; electronic publications, 
downloadable; computer game software; integrated circuit cards [smart cards]; anti-theft warning apparatus; 
downloadable image files; downloadable music files; animated cartoons; sleeves for laptops; compact discs, DVDs and 
other digital recording media; magnetic data carriers; photographic, cinematographic, optical apparatus and instruments.

Cl.16;Fountain pens; albums; posters; note books; pads [stationery]; pamphlets; booklets; newspapers; magazines 
[periodicals]; money clips; bookmarkers; periodicals; printed publications; graphic representations; pencils; books; 
comic books; envelopes [stationery]; pictures; transfers [decalcomanias]; paintings [pictures], framed or unframed; 
flyers; graphic prints; stickers [stationery]; passport holders; stationery; postcards; printed matter; folders for papers; 
writing materials; face towels of paper; tablemats of paper; tablecloths of paper; writing or drawing books; figurines 
[statuettes] of papier mâché; photo-engravings; photographs [printed]; chromolithographs [chromos]; prints 
[engravings]; labels, not of textile.

Cl.25;Underwear; half-boots; trousers; neckties; hosiery; sports jerseys; combinations [clothing]; suits; jackets 
[clothing]; socks; footwear; beach shoes; sports shoes; paper clothing; outerclothing; clothing of leather; overcoats; 
bathing trunks; dresses; waterproof clothing; shirts; sweaters; knitwear [clothing]; underpants; headgear for wear; tee-
shirts; dressing gowns; stockings; caps [headwear]; sashes for wear; skirts.

Cl.28;Stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; games; parlor games; board games; 
building games; playing cards; dolls; scale model kits [toys]; dolls' clothes; gloves for games; portable games with liquid 
crystal displays; slides [playthings]; chips for gambling.

Cl.41;Publication of books; movie studios; arranging and conducting of seminars; videotape editing; game services 
provided on-line from a computer network; cinema presentations; film production, other than advertising films; rental of 
videotapes; rental of motion pictures; entertainment; publication of electronic books and journals on-line; publication of 
texts, other than publicity texts; television entertainment; music composition services; production of shows.
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3294913    07/10/2015
[International Registration No. : 1281427]
Sinerga Group S.r.l.
Via Bertani Agostino, 6 I-20154 Milano Italy

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.
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Priority claimed from 05/05/2015; Application No. : 15 4 178 785 ;France 

3294925    04/11/2015
[International Registration No. : 1281439]
Barry Callebaut France, Société par actions simplifiée
5 boulevard Michelet F-78250 MEULAN France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; services for companies relating to the promotion of goods and services.

Cl.41;Organization of competitions (education or entertainment); entertainment; education; training; demonstrations 
for training purposes; education; practical training.
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Priority claimed from 10/03/2015; Application No. : 30 2015 031 567 ;Germany 

3294926    24/08/2015
[International Registration No. : 1281445]
TRON - Translationale Onkologie an der Universitätsmedizin der Johannes Gutenberg- Universität Mainz gemeinnützige GmbH
Freiligrathstr. 12 55131 Mainz Germany

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.42;Scientific and technological services.

Cl.44;Medical services.
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Priority claimed from 10/03/2015; Application No. : 30 2015 031 566 ;Germany 

3295111    24/08/2015
[International Registration No. : 1281462]
TRON - Translationale Onkologie an der Universitätsmedizin der Johannes Gutenberg- Universität Mainz gemeinnützige GmbH
Freiligrathstr. 12 55131 Mainz Germany

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.42;Scientific and technological services.

Cl.44;Medical services.
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Priority claimed from 30/12/2014; Application No. : 2014744090 ;Russian Federation 

3295239    25/05/2015
[International Registration No. : 1281973]
Joint stock company "Concern "Kalashnikov"
proezd Deryabina, 3 Izhevsk RU-426006 Udmurtia Russian Federation

Proposed to be Used
IR DIVISION
Cl.8;Abrading instruments [hand instruments]; adzes [tools]; agricultural implements, hand-operated; air pumps, hand-
operated; annular screw plates; augers [hand tools]; awls; axes; metal band stretchers [hand tools]; bayonets; beard 
clippers; bench vices [hand implements]; bill-hooks; bits [parts of hand tools]; bits [hand tools]; blade sharpening 
instruments; blades [weapons]; blades [hand tools]; blades for planes; border shears; borers; bow saws; braiders [hand 
tools]; branding irons; breast drills; budding knives; can openers, non-electric; tin openers, non-electric; carpenters' 
augers; cattle shearers; non-electric caulking guns; caulking irons; centre punches [hand tools]; ceramic knives; cheese 
slicers, non-electric; chisels; choppers [knives]; clamps for carpenters or coopers; cleavers; crimping irons; crow bars; 
curling tongs; cuticle tweezers; cuticle nippers; cutlery; cutter bars [hand tools]; cutters; cutting tools [hand tools]; 
daggers; implements for decanting liquids [hand tools]; depilation appliances, electric and non-electric; apparatus for 
destroying plant parasites, hand-operated; dies [hand tools]; screw stocks [hand tools]; screw-thread cutters [hand 
tools]; diggers [hand tools]; ditchers [hand tools]; drawing knives; drill holders [hand tools]; drills; ear-piercing 
apparatus; earth rammers [hand tools]; edge tools [hand tools]; egg slicers, non-electric; embossers [hand tools]; emery 
files; emery grinding wheels; engraving needles; expanders [hand tools]; extension pieces for braces for screw taps; 
eyelash curlers; farriers' knives; files [tools]; fingernail polishers, electric or non-electric; nail buffers, electric or non-
electric; fire irons; fireplace bellows [hand tools]; fish tapes [hand tools]; draw wires [hand tools]; flat irons; forks; 
foundry ladles [hand tools]; frames for handsaws; fruit pickers [hand tools]; fullers [hand tools]; fulling tools [hand tools]; 
garden tools, hand-operated; gimlets [hand tools]; glaziers' diamonds [parts of hand tools]; goffering irons; gouges [hand 
tools]; grafting tools [hand tools]; graving tools [hand tools]; grindstones [hand tools]; sharpening wheels [hand tools]; 
guns, hand-operated, for the extrusion of mastics; guns [hand tools]; hackles [hand tools]; hainault scythes; hair clippers 
for animals [hand instruments]; hair clippers for personal use, electric and non-electric; hair-removing tweezers; 
hammers [hand tools]; hand implements for hair curling; hand drills [hand tools]; hand pumps; hand tools, hand-
operated; harpoons for fishing; harpoons; hatchets; hobby knives [scalpels]; hoes [hand tools]; holing axes; mortise 
axes; hollowing bits [parts of hand tools]; hoop cutters [hand tools]; hunting knives; ice picks; insecticide vaporizers 
[hand tools]; insecticide sprayers [hand tools]; insecticide atomizers [hand tools]; irons [non-electric hand tools]; jig-
saws; knives; ladles [hand tools]; lasts [shoemakers' hand tools]; lawn clippers [hand instruments]; leather strops; 
levers; lifting jacks, hand-operated; livestock marking tools; cattle marking tools; machetes; mallets [hand instruments]; 
manicure sets, electric; manicure sets; marline spikes; masons' hammers; mattocks; milling cutters [hand tools]; mincing 
knives [hand tools]; fleshing knives [hand tools]; meat choppers [hand tools]; mitre [miter (Am.)] boxes [hand tools]; 
money scoops; mortars for pounding; mortise chisels; moulding irons; molding irons; nail files, electric; nail drawers 
[hand tools]; nail nippers; nail clippers, electric or non-electric; nail extractors; nail files; nail punches; needle files; 
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needle-threaders; numbering punches; nutcrackers; oyster openers; palette knives; paring knives; paring irons [hand 
tools]; pedicure sets; penknives; perforating tools [hand tools]; pickaxes; pickhammers; bushhammers; picks [hand 
tools]; pin punches; pincers; nippers; tongs; pizza cutters, non-electric; plane irons; planes; pliers; polishing irons 
[glazing tools]; glazing irons; priming irons [hand tools]; pruning shears; pruning scissors; secateurs; pruning knives; 
punch rings [knuckle dusters]; knuckle dusters; punch pliers [hand tools]; punches [hand tools]; instruments for 
punching tickets; rabbeting planes; rakes [hand tools]; rammers [hand tools]; pestles for pounding; rams [hand tools]; 
rasps [hand tools]; ratchets [hand tools]; razor blades; razor cases; razor strops; razors, electric or non-electric; reamer 
sockets; reamers; riveters [hand tools]; riveting hammers [hand tools]; sabres; sand trap rakes; saw holders; saw blades 
[parts of hand tools]; saws [hand tools]; scaling knives; scissors; scrapers [hand tools]; scraping tools [hand tools]; 
screwdrivers; scythe stones; whetstones; scythe rings; scythes; sharpening steels; knife steels; sharpening stones; 
sharpening instruments; shaving cases; shear blades; shearers [hand instruments]; shears; shovels [hand tools]; sickles;
side arms, other than firearms; silver plate [knives, forks and spoons]; instruments and tools for skinning animals; 
sledgehammers; spades [hand tools]; spanners [hand tools]; wrenches [hand tools]; spatulas [hand tools]; spoons; 
squares [hand tools]; stamping-out tools [hand tools]; stamps [hand tools]; stone hammers; stropping instruments; sugar
tongs; sword scabbards; swords; syringes for spraying insecticides; table forks; table cutlery [knives, forks and spoons]; 
tableware [knives, forks and spoons]; tap wrenches; taps [hand tools]; apparatus for tattooing; thistle extirpators [hand 
tools]; tool belts [holders]; tree pruners; trowels [gardening]; trowels; truncheons; bludgeons; police batons; tube cutting 
instruments; tube cutters [hand tools]; tweezers; vegetable slicers; vegetable knives; vegetable shredders; vegetable 
choppers; vices; weeding forks [hand tools]; whetstone holders; wick trimmers [scissors]; metal wire stretchers [hand 
tools]; wire strippers [hand tools].

Cl.13;Acetyl-nitrocellulose; air pistols [weapons]; ammonium nitrate explosives; nitrate of ammonia explosives; 
ammunition for firearms; artillery guns [cannons]; ballistic weapons; ballistic missiles; belts adapted for ammunition; 
Bengal lights; breeches of firearms; cannons; cartridge loading apparatus; cartridge pouches; cartridge cases; 
cartridges; cleaning brushes for firearms; detonating caps other than toys; percussion caps other than toys; detonating 
plugs; detonators; dynamite; explosive powders; explosive cartridges; explosives; apparatus for filling cartridge belts; 
automatic firearm ammunition belts; firearms; firecrackers; fireworks; firing platforms; flare pistols; fog signals, 
explosive; fuses for explosives, for use in mines; fuses for explosives; gun carriages [artillery]; guncotton; pyroxylin; 
gunpowder; machine guns; guns [weapons]; gunstocks; gun stocks; hammers for guns and rifles; hammers for guns; 
hammers for rifles; hand grenades; harpoon guns [weapons]; hunting firearms; sporting firearms; lead shot for hunting; 
mines [explosives]; mortars [firearms]; motorized weapons; noise-suppressors for guns; pistols [arms]; powder horns; 
primings [fuses]; projectiles [weapons]; pyrophoric substances; pyrotechnic products; revolvers; rifle cases; gun cases; 
rifle barrels; gun barrels; rifles; carbines; rocket launchers; rockets [projectiles]; shells [projectiles]; shoulder straps for 
weapons; bandoliers for weapons; side arms [firearms]; sighting mirrors for guns and rifles; sighting mirrors for guns; 
sighting mirrors for rifles; sights, other than telescopic sights, for artillery; sights, other than telescopic sights, for 
firearms; signal rockets; sprays for personal defense purposes; sprays for personal defence purposes; tanks [weapons]; 
tear-gas weapons; tear gas weapons; torpedoes; trigger guards for guns and rifles; trigger guards for rifles; trunnions for 
heavy weapons.

Cl.16;Absorbent sheets of paper or plastic for foodstuff packaging; address plates for addressing machines; address 
stamps; addressing machines; adhesive tapes for stationery or household purposes; adhesive bands for stationery or 
household purposes; adhesive tape dispensers [office requisites]; adhesives [glues] for stationery or household 
purposes; advertisement boards of paper or cardboard; albums; almanacs; announcement cards [stationery]; aquarelles; 
architects' models; arithmetical tables; watercolor [watercolour] saucers for artists; atlases; bags for microwave cooking; 
bags [envelopes, pouches] of paper or plastics, for packaging; balls for ball-point pens; bibs of paper; binding strips 
[bookbinding]; biological samples for use in microscopy [teaching materials]; blackboards; blotters; blueprints; 
bookbinding apparatus and machines [office equipment]; bookbinding material; bookbindings; bookends; booklets; 
bookmarkers; books; bottle envelopes of cardboard or paper; bottle wrappers of cardboard or paper; boxes of cardboard 
or paper; cabinets for stationery [office requisites]; calendars; canvas for painting; carbon paper; cardboard tubes; 
cardboard; cards; cases for stamps [seals]; catalogues; chalk for lithography; chalk holders; charcoal pencils; chart 
pointers, non-electronic; chromolithographs [chromos]; cigar bands; clipboards; staples for offices; bookbinding cloth; 
coasters of paper; comic books; compasses for drawing; composing frames [printing]; composing sticks; conical paper 
bags; copying paper [stationery]; cords for bookbinding; correcting ink [heliography]; correcting fluids [office requisites]; 
correcting tapes [office requisites]; covers [stationery]; cream containers of paper; credit card imprinters, non-electric; 
desk mats; diagrams; document laminators for office use; document holders [stationery]; document files [stationery]; 
drawer liners of paper, perfumed or not; drawing sets; drawing pens; drawing squares; drawing T-squares; drawing 
rulers; drawing boards; drawing pads; drawing instruments; drawing materials; drawing pins; thumbtacks; duplicators; 
elastic bands for offices; electrocardiograph paper; electrotypes; embroidery designs [patterns]; engraving plates; 
engravings; envelope sealing machines, for offices; envelopes [stationery]; erasing shields; erasing products; etching 
needles; etchings; fabrics for bookbinding; face towels of paper; figurines [statuettes] of papier mâché; files [office 
requisites]; filter paper; filtering materials [paper]; finger-stalls [office requisites]; flags of paper; flower-pot covers of 
paper; covers of paper for flower pots; flyers; folders [stationery]; folders for papers; jackets for papers; forms, printed; 
fountain pens; franking machines for office use; postage meters for office use; French curves; galley racks [printing]; 
garbage bags of paper or of plastics; geographical maps; glue for stationery or household purposes; pastes for stationery
or household purposes; gluten [glue] for stationery or household purposes; graining combs; graphic prints; graphic 
representations; graphic reproductions; greeting cards; gummed cloth for stationery purposes; gummed tape 
[stationery]; gums [adhesives] for stationery or household purposes; hand labelling appliances; hand-rests for painters; 
handkerchiefs of paper; handwriting specimens for copying; hat boxes of cardboard; hectographs; histological sections 
for teaching purposes; holders for stamps [seals]; holders for checkbooks [cheque books]; house painters' rollers; 
humidity control sheets of paper or plastic for foodstuff packaging; index cards [stationery]; indexes; Indian inks; ink 
stones [ink reservoirs]; ink; ink sticks; inking ribbons; inking pads; inking ribbons for computer printers; inking sheets 
for document reproducing machines; inking sheets for duplicators; inkstands; inkwells; isinglass for stationery or 
household purposes; labels, not of textile; loose-leaf binders; ledgers [books]; letter trays; lithographic stones; 
lithographic works of art; lithographs; magazines [periodicals]; manifolds [stationery]; manuals [handbooks]; handbooks 
[manuals]; marking pens [stationery]; marking chalk; mats for beer glasses; mimeograph apparatus and machines; 
modelling paste; modelling materials; modelling wax, not for dental purposes; modelling clay; moisteners for gummed 
surfaces [office requisites]; moisteners [office requisites]; money clips; moulds for modelling clays [artists' materials]; 
molds for modelling clays [artists' materials]; apparatus for mounting photographs; musical greeting cards; newsletters; 
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newspapers; nibs of gold; nibs; note books; numbering apparatus; numbers [type]; obliterating stamps; office 
perforators; office requisites, except furniture; oleographs; packaging material made of starches; packing [cushioning, 
stuffing] materials of paper or cardboard; pads [stationery]; paint trays; paint boxes [articles for use in school]; 
paintbrushes; painters' brushes; painters' easels; paintings [pictures], framed or unframed; palettes for painters; 
pamphlets; pantographs [drawing instruments]; paper shredders for office use; paper bows; paper ribbons; paper knives 
[cutters] [office requisites]; paper cutters [office requisites]; paper knives [office requisites]; paper clasps; paper coffee 
filters; paper for radiograms; paper tapes and cards for the recordal of computer programmes; luminous paper; paper for 
recording machines; paper sheets [stationery]; paper; paper-clips; paperweights; papier mâché; parchment paper; 
passport holders; pastels [crayons]; pen cases; boxes for pens; pen wipers; pen clips; pencil sharpeners, electric or non-
electric; pencil sharpening machines, electric or non-electric; pencil lead holders; pencil holders; pencil leads; pencils; 
penholders; pens [office requisites]; perforated cards for Jacquard looms; periodicals; photo-engravings; photograph 
stands; photographs [printed]; pictures; placards of paper or cardboard; place mats of paper; plastic cling film, 
extensible, for palletization; plastic bubble packs for wrapping or packaging; plastic film for wrapping; plastics for 
modelling; polymer modelling clay; portraits; postage stamps; postcards; posters; printed publications; printed 
timetables; printed matter; printers' reglets; printers' blankets, not of textile; printing sets, portable [office requisites]; 
printing blocks; printing type; prints [engravings]; prospectuses; punches [office requisites]; rollers for typewriters; 
rosaries; chaplets; rubber erasers; school supplies [stationery]; scrapers [erasers] for offices; sealing machines for 
offices; sealing compounds for stationery purposes; sealing wafers; sealing stamps; sealing wax; seals [stamps]; self-
adhesive tapes for stationery or household purposes; sewing patterns; sheets of reclaimed cellulose for wrapping; 
shields [paper seals]; signboards of paper or cardboard; silver paper; slate pencils; song books; spools for inking 
ribbons; square rulers; stamp pads; stamp stands; stamps [seals]; stands for pens and pencils; stapling presses [office 
requisites]; starch paste [adhesive] for stationery or household purposes; stationery; steatite [tailor's chalk]; steel letters; 
steel pens; stencil plates; stencil cases; stencils; stencils [stationery]; stickers [stationery]; stuffing of paper or 
cardboard; table napkins of paper; tablecloths of paper; tablemats of paper; tags for index cards; tailors' chalk; teaching 
materials [except apparatus]; terrestrial globes; tickets; tissues of paper for removing make-up; toilet paper; hygienic 
paper; towels of paper; tracing cloth; tracing paper; tracing needles for drawing purposes; tracing patterns; trading cards 
other than for games; transfers [decalcomanias]; decalcomanias; transparencies [stationery]; trays for sorting and 
counting money; type [numerals and letters]; letters [type]; typewriter keys; typewriter ribbons; typewriters, electric or 
non-electric; viscose sheets for wrapping; waxed paper; wood pulp board [stationery]; wood pulp paper; wrapping paper; 
packing paper; wristbands for the retention of writing instruments; writing slates; writing board erasers; writing brushes; 
writing chalk; writing instruments; writing or drawing books; writing cases [stationery]; writing materials; writing cases 
[sets]; writing paper; Xuan paper for Chinese painting and calligraphy.

Cl.18;Animal skins; pelts; attaché cases; bags; bags [envelopes, pouches] of leather, for packaging; envelopes, of 
leather, for packaging; pouches, of leather, for packaging; bags for campers; bags for climbers; bags for sports; beach 
bags; bits for animals [harness]; blinkers [harness]; blinders [harness]; boxes of leather or leather board; boxes of 
vulcanised fibre; bridles [harness]; bridoons; briefcases; business card cases; butts [parts of hides]; canes; walking 
sticks; card cases [notecases]; cases, of leather or leatherboard; casings, of leather, for springs; casings, of leather, for 
plate springs; cat o' nine tails; cattle skins; chain mesh purses; chamois leather, other than for cleaning purposes; skins 
of chamois, other than for cleaning purposes; chin straps, of leather; collars for animals; covers for animals; clothing for 
pets; covers for horse-saddles; saddle cloths for horses; credit card cases [wallets]; curried skins; fastenings for 
saddles; frames for umbrellas or parasols; fur; fur-skins; furniture coverings of leather; game bags [hunting accessories]; 
garment bags for travel; girths of leather; goldbeaters' skin; gut for making sausages; halters; head-stalls; handbag 
frames; handbags; harness fittings; harness for animals; harness straps; harness traces; hat boxes of leather; 
haversacks; horse blankets; horse collars; horseshoes; imitation leather; key cases; kid; knee-pads for horses; leather 
leashes; leather leads; leather, unworked or semi-worked; leather twist; leather thread; leather straps; leather thongs; 
leather laces; leatherboard; moleskin [imitation of leather]; mountaineering sticks; alpenstocks; music cases; muzzles; 
net bags for shopping; nose bags [feed bags]; pads for horse saddles; parasols; pocket wallets; pouch baby carriers; 
purses; reins; riding saddles; rucksacks; backpacks; saddle trees; saddlery; school bags; school satchels; shopping 
bags; shoulder belts [straps] of leather; bandoliers; leather shoulder belts; leather shoulder straps; sling bags for 
carrying infants; slings for carrying infants; stirrup leathers; parts of rubber for stirrups; stirrups; straps of leather 
[saddlery]; straps for skates; straps for soldiers' equipment; suitcase handles; suitcases; tool bags of leather, empty; 
traces [harness]; travelling sets [leatherware]; travelling trunks; travelling bags; trimmings of leather for furniture; leather 
trimmings for furniture; trunks [luggage]; umbrella handles; umbrella covers; umbrella sticks; umbrella or parasol ribs; 
umbrella rings; valises; valves of leather; vanity cases, not fitted; walking stick seats; walking stick handles; walking cane 
handles; wheeled shopping bags; whips.

Cl.25;Albs; aprons [clothing]; ascots; babies' pants [clothing]; bandanas [neckerchiefs]; bath robes; bath slippers; 
bath sandals; bathing suits; swimsuits; bathing trunks; bathing drawers; bathing caps; beach clothes; beach shoes; belts 
[clothing]; berets; bibs, not of paper; boas [necklets]; bodices [lingerie]; boot uppers; boots for sports; boots; boxer 
shorts; brassieres; breeches for wear; camisoles; cap peaks; caps [headwear]; chasubles; clothing of leather; clothing of 
imitations of leather; clothing; clothing for gymnastics; coats; collars [clothing]; combinations [clothing]; corselets; 
corsets [underclothing]; cuffs; wristbands [clothing]; cyclists' clothing; detachable collars; dress shields; dresses; 
dressing gowns; ear muffs [clothing]; esparto shoes or sandals; fishing vests; fittings of metal for footwear; football 
shoes; football boots; footmuffs, not electrically heated; footwear uppers; footwear; fur stoles; furs [clothing]; gabardines 
[clothing]; galoshes; goloshes; garters; girdles; gloves [clothing]; gymnastic shoes; half-boots; hat frames [skeletons]; 
hats; headbands [clothing]; headgear for wear; heelpieces for stockings; heelpieces for footwear; heels; hoods [clothing]; 
hosiery; jackets [clothing]; jerseys [clothing]; jumper dresses; pinafore dresses; knickers; panties; knitwear [clothing]; 
lace boots; layettes [clothing]; leggings [leg warmers]; leg warmers; leggings [trousers]; liveries; maniples; mantillas; 
masquerade costumes; mitres [hats]; miters [hats]; mittens; money belts [clothing]; motorists' clothing; muffs [clothing]; 
neck scarves [mufflers]; mufflers [neck scarves]; neck scarfs [mufflers]; neckties; non-slipping devices for footwear; 
outerclothing; overalls; smocks; overcoats; topcoats; paper hats [clothing]; paper clothing; parkas; pelerines; pelisses; 
petticoats; pocket squares; pockets for clothing; ponchos; pyjamas; pajamas (Am.); ready-made clothing; ready-made 
linings [parts of clothing]; sandals; saris; sarongs; sashes for wear; scarves; scarfs; shawls; shirt fronts; shirt yokes; 
shirts; shoes; short-sleeve shirts; shower caps; ski boots; ski gloves; skirts; skorts; skull caps; sleep masks; slippers; 
slips [undergarments]; sock suspenders; socks; soles for footwear; inner soles; spats; gaiters; sports jerseys; sports 
shoes; sports singlets; stocking suspenders; stockings; studs for football boots; stuff jackets [clothing]; suits; 
suspenders; braces for clothing [suspenders]; sweat-absorbent underclothing; sweat-absorbent underwear; sweat-
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absorbent stockings; sweaters; jumpers [pullovers]; pullovers; teddies [undergarments]; tee-shirts; tights; tips for 
footwear; togas; top hats; trouser straps; gaiter straps; trousers; pants (Am.); turbans; underpants; underwear; 
underclothing; uniforms; valenki [felted boots]; veils [clothing]; visors [headwear]; waistcoats; vests; waterproof clothing;
welts for footwear; wet suits for water-skiing; wimples; wooden shoes.

Cl.28;Air pistols [toys]; amusement machines, automatic and coin-operated; arcade video game machines; archery 
implements; artificial fishing bait; artificial snow for Christmas trees; ascenders [mountaineering equipment]; 
backgammon games; bags especially designed for skis and surfboards; ball pitching machines; balls for games; bar-
bells; baseball gloves; batting gloves [accessories for games]; bells for Christmas trees; coin-operated billiard tables; 
billiard tables; billiard cue tips; billiard cues; billiard markers; billiard table cushions; bingo cards; bite sensors [fishing 
tackle]; bite indicators [fishing tackle]; bladders of balls for games; board games; bob-sleighs; body-building apparatus; 
body rehabilitation apparatus; body-training apparatus; bodyboards; bowling apparatus and machinery; bows for 
archery; boxing gloves; building games; building blocks [toys]; butterfly nets; camouflage screens [sports articles]; 
candle holders for Christmas trees; caps for pistols [toys]; carnival masks; chalk for billiard cues; chess games; 
chessboards; chest expanders [exercisers]; exercisers [expanders]; chips for gambling; Christmas tree stands; 
Christmas trees of synthetic material; clay pigeons [targets]; clay pigeon traps; climbers' harness; confetti; conjuring 
apparatus; controllers for game consoles; controllers for toys; counters [discs] for games; creels [fishing traps]; cricket 
bags; cups for dice; darts; decoys for hunting or fishing; lures for hunting or fishing; dice; discuses for sports; divot 
repair tools [golf accessories]; pitch mark repair tools [golf accessories]; dolls; dolls' clothes; dolls' beds; dolls' rooms; 
dolls' houses; dolls' feeding bottles; dominoes; draughtboards; checkerboards; draughts [games]; checkers [games]; 
dumb-bells; edges of skis; elbow guards [sports articles]; electronic targets; explosive bonbons [Christmas crackers]; 
cosaques [toy fireworks]; fairground ride apparatus; fencing gauntlets; fencing gloves; fencing masks; fencing weapons; 
fish hooks; fishing tackle; flippers for swimming; swimming webs [flippers]; floats for fishing; flying discs [toys]; foosball 
tables; apparatus for games; games; gaming machines for gambling; gloves for games; golf gloves; golf bags, with or 
without wheels; golf clubs; golf bag trolleys; golf bag carts; gut for rackets; gut for fishing; appliances for gymnastics; 
hang gliders; harness for sailboards; harpoon guns [sports articles]; hockey sticks; horseshoe games; hunting game 
calls; ice skates; jigsaw puzzles; kaleidoscopes; kite reels; kites; knee guards [sports articles]; landing nets for anglers; 
in-line roller skates; lines for fishing; mah-jong; marbles for games; masks [playthings]; masts for sailboards; matryoshka 
dolls [wooden nested Russian dolls]; men's athletic supporters [sports articles]; mobiles [toys]; nets for sports; novelties 
for parties, dances [party favors, favours]; ornaments for Christmas trees, except illumination articles and confectionery; 
pachinkos; paintball guns [sports apparatus]; paintballs [ammunition for paintball guns] [sports apparatus]; paper party 
hats; paragliders; parlour games; parlor games; percussion caps [toys]; detonating caps [toys]; machines for physical 
exercises; Piñatas; play balloons; playing cards; playing balls; plush toys; poles for pole vaulting; portable games with 
liquid crystal displays; practical jokes [novelties]; protective paddings [parts of sports suits]; punching bags; puppets; 
marionettes; quoits; rackets; bats for games; radio-controlled toy vehicles; rattles [playthings]; reels for fishing; ring 
games; rocking horses; rods for fishing; roller skates; rollers for stationary exercise bicycles; rosin used by athletes; 
roulette wheels; sailboards; scale model vehicles; scale model kits [toys]; scent lures for hunting or fishing; scooters 
[toys]; scrapers for skis; scratch cards for playing lottery games; seal skins [coverings for skis]; shin guards [sports 
articles]; shuttlecocks; skateboards; skating boots with skates attached; ski bindings; skis; skittles; skittles [games]; 
ninepins; sleds [sports articles]; slides [playthings]; sling shots [sports articles]; slot machines [gaming machines]; snow 
globes; snowboards; snowshoes; soap bubbles [toys]; sole coverings for skis; spinning tops [toys]; spring boards 
[sports articles]; starting blocks for sports; stationary exercise bicycles; strings for rackets; stuffed toys; surf skis; 
surfboard leashes; surfboards; swimming kick boards; swimming belts; swimming jackets; swimming pools [play 
articles]; swings; tables for table tennis; targets; teddy bears; tennis ball throwing apparatus; tennis nets; theatrical 
masks; toy vehicles; toy pistols; toy figures; toy models; toys; toys for domestic pets; trampolines; twirling batons; video 
game machines; water wings; waterskis; wax for skis; weight lifting belts [sports articles].

Cl.35;Administrative processing of purchase orders; advertising; publicity; advertising by mail order; rental of 
advertising time on communication media; rental of advertising space; production of advertising films; advertising 
agencies; publicity agencies; auctioneering; bill-posting; outdoor advertising; rental of billboards [advertising boards]; 
book-keeping; accounting; business management of reimbursement programmes for others; business management of 
reimbursement programs for others; providing business information via a web site; business research; business 
investigations; business appraisals; business information; business project management services for construction 
projects; business management for freelance service providers; business management of sports people; business 
management of performing artists; business management of hotels; business inquiries; business management 
assistance; business efficiency expert services; advisory services for business management; business organization 
consultancy; business management and organization consultancy; business management consultancy; professional 
business consultancy; business auditing; commercial information agencies; commercial intermediation services; 
provision of commercial and business contact information; commercial or industrial management assistance; commercial 
administration of the licensing of the goods and services of others; commercial information and advice for consumers 
[consumer advice shop]; compilation of statistics; compilation of information into computer databases; computerized file 
management; cost price analysis; data search in computer files for others; demonstration of goods; design of advertising 
materials; direct mail advertising; dissemination of advertising matter; distribution of samples; document reproduction; 
drawing up of statements of accounts; economic forecasting; employment agencies; import-export agencies; invoicing; 
layout services for advertising purposes; provision of an on-line marketplace for buyers and sellers of goods and 
services; on-line advertising on a computer network; marketing studies; marketing research; marketing; modelling for 
advertising or sales promotion; negotiation and conclusion of commercial transactions for third parties; news clipping 
services; arranging newspaper subscriptions for others; office machines and equipment rental; opinion polling; 
organization of fashion shows for promotional purposes; organization of trade fairs for commercial or advertising 
purposes; organization of exhibitions for commercial or advertising purposes; outsourced administrative management for
companies; outsourcing services [business assistance]; pay per click advertising; payroll preparation; personnel 
management consultancy; personnel recruitment; rental of photocopying machines; photocopying services; presentation 
of goods on communication media, for retail purposes; price comparison services; procurement services for others 
[purchasing goods and services for other businesses]; psychological testing for the selection of personnel; public 
relations; publication of publicity texts; publicity material rental; radio advertising; relocation services for businesses; 
retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; sales 
promotion for others; rental of sales stands; search engine optimization; search engine optimisation; secretarial services; 
shop window dressing; shorthand; sponsorship search; arranging subscriptions to telecommunication services for 
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others; systemization of information into computer databases; tax filing services; tax preparation; telemarketing services; 
telephone answering for unavailable subscribers; television advertising; transcription of communications [office 
functions]; typing; updating and maintenance of data in computer databases; updating of advertising material; rental of 
vending machines; web site traffic optimization; web site traffic optimisation; word processing; writing of curriculum vitae 
for others; writing of résumés for others; writing of publicity texts.
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Priority claimed from 07/05/2015; Application No. : 014035935 ;European Union 

3295258    17/08/2015
[International Registration No. : 1281999]
Deutsche Pentosin-Werke GmbH
Industriestraße 35 - 53 22880 Wedel Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, in particular synthetic liquids for hydraulic circuits based on hydrocarbons; chemical 
cooling agents, antifreeze; glycols and chemicals made therefrom; hydraulic oils.

Cl.2;Anti-corrosive preparations; anti-rust oils; preservatives (included in this class); preserving and/or noise 
absorbing coatings (paints and varnishes), in particular underbody protection and cavity preservatives for vehicles; car 
care preparations (paints and varnishes), included in this class, in particular preservatives for paint, metal, glass, rubber, 
plastics and textiles.

Cl.4;Industrial oils and greases; lubricants.
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Priority claimed from 22/01/2015; Application No. : 013662663 ;European Union 

3295283    20/07/2015
[International Registration No. : 1281989]
Chhatwal & Jonsson AB
Tykövägen 20 D SE-181 61 Lidingö Sweden

Proposed to be Used
IR DIVISION
Cl.20;Furniture; pillows; cushions [furniture]; cushions.

Cl.24;Linens; bed clothes and blankets; textiles made of linen; furniture coverings (unfitted); unfitted fabric furniture 
covers; furnishing fabrics; bath linen; chair covers; towels of textile; kitchen and table linens; furniture coverings of 
textile; loose covers made of textile materials for furniture; towels [textile] for kitchen use; pillowcases; shams.

Cl.27;Carpets [textile]; door mats.

Cl.35;Wholesale services in relation to fabrics.
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3295334    08/07/2015
[International Registration No. : 1281499]
COFCO CORPORATION
7-13/F, Tower A, Cofco Plaza, No. 8 Jianguomennei Ave., Dongcheng District Beijing China

Proposed to be Used
IR DIVISION
Cl.1;Alcohol; ethyl alcohol; ethers; animal albumen, raw material; glucose for industrial purposes; additives, chemical, 
to motor fuel; defoliants; biochemical catalysts; fertilizers; oenological bactericides [chemical preparations used in wine 
making]; must-fining preparations; must-fining preparations; oils for preparing leather in the course of manufacture; 
adhesives for industrial purposes; paper pulp.

Cl.3;Soaps; stain removers; floor wax; emery paper; almond oil; cosmetics; dentifrices; cakes of soap; bath salts; 
shampoo.

Cl.5;Royal jelly; medicinal alcohol; food for babies; lactose for pharmaceutical purposes; depuratives; animal feed 
supplements for veterinary purposes; lacteal flour for babies; dietetic foods adapted for medical purposes; pesticides; 
sterile paper towels.

Cl.6;Steel alloys; nozzles of metal; letter boxes of metal; aluminum wire; washers of metal; latch bars of metal; 
hardware; bottles [metal containers] for compressed gas or liquid air; containers of metal for storing acids; preserving 
boxes of metal; preserve tins; containers of metal for compressed gas or liquid air; tinplate packings; tins; packaging 
containers of metal; tanks of metal; casks of metal; barrel hoops of metal; containers of metal for liquid fuel; closures of 
metal for containers; taps for casks of metal; taps for casks [of metal]; beer pop-up cans; signboards of metal; bells for 
animals; monuments of metal; tool chests of metal [empty]; boxes of common metal.

Cl.7;Agricultural machines; fodder presses; tea processing machinery; flour mills; noodle processors; aerated 
beverages making machines; brewing machines; wine presses; tin openers, electric; stitching machines; dishwashers; 
embossing machines; knives [parts of machines]; scissors, electric; dynamo brushes; beer pumps; pulleys; sewage 
pulverizers; disintegrators.

Cl.8;Abrading instruments [hand instruments]; forks; fruit pickers [hand tools]; appliances and instruments for 
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slaughtering butchers' animals; beard clippers; needle files; needle-threaders; spatulas [hand tools]; scissors; table 
cutlery [knives, forks and spoons].

Cl.16;Paper; towels of paper; case boards; note books; envelopes [stationery]; greeting cards; flags [of paper]; writing
pads; paper for making manuscript; booklets; certificates; business cards; almanacs; printed publications; picture 
posters; candy wrapping sheets; folders for papers; steel pens; self-adhesive paper; architects' models; table mats of 
paper; coasters of paper; tear-off calendars; packing paper.

Cl.18;Cattle skins; briefcases; purses; fur; umbrellas; canes; horse blankets; pocket wallets; handbags; travelling 
bags; key cases [leatherware]; attaché cases; leather folders; gut for making sausages; gut for making sausages; pelts; 
knitted bags.

Cl.20;Bottle racks; casks of wood for decanting wine; bins of wood or plastic; cork handicrafts; trays, not of metal; 
casks, not of metal; corks for bottles; corks; cork bands; bamboo handicrafts; beehives; funerary urns; pillows; curtain 
rods; fans for personal use, non-electric; display boards.

Cl.22;Packing string; network; flour bags; down [feathers]; silk flock; wool flock; fleece wool; silk ropes.

Cl.29;Charcuterie; meat; ham; sausages; poultry, not live; dried meat; dried meat floss; pork; salted meats; broth; 
dried port/beef/mutton; fish, not live; foods prepared from fish; shrimps, not live; dried shrimp; fish meat floss; fruits, 
tinned; peas, tinned; mushrooms, tinned; fish, tinned; fruits, canned; meat, tinned; vegetables, tinned; canned fishery 
products; raisins; crystallized fruits; peanut butter; nuts chocolate jams; jams; tahini [sesame seed paste]; tomato puree; 
tomato juice for cooking; laver; vegetables, preserved; kelp; deep frozen vegetables; limed eggs; butter; chocolate nuts 
cream; cream [dairy products]; cheese; milk products; edible fats; chocolate nut butter; colza oil for food; rape oil for 
food; edible oils; maize oil; sesame oil; palm oil for food; olive oil for food; sunflower oil for food; jellies for food; nuts, 
prepared; peanuts, processed; sweetened stir-fry chestnut; cooked beans; cooked sesame seeds; dried Chinese black 
mushrooms; agaric; tofu products.

Cl.30;Cocoa; coffee; chocolate-based beverages; coffee-based beverages; cocoa-based beverages; instant malted 
milk; tea; ice tea; tea-based beverages; sugar; white sugar; rock candy; cubic sugar; brown sugar; glucose for food; 
candy; chocolate; fondants [confectionery]; maltose; peanut confectionery; mylikes; fruit jellies [confectionery]; coated 
peanuts; peanuts in brown-syrup; honey; propolis [bee glue] for human consumption; royal jelly, not for medical 
purposes; royal jelly for human consumption, not for medical purposes; biscuits cookies; bread; pastries; oat flakes; 
sesame paste; moon cakes; spring rolls; instant rice steamed bread; steamed rolls; dumplings; cereal preparations; 
maize flakes; flour for food; corn flour; wheat flour; cake powder; rice; semolina; husked oats; rice dumpling flour; 
macaroni; flour; noodles; spaghetti; dried noodles; instant noodles; rice vermicelli; crispy rice; soya flour; starch for 
food; bean starch vermicelli; ice cream; cooking salt; vinegar; soya sauce; ketchup [sauce]; tomato sauce; chicken 
bouillon [a condiment]; monosodium glutamate; leaven; aromatic preparations for food; meat tenderizers, for household 
purposes.

Cl.31;Oats; wheat; grains [cereals]; maize; barley; sesame; rye; beans, unprocessed; live animals; poultry for 
breeding; fish, live; shrimps [live]; nuts [fruits]; chestnuts, fresh; fruit, fresh; almonds [fruits]; peanuts [fruits]; vegetables,
fresh; plant seeds; animal foodstuffs; fodder; pet foods; beverages for pets; peanut meal for animals; fishmeal for animal 
consumption; cattle food; malt for brewing and distilling.

Cl.32;Beer; beer wort; malt wort; non-alcoholic fruit juice beverages; fruit juices; waters [beverages]; seltzer water; 
must; vegetable juices [beverages]; tomato juice [beverage]; non-alcoholic beverages; aerated water; fruit nectars, non-
alcoholic; peanut milk [soft drink]; cola drinks; soybean milk; distilled water [beverage]; purified water; bean extract 
drinks; preparations for making beverages.

Cl.33;Rice alcohol; brandy; wine; whisky; gin; fruit extracts [alcoholic]; arak [arrack]; digesters [liqueurs and spirits]; 
mead [hydromel]; spirits [beverages]; alcoholic beverages, except beer; vodka; rum; perry; cider; kirsch; cocktails; sake; 
alcoholic beverages containing fruit; saki; yellow wine; cooking wine; aperitifs; liqueurs; alcoholic beverages containing 
fruit.

Cl.35;Dissemination of advertising matter; hotel management; import-export agencies; sales promotion [for others]; 
business research; personnel management consultancy; relocation services for businesses; compilation of information 
into computer databases; accounting; rental of vending machines.

Cl.36;Insurance underwriting; health insurance underwriting; life insurance underwriting; financial management; 
financing services; loans [financing]; housing agents; brokerage; surety services; fiduciary.

Cl.37;Construction information; construction; building of fair stalls and shops; upholstering; warehouse construction 
and repair; factory construction; masonry; road paving; vehicle service stations; retreading of tires [tyres]; furniture 
maintenance; dry cleaning; disinfecting; elevator installation and repair.

Cl.39;Delivery of goods; freighting; transport; packaging of goods; boat rental; car transport; railway transport; air 
transport; car rental; storage of goods; rental of warehouses; booking of travel through tourist offices; arranging and 
booking of travel tours.

Cl.40;Fruit crushing; food smoking; flour milling; flour processing; food and drink preservation; processing of oil; tea-
leaf processing; forage processing; metal treating; applying finishes to textiles; paper treating; slaughtering of animals; 
dressmaking; printing; water treating.

Cl.43;Accommodation bureaux [hotels, boarding houses]; canteens; hotels; tea houses; liquor/wine bars; tourist 
homes; retirement homes; self-service restaurants; motels; snack-bars.
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Cl.44;Animal breeding; animal grooming; pet grooming; health care; gardening; rest homes; sanatoriums; nutrition 
consultation; beauty salons.
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Priority claimed from 19/05/2015; Application No. : 86635204 ;United States of 
America 

3295959    09/11/2015
[International Registration No. : 1281478]
Qualcomm Incorporated
5775 Morehouse Drive San Diego CA 921211714 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and firmware for enabling wireless broadband communications.

Cl.38;Wireless broadband telecommunications services.
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Priority claimed from 16/03/2015; Application No. : 30 2015 031 977 ;Germany 

3295967    11/06/2015
[International Registration No. : 1281496]
Evonik Degussa GmbH
Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; filter 
materials of chemical and non-chemical substances, included in this class; chemical substances, chemical materials and 
chemical preparations, and natural elements for use in manufacture; chemicals for use in the cosmetic and 
pharmaceutical industries; hyposulphites; mineral acids; salts for industrial purposes; perchlorates; persulphates; 
percarboxylic acids and percarbonates, peroxides; hydrogen peroxide, water purifying chemicals; preservatives for 
pharmaceutical preparations; unprocessed artificial resins, unprocessed plastics; manures; chemical substances for 
preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; colour-removing preparations; cleaning and fragrancing preparations; tailors' wax and shoemakers' wax; 
soaps; perfumery; essential oils and aromatic extracts; cosmetics; toiletries; bleaching preparations (decolorants) for 
cosmetic purposes; hydrogen peroxide for cosmetic purposes; animal grooming preparations; shampoo; colouring and 
bleaching preparations for the hair, hair lotions; dentifrices, preparations for polishing and cleaning dentures, 
preparations for bleaching the teeth, toothpaste.

Cl.5;Pharmaceutical and veterinary preparations, medical and veterinary preparations and articles, antiseptics; 
chemical preparations for medical, pharmaceutical and veterinary purposes; adjuvants for medical purposes; chemico-
pharmaceutical preparations; hydrogen peroxide for medical purposes; salts, in particular potassium and sodium salts 
for medical purposes; acids for pharmaceutical purposes; sanitary preparations for medical purposes, sanitary 
preparations and articles; dietetic food and substances adapted for medical or veterinary use, dietetic foods adapted for 
medical purposes, dietetic substances for medical purposes; food for babies; dietary supplements for humans and 
animals; dietetic preparations and dietary supplements; plasters; materials for dressings; materials for stopping teeth; 
dental wax, dental preparations and articles; disinfectants; sterilising preparations, germicides; preparations for 
destroying vermin, pest control preparations and articles, paraciticides, bacterial poisons, biocides; fungicides; 
herbicides.
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Priority claimed from 05/12/2014; Application No. : 13531876 ;European Union 

3295970    03/06/2015
[International Registration No. : 1281512]
Dr. Sascha Salomonowitz
Tuchlauben 18/9 A-1010 Wien Austria

Proposed to be Used
IR DIVISION
Cl.20;Furniture, sofas, armchairs, tables, bedside tables, chairs, mirrors, picture frames, cushions, pillows, in 
particular antique or new furniture for storage, home, bathroom, bedroom, living rooms, office, shops or restaurants; 
furniture and containers (not included in other classes) of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, 
shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials or of plastics.

Cl.21;Household or kitchen utensils and containers, in particular containers for flowers, food or drinks (in particular 
for tea or tea leaves); combs and sponges; articles for cleaning purposes; steelwool; unworked or semi-worked glass 
(except glass used in building); glassware, porcelain and earthenware not included in other classes, in particular 
coffee/tea services and bowls.

Cl.30;Coffee; tea; cocoa; artificial coffee; rice; tapioca; sago.
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3295971    18/07/2015
[International Registration No. : 1281515]
Dunton Environmental Limited
Unit 1, Tamebridge Industrial Estate, Aldridge Road, Perry Barr BIRMINGHAM B42 2TX United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the control of environmental pollution; chemical and biological preparations for soil 
treatment; chemical and biological preparations for water treatment.

Cl.5;Fungicides; herbicides; invasive weed treatment chemicals.

Cl.7;Machines for use in civil engineering and land preparation; excavators and machines used in the processing of 
waste.

Cl.37;Civil engineering construction relating to land reclamation; construction of earthworks; ground stabilisation; 
soil stabilisation; repair and maintenance services relating to civil engineering; site clearance; site preparation; advisory, 
consultancy and information services relating to all the aforesaid services.

Cl.39;Transportation of waste; waste collection [transport]; transport and storage of waste materials; removal and 
storage of waste; haulage; advisory, consultancy and information services relating to all the aforesaid services.

Cl.40;Consultancy relating to the treatment of chemical pollution; treatment of waste; remediation of heavy metals; 
decontamination of hazardous materials; bioremediation; waste recycling; processing and recycling of waste; soil 
treatment; groundwater treatment; land decontamination; soil remediation; advisory, consultancy and information 
services relating to all the aforesaid services.

Cl.42;Technical consultancy in the field of environmental science; surveying services; land surveying; preparation of 
construction environmental management plans; preparation of environmental risk assessment reports; soil and water 
analysis services; advisory, consultancy and information services relating to all the aforesaid services.
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3295973    18/09/2015
[International Registration No. : 1281537]
Xtava llc 
37 E 18th St. New York NY 10003 US

Proposed to be Used
IR DIVISION
Cl.3;Beauty creams; beauty creams for body care; beauty gels; beauty lotions; beauty masks; beauty serums; beauty 
soap; body and beauty care cosmetics; cosmetic creams for skin care; cosmetics and make-up; eye make-up; eye make-
up remover; face and body beauty creams; facial beauty masks; facial make-up; hair care creams; hair care lotions; hair 
conditioner; hair conditioners; hair creams; hair gel; hair gel and hair mousse; hair glaze; hair lotion; hair shampoo; hair 
shampoos and conditioners; hair styling gel; make-up foundation; make-up for the face and body; make-up foundations; 
make-up pencils; make-up powder; make-up primer; make-up remover; make-up removing lotions; make-up removing 
milk, gel, lotions and creams; make-up sets; nail care preparations comprising nail polish; natural mineral make-up; non-
medicated hair restoration lotions; non-medicated hair serums; non-medicated hair treatment preparations for cosmetic 
purposes; non-medicated herbal body care products, namely, body oils, salves, and lip balms.

Cl.6;Foot care implements, namely, foot scrapers.

Cl.8;Electric hair curling irons; bags and cases specially adapted for holding or carrying electric hair curling irons; 
electric hair clippers; electric hair straightener; electric hair straightening irons; foot care implements, namely, foot files.

Cl.11;Bags and cases specially adapted for holding or carrying hand-held electric hair dryers; electric hair dryers; hair 
dryer diffusers; hair dryers; hair drying machines for beauty salon use; hair steamers for beauty salon use; hand-held 
electric hair dryers; nail drying machines for beauty salons.

Cl.18;Bags for umbrellas; beach bags; belt bags; belt bags and hip bags; canvas shopping bags; clutch bags; 
cosmetic bags sold empty; leather and imitation leather bags; leather bags and wallets; make-up bags sold empty; shoe 
bags for travel; shoulder bags; toiletry bags sold empty; tote bags.

Cl.21;Electric make-up removing appliances; electric rotary hair brush for styling a user's hair; electrically-heated hair 
brushes; facial sponges for applying make-up; hair brushes; hair combs; hot air hair brushes; make-up brushes; make-up 
removing appliances; sponges used for applying make-up.

Cl.26;Claw clips for hair; electric hair curlers, other than hand implements; electric hair rollers; false hair; hair 
accessories, namely, claw clips; hair accessories, namely, hair sticks; hair accessories, namely, jaw clips; hair 
accessories, namely, plastic styling inserts that create height and volume on the crown of the head; hair bands; hair 
barrettes; hair bows; hair buckles; hair chopsticks; hair clamps; hair clips; hair curl clips; hair elastics; hair extensions; 
hair ornaments; ornaments for the hair; electric hair combs.
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3295975    16/09/2015
[International Registration No. : 1281541]
Mini Rodini AB
Klippagatan 11 SE-116 35 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.18;Bags; changing bags; net bags for baby carriages; rucksacks; pochettes; vanity cases; change purses; 
umbrellas and parasols; sling bags and slings for carrying infants.

Cl.24;Textiles and textile goods, not included in other classes; bedding; blankets, quilts, mattress covers, linings 
(textile), eiderdowns (down coverlets), flannel (fabric), sanitary flannel, woollen cloth, woollen fabric, linen cloth, bed 
linen, towels of textile, mosquito nets, curtains of textile or plastic, labels of cloth, pillowcases.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 30/04/2015; Application No. : PR2015C000081 ;Italy 

3295983    21/08/2015
[International Registration No. : 1281543]
LEVATI FOOD TECH S.r.l.
Via Partigiani d'Italia, 9/11 I-43029 TRAVERSETOLO (PR) Italy

Proposed to be Used
IR DIVISION
Cl.7;Conveyors; belt conveyors; peeling machines for food products; washing machines; brushes (parts of machines); 
rotary brushes for machines; brushes, electrically operated (parts of machines); coring machines; lifting installations for 
the transport of goods; complete processing lines for vegetable products, meat, fish and complete production lines for 
frozen chips and pre-fried chips, including: fillers, pulpers, washing apparatus and cleaning machines, such as vegetable 
washing and sand removal machines; separators and peel separators; chopping machines; puree extraction machines; 
cutting machines; labellers; packing machines; palletisers and depalletisers.

Cl.11;Sterilization autoclaves; sterilisers; pasteurisers; cooking appliances; continuous cooker; industrial deep fryers;
air driers (dryers); evaporators-concentrators; apparatus for cooling.
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Priority claimed from 07/04/2015; Application No. : 013912654 ;European Union 

3295993    29/09/2015
[International Registration No. : 1282017]
M-Squad GmbH
Walter-Gropius-Straße 15 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software; computer programs; computer application software for mobile phones 
and portable networked devices; software for navigation, guidance, travel planning; software for retrieval, upload, access, 
link and management of data, in particular for social and professional networks and personal contacts from the user's 
address book and calendar entries from the user's calendar; application programming interfaces (APIs) to allow access to 
online services for social and professional networking for third-party software and services; software and software 
applications enabling transmission, access, organization and management of data, text messages, web links, audio and 
video images over the internet; software for building social and professional networking applications and enabling data 
up- and download and management; software and software applications enabling uploading, downloading, accessing, 
posting, displaying, streaming, linking, sharing or otherwise providing digital media or data over networked computing 
devices; software and software applications for rating of profiles and locations, picture and video viewing, personal 
introductions, matchmaking, entertainment, food, drinks, locations, related personal suggestions, transmission of 
messages and for entertainment; communications software; digital databases; downloadable software and software 
applications in the field of social and professional networking; downloadable digital publications; downloadable software 
in the form of a mobile application.

Cl.35;Advertising; advertising and promotion services and information services over the internet; advertisements for 
use on a mobile and web pages, inside mobile applications over the internet, compilations thereof; provision of space on 
web and mobile sites and within mobile applications for advertising goods and services; business administration 
services; business administration services for the processing of sales made over the internet; management and operation 
of loyalty and incentive schemes; organization of trade fairs, conventions, corporate meetings for commercial or 
advertising purposes; market surveys; compilation of statistical data for the user's personal use, industry and/or research 
purposes as well as information, advisory and consulting services relating to all of the aforesaid.

Cl.41;Education; training and entertainment services; sporting and cultural activities; publishing services, namely, 
publishing of digital publications, magazine publishing, online blogs, web publishing and publishing of books; non-
downloadable digital publications in the form of newsletters, web magazines and blogs in the field of social and 
professional networking, social media, user generated content, personal introductions, matchmaking and meetings; 
advisory and consulting services relating to all the aforesaid.

Cl.45;Social and professional networking services; contacting and meeting of people, matchmaking, search, 
communication; personal and social services provided by others to meet the needs of individuals, professionals and 
businesses; personal introduction services; personal and social services rendered by others to meet the needs of 
individuals, namely provision of information and advice relating to personal preferences, opinions, dislikes, abilities and 
disabilities, in particular to social, cultural, sporting events as well as bars, restaurants, hotels; advisory, consulting and 
information services relating to the aforesaid, including such services provided online from a computer database or over 
the internet.
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Priority claimed from 19/03/2015; Application No. : 15 4166230 ;France 

3295994    17/09/2015
[International Registration No. : 1282024]
BIOFARMA
50 rue Carnot F-92284 SURESNES CEDEX France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; veterinary preparations; sanitary products for medical purposes; implants for 
pharmaceutical use; implantable medicines; dietetic substances for medical use; dietetic substances for veterinary use; 
food for babies; dietetic preparations and food supplements; food supplements for animals; plasters, materials for 
dressings; compresses; teeth filling material; dental impression materials; disinfectants; products for destroying vermin; 
fungicides; herbicides.

Cl.10;Medical apparatus and instruments; applicators for medicines; medical implants; surgical implants made of 
artificial materials; holders for medical use; applicators for pharmaceutical preparations; pumps for medical use for 
administering pharmaceutical products contained in receptacles; infusion pumps for administering medicines; injection 
devices for pharmaceutical products; surgical apparatus and instruments; cases fitted for medical instruments; suture 
materials; scalpels; knives for surgical purposes; surgical knives; scissors for surgery; knives for surgical use; cases 
fitted for use by doctors; containers especially made for medical waste; receptacles for applying medicines.
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Priority claimed from 07/10/2015; Application No. : 86780241 ;United States of 
America 

3295999    29/10/2015
[International Registration No. : 1282048]
Mission Product Holdings, Inc.
60 East 42nd Street New York NY 10165 United States of America

Proposed to be Used
IR DIVISION
Cl.24;Cooling towels, not for medical or protective purposes.

Cl.25;Apparel, namely, headbands, wristbands, balaclavas, hats, caps, bandanas, neck gaiters, helmet liners, athletic 
shirts, hoodies, all of which contain a material which produces a cooling effect.
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Priority claimed from 29/04/2015; Application No. : 86613555 ;United States of 
America 

3296002    27/10/2015
[International Registration No. : 1281140]
Polyera Corporation
8045 Lamon Avenue, Suite 140 Skokie IL 60077 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Wearable digital electronic devices consisting primarily of software for viewing, sending and receiving text, 
emails, data and information from smart phones, table computers, portable computers, and computer servers and 
featuring display screens and sensors; computer and mobile device software for displaying, tracking, creating, modifying, 
searching, storing, sending, receiving, uploading, downloading, and sharing data and digital content on wearable 
electronic devices; application programming interfaces for computers and software for the development of mobile 
applications for wearable electronic devices; computer software and mobile software applications for creating and 
personalizing the display and functionality of wearable electronic devices; mounting station for wearable electronic 
devices in the nature of charging appliances for rechargeable equipment.

Cl.14;Wearable digital electronic devices in the form of a bracelet, wristband bracelet, bangle bracelet, cuff bracelet, 
and non-fabric sleeve bracelet and featuring display screens for viewing, sending and receiving text, emails, data and 
information from smart phones, table computers, portable computers, and computer servers; bracelet attachment 
elements, namely, straps, bands, backings, clasps, links, and connectors for use with wearable digital electronic devices 
in the form of bracelets; protective elements, namely, fitted covers and casings for use with wearable digital electronic 
devices in the form of a bracelet; jewelry cases for use with wearable digital electronic devices in the form of a bracelet.

Cl.42;Computer services, namely, creating an online community for users to create profiles and make, modify, upload, 
download, search, comment, purchase, exchange, rate, link and share digital content for wearable electronic devices.

Cl.45;Online social networking services provided through an online community website and mobile application; online
social networking services.
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Priority claimed from 29/07/2015; Application No. : 302015047788 ;Germany 

3296020    04/11/2015
[International Registration No. : 1281207]
Ledar GmbH 
Albert-Einstein-Ring 27 14532 Kleinmachnow DE

Proposed to be Used
IR DIVISION
Cl.11;Lighting and lighting reflectors; parts and fittings of all the aforesaid goods, included in this class.

Cl.35;Wholesale services in relation to lighting; retail services in relation to lighting.
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3296024    02/11/2015
[International Registration No. : 1281168]
CRAGHOPPERS LIMITED
Risol House, Mercury Way, Dumplington, Urmston Manchester M41 7RR United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Bags, knapsacks, rucksacks, haversacks, packs (in the nature of rucksacks for carrying on the back); frames 
adapted for holding all the aforesaid goods; holdalls; travelling bags; suitcases.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 27/06/2015; Application No. : 86676521 ;United States of 
America 

3296031    24/11/2015
[International Registration No. : 1281217]
Brown, Samantha
125 Park Avenue, 7th Floor, c/o Meister Seelig & Fein New York NY 10017 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Carry-on bags; cosmetic bags sold empty; duffel bags for travel; garment bags for travel; make-up bags sold 
empty; overnight bags; suit bags; toiletry bags sold empty; tote bags; travel bags; travelling cases of leather; wheeled 
duffle bags.

Cl.25;Pants; robes; scarves; shoes; sleep masks; sweaters for women; tops for women; women's clothing, namely, 
shirts, dresses, skirts, blouses; wraps.
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Priority claimed from 07/05/2015; Application No. : 154179376 ;France 

3296843    22/10/2015
[International Registration No. : 1281270]
TOTAL SA
2 Place Jean Millier, La Défense 6 F-92400 COURBEVOIE France

Proposed to be Used
IR DIVISION
Cl.4;Petroleum (crude or refined); liquid, solid and gaseous fuels; biomass-based fuels; carburants; gas and liquefied 
petroleum gas; lubricants; industrial oils and greases; petrochemical products and derivatives thereof; electrical energy.

Cl.39;Distribution of energy.

Cl.40;Production of energy.
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3296846    17/09/2015
[International Registration No. : 1281281]
Adstream Holdings Pty Limited
Level 5 Tower B, 207 Pacific Highway ST LEONARDS NSW 2065 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for recording, transmission or reproduction of sound or images including computer operating 
programs, computer programs, apparatus and instruments for use in connection with the uploading, storing, distribution, 
review, duplication, delivery and management of sound or images, digital management of broadcast material, digital 
delivery of sound or images; apparatus and instruments for use in connection with digital management of sound or 
images; computer software and programs for use in connection with preparing files for publication or print; data 
processing apparatus; electronic user manuals sold with the above goods as a unit therewith.

Cl.35;Business management services including compilation of information into computer databases, systemisation of 
information into computer databases, dissemination of advertising matter, document reproduction, computerised file 
management; advertising; production and distribution of advertising material; production and distribution of advertising 
matter; provision of advertising space; management of computer databases; data search on computer files; online 
advertising on a computer network; rental of advertising space; rental of advertising time on communication media; sales 
promotion; updating of advertising material; business information; rental of advertising space on a computer network.
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3296863    06/11/2015
[International Registration No. : 1281283]
General Electric Company
1 River Road Schenectady NY 12345 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software platform for use in asset optimization, industrial automation, machine diagnostics, and optimization of 
industrial, healthcare, manufacturing and infrastructure management processes; computer software for collecting and 
distributing data within computer networks, including the internet, and enabling data communication among application 
programs, consumer devices and industrial devices; downloadable cloud computer software for information 
management, data collection and data analysis in the fields of asset optimization, industrial automation, machine 
diagnostics, and optimization of industrial, healthcare, manufacturing and infrastructure management processes; 
downloadable software for information management, data collection and data analysis in the fields of asset optimization, 
industrial automation, machine diagnostics, and optimization of industrial, healthcare, manufacturing and infrastructure 
management processes; downloadable software application for information management, data collection and data 
analysis in the fields of asset optimization, industrial automation, machine diagnostics, and optimization of industrial, 
healthcare, manufacturing and infrastructure management processes.

Cl.42;Platform as a service (PAAS) featuring computer software platforms for use in asset optimization, industrial 
automation, machine diagnostics, and optimization of industrial, healthcare, manufacturing and infrastructure 
management processes; software as a service (SAAS) services featuring software for use in asset optimization, industrial 
automation, machine diagnostics, and optimization of industrial, healthcare, manufacturing and infrastructure 
management processes; cloud computing featuring software for use in asset optimization, industrial automation, machine
diagnostics, and optimization of industrial, healthcare, manufacturing and infrastructure management processes; 
providing temporary use of on-line non-downloadable cloud computing software for use in asset optimization, industrial 
automation, machine diagnostics, and optimization of industrial, healthcare, manufacturing and infrastructure 
management processes.
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Priority claimed from 25/09/2015; Application No. : 86769338 ;United States of 
America 

3296880    07/11/2015
[International Registration No. : 1281854]
Boxer Enterprise, L.L.C.
720 North Post Oak Road, Suite 500 Houston TX 77024 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for real estate management; computer software for accounting; computer software for 
business process management and enterprise integration.

Cl.42;Providing online non-downloadable software for use in real estate management; providing online non-
downloadable software for use in accounting; providing online non-downloadable software for business process 
management and enterprise integration; technical support services, namely, troubleshooting of computer software 
problems for real estate management, accounting, business process management and enterprise integration; installation, 
maintenance and repair of computer software for real estate management, accounting, business process management 
and enterprise integration.
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Priority claimed from 13/05/2015; Application No. : 014057855 ;European Union 

3296882    06/11/2015
[International Registration No. : 1281873]
Axinom Holding OÜ
Soola 8 EE-51013 Tartu Estonia

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment; computer software; computer programmes (recorded); all of the before-mentioned 
goods not related to the medical, veterinary, pharmaceutical or diagnostic sector.

Cl.38;Telecommunications, interactive telecommunication services; transmission of messages; providing access to 
databases, communication by computer terminals; telecommunications routing and junction services; providing access 
to an internet connection; electronic mail; rental of telecommunication equipment; information services and consultancy 
related to the said services; all of the before-mentioned services not related to the medical, veterinary, pharmaceutical or 
diagnostic sector.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware; design, development and maintenance of computer software; 
recovery of computer data; computer programming, duplication of computer programs; computer system analysis; 
monitoring of computer systems by remote access; installation, updating and rental of computer software; computer 
virus protection services; computer software consultancy; all of the before-mentioned services not related to the medical, 
veterinary, pharmaceutical or diagnostic sector.
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Priority claimed from 06/05/2015; Application No. : 30 2015 207 097 ;Germany 

3296884    06/11/2015
[International Registration No. : 1281878]
Möve Bikes GmbH
Felchtaer Straße 27 99974 Mühlhausen Germany

Proposed to be Used
IR DIVISION
Cl.7;Shaft mounted gear units [other than for land vehicles]; bicycle dynamos; crankcases for gear boxes [other than 
for land vehicles]; gear units with modifiable speed [other than for land vehicles]; gear units [other than for land vehicles]; 
gear unit assemblies [other than for land vehicles]; transmission units [other than for land vehicles]; power transmission 
parts [other than for land vehicles]; gear boxes [other than for land vehicles]; gear motors [other than for land vehicles]; 
bicycle assembling machines; transmission control mechanisms.

Cl.12;Audible warning devices for bicycles; audible warning systems for bicycles; structural parts of bicycles; brake 
levers for bicycles; bicycle handlebar grips; bicycle stands [parts of bicycles, cycles]; bicycles; racing bicycles; direction 
indicators for bicycles; water bottle cages for bicycles; toe straps for use on bicycles; luggage bags for bicycles; luggage 
carriers for bicycles; gear wheels [bicycle parts]; chains [bicycle parts]; bicycle gears; chain guards for bicycles; child 
carrying trailers; bicycle stands; cranks for bicycles; handle bars for bicycles; handlebar grips for bicycles; air pumps for 
bicycles for the inflation of tyres; metal bells for bicycles; motorised bicycles; frames for bicycles, inner tubes [for two-
wheeled motor vehicles or bicycles]; wheels for bicycles, bicycle seat posts; saddle covers for bicycles; tubeless tires 
[tyres] for bicycles; inner tubes for bicycles, guard plates for two-wheeled motor vehicles or bicycles, spoke guards for 
bicycles; spindles of bicycles; cycle mudguards for bicycles, shock absorbers for bicycles, stands for bicycles [parts of]; 
bicycle stabilizers, saddles for bicycles, cycles or motorcycles; bicycle carriers; bicycle training wheels; water bottle 
cages for bicycles, bicycle gears.

Cl.19;Bicycle parking installations, not of metal.
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Priority claimed from 26/05/2015; Application No. : 30 2015 102 834 ;Germany 

3296890    10/11/2015
[International Registration No. : 1281893]
F.O. Bags GmbH
Vogelsanger Strasse 78 50823 Köln Germany

Proposed to be Used
IR DIVISION
Cl.16;Bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; office requisites (except 
furniture) and pencil cases; paper and cardboard; parts and fittings of all the aforesaid goods, included in the class.

Cl.18;Luggage, bags, wallets and other carriers, in particular backpacks; umbrellas and parasols; parts and fittings of 
all the aforesaid goods, included in the class.

Cl.25;Headgear; clothing; footwear; parts and fittings of all the aforesaid goods, included in the class.
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3296892    18/11/2015
[International Registration No. : 1281897]
elito Health Science GmbH
Schusterstrasse 14 A-6460 Imst/Tyrol Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry, in 
particular sugar substitutes and flour substitutes; unprocessed artificial resins, unprocessed plastics; manures; fire 
extinguishing compositions; tempering and soldering preparations; chemical substances for preserving foodstuffs; 
tanning substances; adhesives used in industry.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flours and flour substitute products (included in 
this class) and preparations made from cereals; baking mixes for breads, pastry and confectionery; ices; sugar, sugar 
substitute products (included in this class), honey, golden syrup; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice; chocolate and confectionery items.
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3296894    26/11/2015
[International Registration No. : 1281901]
Haerbin Yangguofu Hotpot Food and Beverages Services Co., Ltd.
Fendou Street, Binzhou Town, Bin County Heilongjiang Province China

Proposed to be Used
IR DIVISION
Cl.35;Advertising; publicity; business management of hotels; commercial administration of the licensing of the goods 
and services of others; marketing; personnel management consultancy; relocation services for businesses; typing; 
accounting; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.

Cl.43;Cafés; cafeterias; boarding houses; hotels; restaurants; hotel reservations; snack-bars; bar services.
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3296937    26/11/2015
[International Registration No. : 1281919]
ContiTech Antriebssysteme GmbH
Vahrenwalder Str. 9 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.7;Driving belts; timing belts; V-belts; drive belts; synchronous belts; nubbed belts; double toothed belts; flat belts; 
variable speed belts; lifting belts (parts of machines); driving belts, other than for land vehicles; power transmission 
couplings [other than for land vehicles]; belt drives; belts for machines and engines; deflection and tension rollers for 
timing belts, parts and accessories therefor; belts for conveyors; transport and conveying belts, in particular conveyor 
belts; parts and fittings for transport and conveyor belts; moving pavements [sidewalks].

Cl.12;Power transmission mechanisms for land vehicles, in particular drive belts, driving belts, fan belts, ribbed V-
belts, synchronous belts, nubbed belts, double toothed belts, flat belts, variable speed belts, timing belts; power 
transmission parts [belts] for land vehicles; deflection and tension rollers for timing belts for motor vehicles, parts and 
accessories therefor.
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3296953    26/11/2015
[International Registration No. : 1281739]
BEFLOS INTERNATIONAL (SHANGHAI) CO.,LTD.
Rm105, Area B, Floor 1, Building 1, No. 1362, Huqingping Rd, Qingpu District 201799 Shanghai China

Proposed to be Used
IR DIVISION
Cl.20;Playpens for babies; cots; furniture; high chairs for babies; baby changing platforms; corks; mirrors [looking 
glasses]; bamboo craftwork; tree bark pictures; display boards; wood ribbon; mats for infant playpens; baby changing 
mats; window fittings, not of metal.

Cl.24;Upholstery fabrics; non-woven textile fabrics; wall hangings of textile; felt; towels of textile; bed linen; sheets 
[textile]; quilts; net curtains; tablecloths, not of paper; curtains of textile or plastic.

Cl.35;Publicity; shop window dressing; publicity agencies; presentation of goods on communication media, for retail 
purposes; commercial or industrial management assistance; commercial information agencies; import-export agencies; 
procurement services for others [purchasing goods and services for other businesses]; sales promotion for others; 
personnel management consultancy; relocation services for businesses; computerized file management; accounting; 
sponsorship search.
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Priority claimed from 09/04/2015; Application No. : 30 2015 034 025 ;Germany 

3297977    08/10/2015
[International Registration No. : 1281785]
BASF SE
Carl-Bosch-Str. 38 67063 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Synthetic fragrance ingredients (chemicals); chemical products for the manufacture of perfumes/fragrances.

Cl.3;Fragrances for industrial purposes.
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Priority claimed from 20/04/2015; Application No. : 86/603164 ;United States of 
America 

3297981    13/07/2015
[International Registration No. : 1281809]
Viavi Solutions Inc. 
430 N. McCarthy Boulevard Milpitas CA 95035 US

Proposed to be Used
IR DIVISION
Cl.2;Optical coatings; coatings applied to alter the optical properties of materials; anti-reflective coatings; pigments; 
flexographic, intaglio, and gravure inks, and high performance coatings and dispersions to provide security and brand 
protection, authentication, and differentiation; color-shifting inks; pigments and light interference pigments for use in 
inks, dyes, paints, plastics, paper products and textiles; thin-film and multilayer optical coatings disposed on substrates.

Cl.9;Hardware and software for communication network monitoring, recording, probing, filtering, auditing, testing, 
analyzing, troubleshooting, installation, activation, traffic and user device simulation, design, optimization, measurement, 
deployment, development, test-device management; optical amplifiers, transmitters, transceivers, transponders, 
receivers, and detectors; optical instrument and network component testers; optical filters, waveplates, and optical filter 
color-wheels; optical switches, matrix switches, wavelength selective switches, and reconfigurable optical add drop 
multiplexers; wavelength division multiplexers and demultiplexers; optical and electrical network connector cleaning 
devices; printable encoded taggants for anti-counterfeiting and for confirming authenticity of products; compact 
spectrometers.

Cl.16;Paper and polymer labels printed with specialized pigments for security and decorative effect.

Cl.37;Installation, repair, and maintenance of communications hardware.

Cl.38;Communication consultation services relating to communication networks.

Cl.40;Treatment of materials, namely, by application of coatings to alter the optical properties of materials; application 
of multilayer optical coatings, thin film coatings, anti-reflective and high reflection coatings, polarization coatings, and 
optical beamsplitting coatings to goods; applying decorative, protective, and security coatings to goods.

Cl.42;Technical support services in the nature of troubleshooting problems with communications hardware and 
software; providing online non-downloadable software for communication network monitoring, recording, probing, 
filtering, auditing, testing, analyzing, troubleshooting, installation, activation, traffic and user device simulation, design, 
optimization, measurement, deployment, development, test-device management; technological and development 
consultation services in the fields of color design, printing, product security and authentication, anticounterfeiting 
technology, optical and thin film coatings; providing online communication network instrument monitoring, configuration, 
tracking, and management; installation, repair and maintenance of communications software.
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Priority claimed from 30/01/2015; Application No. : 30 2015 010 822 ;Germany 

3298039    29/07/2015
[International Registration No. : 1281816]
Infiana Germany GmbH & Co. KG
Zweibrückenstr. 15-25 91301 Forchheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating (storing), regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers; recording discs; compact discs; DVDs; digital recording media; 
mechanisms for coin-operated apparatus; cash registers; calculating machines; hardware for data processing; 
computers; computer software; fire-extinguishing apparatus; computer hardware and software as well as downloadable 
software applications for project management, project work and specification; computer hardware and software and 
downloadable software applications for provision and operation of portals as well as for the access to a portal; electronic 
publications; transponders for identification by means of electromagnetic waves (RFID transponders); films with wafer 
structures and electric circuits.

Cl.16;Paper, cardboard and goods made from paper or cardboard, namely works of art and figurines of paper or 
cardboard and architects' models, decoration and artists' materials and media, filtering materials of paper, bags and 
articles for packaging, wrapping and storage of paper or cardboard, stationery, disposable paper products, as well as 
parts and accessories for the aforementioned goods, as far as included in this class; printed matter; bookbinding 
material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; 
typewriters; office requisites (except furniture); instructional and teaching material (except apparatus); plastic materials 
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for packaging, as far as not included in other classes; printers' type; printing blocks; plastic films for packaging 
purposes; adhesive tapes; packaging materials.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; asbestos felt, asbestos boards and paper, gum in the form of 
sheeting for use in manufacture; goods made of plastics (semi-processed); sealing materials; insulating materials; 
flexible tubes (not of metal); plastic films; adhesive tapes, strips, bands and films; plastic materials in the form of films 
(semi-processed); plastics in the form of plates, films, blocks, rods and tubes; release film and release paper.
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3298061    21/08/2015
[International Registration No. : 1281828]
AFLOFARM Farmacja Polska Sp. z o.o.
ul. Partyzancka 133/151 PL-95-200 Pabianice Poland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products, sanitary preparations for medical purposes; medical devices for medical purposes; 
dietetic substances adapted for medical purposes; dietary supplements; nutritional and dietary supplements for health 
use; food for babies; medicinal herbs, plant extracts for medicinal purpose.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible oils and fats, including nutrient for athletes and/or athletes, dietetic 
substances, dietetic foods, concentrates and high protein supplements, carbohydrate and high-energy fortified with 
vitamins, minerals and amino acids not for medical purposes included in this class.

Cl.32;Mineral waters and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for the production and preparation of beverages, diet drinks, high-energy, carbohydrate, vitamins.
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3298094    21/08/2015
[International Registration No. : 1281829]
AFLOFARM Farmacja Polska Sp. z o.o.
ul. Partyzancka 133/151 PL-95-200 Pabianice Poland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products, sanitary preparations for medical purposes; medical devices for medical purposes; 
dietetic substances adapted for medical purposes; dietary supplements; nutritional and dietary supplements for health 
use; food for babies; medicinal herbs, plant extracts for medicinal purpose.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible oils and fats, including nutrient for athletes and/or athletes, dietetic 
substances, dietetic foods, concentrates and high protein supplements, carbohydrate and high-energy fortified with 
vitamins, minerals and amino acids not for medical purposes included in this class.

Cl.32;Mineral waters and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for the production and preparation of beverages, diet drinks, high-energy, carbohydrate, vitamins.
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Priority claimed from 29/04/2015; Application No. : M201500479 ;Estonia 

3298104    18/09/2015
[International Registration No. : 1281842]
Dmitri Marinkin
Karulaugu tee 7-2, Haabneeme EE-74001 Harju maakond Estonia
Aleksandr Volohhonski
Kiimsi tee 19, Pringi EE-74011 Harju maakond Estonia

Proposed to be Used
IR DIVISION
Cl.16;Posters; forms, printed; announcement cards (stationery); pamphlets; booklets; copying paper (stationery); 
writing paper; xuan paper for Chinese painting and calligraphy; wrapping paper; newsletters; signboards of paper or 
cardboard; printed publications; envelopes [stationery]; boxes of cardboard or paper; paper ribbons; adhesive bands for 
stationery or household purposes; adhesive tapes for stationery or household purposes; self-adhesive tapes for 
stationery or household purposes; flyers; absorbent sheets of paper or plastic for foodstuff packaging; viscose sheets for 
wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for wrapping or packaging; postage stamps; 
graphic prints; sealing compounds for stationery purposes; stuffing of paper or cardboard; packaging material made of 
starches; packing (cushioning, stuffing) materials of paper or cardboard; bags (envelopes, pouches) of paper or plastics, 
for packaging; plastic film for wrapping; prospectuses; bottle wrappers of cardboard or paper; stamps (seals); shields 
(paper seals); prints [engravings]; labels, not of textile.

Cl.35;Arranging subscriptions to telecommunication services for others; import-export agencies; commercial 
information agencies; advertising agencies; computerized file management; demonstration of goods; marketing studies; 
marketing research; commercial information and advice for consumers [consumer advice shop]; business research; 
layout services for advertising purposes; marketing; updating and maintenance of data in computer databases; word 
processing; data search in computer files for others; commercial intermediation services; on-line advertising on a 
computer network; compilation of information into computer databases; business inquiries; systemization of information 
into computer databases; negotiation and conclusion of transactions for third parties; pay per click advertising; 
procurement services for others [purchasing goods and services for other businesses]; outsourcing services [business 
assistance].

Cl.42;Installation of computer software; information technology (IT) consultancy; computer software consultancy; 
technological consultancy; quality control; updating of computer software; monitoring of computer systems by remote 
access; software as a service (SaaS); maintenance of computer software; digitization of documents [scanning]; 
conversion of data or documents from physical to electronic media; providing information on computer technology and 
programming via a web site; data conversion of computer programs and data [not physical conversion]; rental of 
computer software; computer software design; computer programming; computer technology consultancy; 
telecommunications technology consultancy; cloud computing services; electronic data storage; surveying.
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3298106    30/10/2015
[International Registration No. : 1281845]
Advenira Enterprises, Inc.
788 Palomar Avenue Sunnyvale CA 94085 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Solar control coating precursors; low emissivity coating precursor; surface abrasion protection coating precursor.

Cl.2;Solar control coatings; low emissivity coatings; surface abrasion protection coatings.

Cl.19;Coatings as integral components of glass for building purposes.

Cl.21;Coatings as integral components of glass.

Cl.37;Application of solar control coatings, low emissivity coatings, and surface abrasion protection coatings.
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3298115    30/10/2015
[International Registration No. : 1281846]
Advenira Enterprises, Inc.
788 Palomar Ave Sunnyvale CA 94085 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Solar control coating precursors; low emissivity coating precursor; surface abrasion protection coating precursor.

Cl.2;Solar control coatings; low emissivity coatings; surface abrasion protection coatings.

Cl.19;Coatings as integral components of glass for building purposes.

Cl.21;Coatings as integral components of glass.

Cl.37;Application of solar control coatings, low emissivity coatings, and surface abrasion protection coatings.
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Priority claimed from 26/01/2015; Application No. : 013678172 ;European Union 

3298164    02/06/2015
[International Registration No. : 1281041]
FlexLink AB
SE-415 50 GÖTEBORG Sweden

Proposed to be Used
IR DIVISION
Cl.6;Building materials namely, girders, flanges, rivets, tacks, plugs, bolts, pipes, screws, nails, nuts, fences, pegs, 
poles, staffs, props, stanchions, wheels, pinions and chains all made of metal; metal pallets and metal trays of different 
sizes for transport; angle-irons, angle-grooves and angle-stanchions made out of metal; goods of common metal, namely, 
metal holders for work pieces; non-electrical metal cables; metal clips for cables and pipes; cable junction sleeves of 
metal; non-electric cable joints of metal; metal wires and gratings; metal gates and posts; metal locks and fittings; metal 
enclosures and metal fences.

Cl.7;Conveyors (machines); packing and unpacking machines; devices for picking and placing of different products; 
machines for handling pallets and trays of different sizes and materials; driving devices other than for land vehicles; gear 
boxes other than for land vehicles; elevators; machine tools and automatic handling machines (manipulators) for loading 
and unloading of goods to and from other machines; motors other than for land vehicles; electric machines and devices 
for cleaning; washing machines; devices for treating the mentioned machines and motors; plastic parts and components 
for machines, conveyors and conveyor systems; chains of plastic for conveyors; belts for conveyors; parts and 
components to the mentioned machines, devices and motors.

Cl.9;Devices and apparatus for recording, transmission and/or reproduction of sounds and images; magnetic data 
carriers and recording discs; data processing equipment and computers; recorded computer programs; computer 
memories; devices and apparatus for examining, weighing, measuring, controlling and signaling; electric cables.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture, packing, stopping 
and insulating materials; flexible pipes not made out of metal; hoses; cable sleeves not made out of metal.

Cl.35;Advertising activities; business management; business administration; office services; collection, 
systematization, compilation and analysis of business data and information stored in computer databases; business 
project management and professional business consultancy with reference to business activities and organization; 
administrative consultancy services with respect to automatization of production systems and for efficiency increasing 
and cost reducing measures as well as utilization of new technology.

Cl.36;Insurance and financial services related to the manufacture and sale of conveyor systems, none being banking 
services for the dispensing of cash, funds transfer services and payment services.

Cl.37;Installation services, maintenance services and repair services for computers, electrical equipment, elevators, 
machines, apparatus, devices and parts thereof; rental and construction of conveyor systems, buildings and 
constructions; rental of construction and building equipment; information concerning construction, building and 
reparation; information concerning rental of construction and building equipment.

Cl.41;Education and teaching services.

Cl.42;Computer programming; maintenance, updating and designing of computer programs; computer systems 
analyzing; consultations within the computer area; rental of computers and computer programs; industrial design; 
scientific and industrial research and development; engineering; designing and planning of fittings and fixtures; quality  
examinations; material testing; non-business project studies; construction drafting. 
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Priority claimed from 02/12/2014; Application No. : MO2014C000982 ;Italy 

3298172    22/05/2015
[International Registration No. : 1281047]
FERRARI S.P.A.
Via Emilia Est, 1163 I-41100 MODENA Italy

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses; sunglasses; anti-glare glasses; goggles for sports; swimming goggles; eyeglass and sunglass cases;
eyeglass and sunglass lenses; eyeglass and sunglass frames; eyeglass and sunglass chains; eyeglass and sunglass 
cords; contact lenses; magnifying glasses [optics]; cases adapted for contact lenses; 3D spectacles; recorded programs 
for hand-held games with liquid crystal displays; electronic game software for handheld electronic devices; electronic 
game software for cellular phones; computer game software; recorded programs for electronic games; games cartridges 
for use with electronic game apparatus; computer game cartridges; video game cartridges; disks for electronic games; 
video game discs; computer game cassettes; video game cassettes; computer game joysticks; joystick chargers; memory
cards for video game machines; mouse for video game machines; simulators for the steering and control of vehicles; 
sports training simulators; steering wheels for computers; earphones used for connecting to hand-held games; bags and 
cases adapted or shaped to contain computers; mouse pads; mobile phones; mobile phone covers; mobile phone 
holders; bags and cases adapted or shaped to contain mobile phones; cell phone straps; cell phone battery chargers for 
use in vehicles; mouse [computer peripheral]; wrist rests for use with computers; personal computers; laptop computers; 
computer programs, being downloadable software; cases for laptops; bags adapted for laptops; laptop carrying cases; 
ear plug holders; protective helmets; fireproof automobile racing suits for safety purposes; face-shields for protection 
against accidents, irradiation and fire; gloves for protection against accidents; balaclavas for protection against 
accidents, irradiation and fire; shoes for protection against accidents, irradiation and fire; boots for protection against 
accidents, irradiation and fire; protection devices for personal use against accidents; garments for protection against 
accidents, irradiation and fire; garments for protection against fire; CD-ROMs featuring car races and the history of 
automobile manufacturers; DVDs featuring car races and the history of automobile manufacturers; CD-ROMs featuring 
high-performance cars and automobiles; DVDs featuring high-performance cars and automobiles; downloadable image 
files; downloadable video files; downloadable electronic publications; speed checking apparatus for vehicles; steering 
apparatus, automatic, for vehicles; automatic indicators of low pressure in vehicle tyres; voltage regulators for vehicles; 
milage recorders for vehicles; hands free kits for cellular phones; electric locks for vehicles; electronic keys for 
automobiles; control units of central locking systems for vehicles; navigation apparatus for vehicles [on-board 
computers]; electronic accumulators for vehicles; electric accumulators for vehicles; kilometer recorders for vehicles; 
vehicle radios; car televisions; remote control apparatus; starter cables for motors; thermostats for vehicles; vehicle 
breakdown warning triangles; air bag deactivation switches for automobiles; magnets; decorative magnets; lanyards 
especially adapted for holding cellular phones, MP3 players, cameras, video cameras, eyeglasses, sunglasses, magnetic 
encoded cards.

Cl.12;Automobiles; cars; racing cars; sports cars; motors, electric, for land vehicles; engines for land vehicles; 
vehicle seats; seat covers for vehicles; vehicle covers [shaped]; covers for vehicle steering wheels; covers for baggage 
compartments [parts of automobiles]; upholstery for vehicles; sun-blinds adapted for automobiles; head-rests for vehicle 
seats; arm rests for vehicle seats; ski carriers for cars; cigar lighters for automobiles; adhesive rubber patches for 
repairing inner tubes; repair outfits for inner tubes; luggage carriers for vehicles; direction signals for vehicles; 
automobile seat cushions; pneumatic tires [tyres]; casings for pneumatic tires [tyres]; trailers [vehicles]; motor cars; 
bodies for vehicles; vehicle chassis; hoods for vehicles; vehicle bumpers; motors for land vehicles; driving motors for 
land vehicles; mudguards; rearview mirrors; steering wheels for vehicles; windows for vehicles; windscreens; brakes for 
vehicles; caps for vehicle petrol [gas] tanks; horns for vehicles; crankcases for land vehicle components, other than for 
engines; automobile wheels; rims for vehicle wheels; vehicle wheel tires; automobile tires [tyres]; racing seats for 
automobiles; automobile sunroofs; tops for land vehicles; sun visors [parts of automobiles]; ashtrays [parts of 
automobiles]; glass-holders [parts of automobiles]; dashboard drawers [parts of automobiles]; dashboard hatches [parts 
of automobiles]; glove compartments [parts of automobiles]; glove boxes [parts of automobiles]; freewheels for land 
vehicles; windscreen wipers; bicycles; tricycles; scooters [vehicles]; kick sledges; sleighs [vehicles]; safety belts for 
vehicle seats; security harness for vehicle seats; air bags [safety devices for automobiles]; non-skid devices for vehicle 
tires; safety seats for children, for vehicles; anti-theft devices for vehicles; prams [baby carriages]; covers for baby 
carriages; pushchairs; pushchair hoods; parachutes; two-wheeled trolleys; ski lifts; golf trolleys.
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Cl.25;Jackets [clothing]; ski jackets; wind-resistant jackets; overcoats; coats; dust coats; raincoats; cardigans; 
pullovers; shirts; tee-shirts; polo shirts; sport shirts; blouses; sweatshirts; sweaters; jerseys [clothing]; sports jerseys; 
trousers; shorts; bermuda shorts; jeans; skirts; overalls; jogging suits; training suits; track suits; automobile racing suits 
not in the nature of protective clothing; suits; dresses; singlets; braces [suspenders]; wristbands [clothing]; aprons 
[clothing]; combinations [clothing]; clothing for gymnastics; leggings [leg warmers]; leggings [trousers]; shawls; sashes 
for wear; money belts [clothing]; pockets for clothing; collars [clothing]; girdles; ready-made clothing; rainwear; 
waterproof clothing; golf clothing, other than gloves; motorists' clothing; ski clothing; ski suits; snowsuits; body 
warmers; knee warmers [clothing]; knitwear [clothing]; sweat bands; gaiters; gaiter straps; pocket squares; beach 
clothes; bathing suits; bathing caps; swimming costumes; bathing drawers; bathing trunks; bikinis; bath robes; 
underwear; slips [undergarments]; pyjamas; dressing gowns; nightgowns; clothing for children; babies' clothing; babies' 
overalls; baby bibs, not of paper; children's and infants' cloth bibs; bibs, not of paper; romper suits for children; romper 
suits for babies; rompers; layettes [clothing]; baby sleeping bags [bag-like clothing worn by infants for sleeping in]; 
socks; stockings; tights; hosiery; shoes; sports shoes; gymnastic shoes; sneakers; slippers; mules; sandals; boots; 
footwear for sports; ski boots; after ski boots; ski boot bags; flip-flops; clogs; bath sandals; bath slippers; soles for 
footwear; footwear uppers; fittings of metal for footwear; inner soles; tips for footwear; heelpieces for footwear; heels; 
non-slipping devices for footwear; footmuffs, not electrically heated; galoshes; neckwear; scarves; bandanas 
[neckerchiefs]; foulards [clothing]; neckties; gloves [clothing]; driving gloves; ski gloves; belts [clothing]; muffs 
[clothing]; mittens; fur stoles; caps [headwear]; hats; cap peaks; visors [headwear]; berets; headbands [clothing]; hoods 
[clothing]; shower caps; sleep masks; balaclavas; helmet liners [headwear]; sun visors [headwear]; ear muffs [clothing]; 
masks for protection against the cold.

Cl.28;Amusement apparatus adapted for use with an external display screen or monitor; apparatus for games adapted 
for use with an external display screen or monitor; video game machines for use with televisions; video game machines; 
television game sets; apparatus for games; amusement machines, automatic and coin-operated; amusement machines, 
other than those adapted for use with television sets and with an external display screen or monitor; pocket-sized 
apparatus for playing video games; pocket-sized video games; pocket-sized electronic games; hand-held video games; 
portable electronic games; portable electronic toys; hand-held units for playing video games; stand alone video game 
machines; computer game equipment; electronic games consoles adapted for use with an external display screen or 
monitor; controllers for game consoles; bags specially adapted for hand-held video game apparatus; bags specially 
adapted for video game consoles; amusement apparatus adapted for use with an external display screen or monitor to be 
used in amusement parks; apparatus for playing video games; scale model vehicles; scale model cars; scale model 
racing cars; scale model racing vehicles; racing car model silhouettes; toy full-size car replicas; toy full-size vehicle 
replicas; toy full-size steering wheel replicas; resin models featuring racing scenes; scale model drivers; scale model pit 
crews; toy models; vehicle construction toys; toy vehicle trucks; toy vehicles; toy racing cars tracks; toy steering wheels; 
pull-along toy vehicles; toy trucks with cars; toy pedal karts for kids; ride-on toys; ride-on toy cars for children in pedal 
version or working with batteries; toy cars for children in pedal version or working with batteries; toy go-karts for children 
in pedal version or working with batteries; race pit-stops [toys]; race tracks [toys]; toy trucks; toy trailers for transporting 
cars; radio-controlled toy vehicles; radio-controlled toy cars; toy gasoline service stations; toy car garages; toy car 
showrooms; toy telephones; plush toys; toy plush steering wheels; teddy bears; playing cards; toys designed to be 
attached to car seats; padded toys for seatbelts; toy back-seat organizers; snakeboards; ankle guards [sports articles]; 
ankle pads for sports use; ankle guards for skating; ankle pads for skating; push scooters [toys]; sticks for fans and for 
entertainment [novelty items]; toy sticks for fans and for entertainment shaped as flags [novelty items]; toy lanyards.
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Priority claimed from 23/12/2014; Application No. : AM 3126/2014 ;Austria 

3298179    18/06/2015
[International Registration No. : 1281064]
Wolfvision Holding AG
Oberes Ried 14 A-6833 Klaus Austria

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, photographic, cinematographic, optical, measuring, signalling, checking (supervision) and 
teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound and images; 
magnetic data carriers; compact discs, DVDs and other digital recording media; data processing equipment, computers; 
computer software; fixed or mobile table, ceiling or hand cameras, camera and recording apparatus and devices for 
imaging recording of multidimensional objects; multisensory measuring and recording apparatus for the registration of 
object properties; apparatus for recording, transmission, processing and reproduction of sound, images, videos, 
videostreams or data; measuring and recording apparatus for three-dimensional measuring; digital cameras; video 
cameras; videoconference equipment; computer peripheral devices; interfaces for computers; digital signal processing 
apparatus; sound, image, video or data receivers; remote controls for digital cameras and fixed or mobile table, ceiling or 
hand cameras, camera and recording apparatus and devices for imaging recording of multidimensional objects; computer 
hardware for processing, compiling, arranging, viewing, editing or forwarding of image, sound, video or other digital 
documents and data; computer programs, downloadable; computer software for processing, compiling, arranging, 
viewing, editing or forwarding of image, sound, video or other digital documents and data; software drivers and firmware 
for cameras and camera apparatus and devices; computer software for controlling and administration of cameras and 
camera apparatus and devices; computer software for controlling and administration of the display content of several 
computer hardware apparatus and devices; computer software for receiving, editing and supplementing of sound, video 
and data streams; optical lenses; photographic lenses for video cameras; mounts for video cameras and for computer 
hardware with sound, image or video recording features; photographic light boxes for background illumination of 
transparent sheets, slides or negatives; laser pointers.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; arranging and conducting of 
workshops [training]; arranging and conducting of seminars; provision of training in the field of data processing; 
computer aided education; arranging of online courses and training; arranging and conducting of courses, seminars, 
events and workshops relating to marketing, distribution, installation, handling, maintenance, repair and disposal of fixed 
or mobile table, ceiling or hand cameras, camera and recording systems for imaging recording of multidimensional 
objects, of apparatus for recording, transmission, processing and reproduction of sound, images, videos, videostreams 
or data, as well as of computer hardware and computer software; arranging and conducting of courses, seminars, 
workshops relating to audio and video technique, sound, image and video recordal, knowledge transfer, target focusing 
and presentation techniques; multi media publication of printed matter, books, magazines, periodicals, newspapers, 
newsletters, manuals, maps, graphics, photographs, videos, music and electronic publications; rental of fixed or mobile 
table, ceiling or hand cameras, camera and recording apparatus and devices for imaging recording of multidimensional 
objects; rental of cameras, camera apparatus and devices, video apparatus and devices and videoconference equipment.
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3298181    30/06/2015
[International Registration No. : 1281061]
LeasePlan Corporation N.V.
P.J. Oudweg 41 NL-1314 CJ Almere-Stad

Proposed to be Used
IR DIVISION
Cl.35;Business services related to vehicle leasing and vehicle rental; business services related to fleet management, 
including but not limited to facilitating and organizing maintenance, repair, window repair and breakdown services for 
vehicles; business consultancy and office functions in the aforementioned areas.

Cl.36;Financial services in the field of leasing and rental of vehicles; issuance of credit cards and other electronic 
means of payment for the purchase of fuels, lubricants etc, or for the payment of vehicle maintenance and repair; vehicle 
insurance.

Cl.39;Rental of vehicles; leasing of vehicles.
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Priority claimed from 16/01/2015; Application No. : 86506225 ;United States of 
America 

3298276    21/01/2015
[International Registration No. : 1281027]
Microsoft Corporation
One Microsoft Way Redmond, WA 980526399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for customer service and help desk support management; computer software for customer 
relationship management and instruction and user manuals therefor, sold as a unit; computer software for use in 
collecting, managing and modifying data on social networks; computer software that monitors the Internet and social 
networks to provide alerts, management, data, analytics, and rankings for individuals and businesses.

Cl.42;Software as a service (saas) services featuring software for customer service and help desk support 
management; software as a service (saas) services featuring software for providing a database of information in the field 
of customer relationship management; software as a service (saas) services featuring of information in the field of 
customer service relationship management; software as a service (saas) services featuring software for communicating 
via a portal where users can submit requests, exchange email messages and participate in live chat sessions, and where 
users can view message transcripts from prior communications; software as a service (saas) services featuring software 
for collecting, monitoring, managing, analyzing and reporting on customer service data; software as a service (saas) 
services featuring software for monitoring online information and customer communications in the nature of e-mail 
messages, live chat messages, voice messages, social media messages, and comments to provide reports, alerts, data, 
analytics, and rankings for individuals and businesses; design in the field of online, non-downloadable software for 
customer service and customer relationship management; technical support services, namely, troubleshooting of 
computer software problems in the field of online, non-downloadable software for customer service and customer 
relationship management.
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Priority claimed from 22/06/2015; Application No. : 2015-058777 ;Japan 

3298314    27/08/2015
[International Registration No. : 1281091]
JVC KENWOOD CORPORATION
3-12, Moriyacho, Kanagawa-ku, Yokohama-shi Kanagawa 221-0022 Japan

Proposed to be Used
IR DIVISION
Cl.9;Image sensors; image sensors by complementary metal oxide semiconductor (CMOS); image sensors for digital 
cameras; image sensors for video cameras; image sensors for automobiles; image sensors for surveillance cameras; 
image sensors for security cameras; image sensors for video camera modules; image sensors for television conferences; 
image sensors for movie films; image sensors for microcameras; image sensors for medical cameras; camera modules; 
video camera modules; camera modules for automobiles; camera modules for surveillance cameras; camera modules for 
security cameras; camera modules for movie films; optical apparatus and instruments; photographic apparatus and 
instruments; cameras; cinematographic apparatus and instruments; measuring apparatus and instruments; apparatus for 
recording, transmission or reproduction of sound or images; video cameras; digital cameras; electronic machines and 
devices [not including geiger counters, high frequency apparatus for welding, cyclotrons [not for medical purposes], 
industrial X-ray machines and apparatus [not for medical use], industrial betatrons [not for medical use], magnetic 
prospecting machines, magnetic object detectors, seismic exploration machines and apparatus, hydrophone machines 
and apparatus, echo sounders, ultrasonic flaw detectors, ultrasonic sensors, electronic door closing control systems and 
electron microscopes]; computer softwares; integrated circuits; image recognition large scale integrated circuits (LSI); 
computer programs for editing images, sound and video; digital music, downloadable; downloadable image files; 
computer application software downloadable, through computer terminals and mobile phones; pre-recorded video tapes; 
pre-recorded video discs; electronic publications.

Cl.10;Image sensor for medical imaging equipment; camera module for medical imaging equipment; camera modules 
for medical cameras.
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Priority claimed from 07/08/2015; Application No. : 200130,200131,200132 ;Sri Lanka
3298842    28/08/2015
[International Registration No. : 1281096]
Azula International Private Limited
6 Temasek Boulevard, 29-00 Suntec Tower Four Singapore 038986 Singapore

Proposed to be Used
IR DIVISION
Cl.3;Bath salts, not for medical purposes; bath soaps; body and beauty care cosmetics; body oils; cosmetic oils; 
cosmetic preparations for body care; cosmetics; essential oils; hair care lotions; hair care preparations; hair cleaning 
preparations; hair conditioners; hair lotions; hair oils; lip balm; lip cream; non-medicated skin care creams and lotions; 
non-medicated skin care preparations; non-medicated skin creams; oils for cosmetic purposes; oils for hair conditioning; 
oils for toiletry purposes; skin creams; skin soap; soaps for body care; soaps for personal use; sunscreen creams.

Cl.9;Downloadable electronic publications in the nature of magazines, leaflets, pamphlets, brochures, journals, books, 
guides, tour books, catalogs, newspapers in the field of travel, excursions, tourism, culture, dining and sightseeing; 
electronic publications in the nature of magazines, leaflets, pamphlets, brochures, journals, books, guides, tour books, 
catalogs, newspapers in the field of travel, excursions, tourism, culture, dining and sightseeing recorded on computer 
media; electronic publications in machine readable form, namely, magazines, leaflets, pamphlets, brochures, journals, 
books, guides, tour books, catalogs, newspapers in the field of travel, excursions, tourism, culture, dining and 
sightseeing.

Cl.16;Printed matter, namely, blank or partially printed postcards, blank or partially printed labels, printed calendars, 
printed art reproductions, printed certificates, printed charts, printed emblems, printed forms, printed graphs, printed 
guides in the field of travel, excursions, tourism, culture, dining and sightseeing, printed greeting cards, printed 
information cards in the field of travel, excursions, tourism, culture, dining and sightseeing, printed instructional, 
educational, and teaching materials in the field of travel, excursions, tourism, culture, dining and sightseeing, printed 
invitations, printed materials, namely, press releases in the field of travel, excursions, tourism, culture, dining and 
sightseeing, printed menus, printed paper signs, printed periodicals in the field of travel, excursions, tourism, culture, 
dining and sightseeing, printed sports and tournament schedule cards in credit format with space provided for recording 
results, printed teaching activity guides in the field of travel, excursions, tourism, culture, dining and sightseeing, printed 
tickets, printed timetables; printed magazines, printed leaflets, printed pamphlets, printed brochures, printed journals, 
printed books, printed guides, printed tour books, printed catalogs and printed newspapers all in the field of travel, 
excursions, tourism, culture, dining and sightseeing.

Cl.35;Advertising; business management of hotels; consultancy relating to business management and organization; 
business advice relating to marketing; import-export agencies; administration of businesses; commercial administration 
of the licensing of the goods and services of others; personnel management agencies; business relocation services; 
secretarial services; business auditing; arranging and conducting exhibition for commercial and advertising purposes.

Cl.36;Real estate services, namely, arranging of leases and rental agreements for real estate, assessment and 
management of real estate, leasing of real estate, real estate appraisal, rental property management; real estate 
acquisition services; providing information in the field of real estate via the Internet; real estate consultation; real estate 
agency services; real estate property brokerage services; real estate management services.

Cl.39;Arranging of cruises; cruise reservation services; transportation of passengers by cruise ships; travel guide 
services; booking of seats for travel; travel reservation; transport of travellers; chauffeur services; car rental; car parking; 
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travel agency services; arranging tours and transportation; arranging of travel and sightseeing tours; agency services for 
arranging travel; travel reservation.

Cl.41;Organizing, arranging, and conducting activities for recreational or entertainment purposes, namely, a full array 
of land sports, a full array of water sports, a full array of air sports, a full array of snow sports, sporting competitions, 
casino gaming, musical performances, theatrical performances, horseback riding excursions, all-terrain vehicle trail 
riding excursions, motorcycle trail riding excursions, hiking, boating excursions not for purposes of transportation, 
rafting excursions not for purposes of transportation, canoe and kayak excursions not for purposes of transportation, 
scenic fishing, hunting, hot air balloon rides not for purposes of transportation, helicopter rides not for purposes of 
transportation, golfing, tennis, biking excursions not for purposes of transportation, mountain biking excursions not for 
purposes of transportation, chairlift and gondola rides not for purposes of transportation, snowmobiling excursions not 
for purposes of transportation, sledding excursions not for purposes of transportation, dogsledding excursions not for 
purposes of transportation, sleigh ride excursions not for purposes of transportation, snow coach riding excursions not 
for purposes of transportation, skiing, snowboarding, snowshoeing, guided winery tours, guided tours of museums, 
monuments, parks, and historical sites, scenic airplane rides not for purposes of transportation, wildlife safari 
expeditions not for purposes of transportation; arranging and conducting special events for social entertainment 
purposes; providing fitness and exercise facilities; social club services, namely, arranging, organising and hosting 
entertainment events in the form of get-togethers and parties for club members; arranging of seminars; organizing live 
exhibitions and conferences in the fields of education, culture, sports and entertainment for non-business and non-
commercial purposes; information and advisory services concerning all of the foregoing services; providing non-
downloadable on-line electronic publications in the nature of magazines in the field of travel; publication of magazines; 
entertainment information.

Cl.42;Designing of hotels, motels and restaurants; consulting services relating to all the aforesaid services.

Cl.43;Hotels, motels, providing temporary guest house and accommodation services, reservation of hotel 
accommodation and restaurant services; bar, cafe, cafeteria, snack bar, coffee-shop, restaurant cocktail lounge and 
catering services; services for providing food and drink; provision of temporary accommodation services; hotel services; 
hotel catering services; cruise accommodation reservation services; cruise accommodation services; cocktail lounge 
services; rental of rooms for social functions; arranging and letting of holiday accommodation; travel agency services for 
reserving hotel accommodation; restaurant services; bar and catering services; booking and reservation services for 
restaurants and holiday accommodation; information, advisory and consultancy services relating to all the aforesaid 
services.

Cl.44;Provision of spa services; health spa services; sauna; solarium and sun tanning facilities; massage services; 
health care relating to therapeutic massage; health care services; skin care services; beauty treatment services; hair care 
services; pedicure and manicure services; beauty salon and hair dressing; beauty salons; hair dressing salons; dietary 
and nutritional guidance for health; medical analysis services; medical spa services; information, advisory and 
consultancy services relating to all the foregoing services.

Cl.45;Concierge services, namely baggage inspection for security purposes; baby-sitting services.
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3300547    12/11/2015
[International Registration No. : 1282487]
Alexandre Canals Nieto
Polígon Industrial Estruch, Calle de les Moreres, 51 E-08820 El Prat de Llobregat Spain

Proposed to be Used
IR DIVISION
Cl.9;Special furniture for laboratories.

Cl.11;Air and gas suction, ventilation and filtration hoods, booths and glass cabinets for laboratories.
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3300553    05/08/2015
[International Registration No. : 1282433]
OUTSCALE
1 rue Royale F-92210 SAINT-CLOUD France

Proposed to be Used
IR DIVISION
Cl.9;Software; virtualization software; software for partitioning, isolating or sharing software or physical resources; 
physical or virtual computer servers; apparatus for processing data and computers, recording, transmission, 
reproduction of sound, images or data; magnetic, optical, acoustic media enabling the recording in digital or analog form 
of sound, images or data and, more specifically, cards featuring magnetic or electronic devices enabling such recordings; 
mechanisms for coin-operated apparatus; wafers [silicon slices]; microprocessors; apparatus for the sending, recording, 
transmission or reproduction of sound, images or encoded data; interactive terminals for the presentation and ordering of 
products and services, apparatus and instruments for optical reading, for coded information and carriers for such 
information, apparatus and component parts of apparatus for transmitting data and signals by telephone, fax, telegraph, 
teletype, telex, cable, satellite; message transmission equipment; telecommunication terminals, multimedia terminals; 
recorded computer programs; software, software for the provision of access to central database servers and electronic 
messaging services, software circuits, data bank software, interfaces (software), image banks (software); magnetic 
recording media, optical or magnetic data media, media for recording and reproducing data, sounds, images or signals; 
acoustic discs, magnetic and optical discs, digital optical disks, DVDs, video discs, recording discs and diskettes, 
magnetic tapes; integrated circuit modules, printed circuits, printed circuit boards, cards for converting, processing, 
inputting, broadcasting and transmitting data, sounds, images or signals, recorded memory cards, magnetic smart cards 
or chip memory cards holding computer programs, blank and pre-recorded magnetic cards; electronic circuit cards, 
electronic identification cards; downloadable electronic publications, electronic diaries, digital notepads.

Cl.38;Communication services for nomadic or decentralized computer applications; telecommunications services, 
communications services via telephone, mobile telephone, radio-telephone, telegraph radio networks, cable networks, 
fiber-optic networks and by all remote computing means; communications by computer terminals; mobile radio-
telecommunication services accessible via a prepaid card system; cellular telephone communication; transmission and 
distribution of data, sounds and images, transmission of information via data communication means accessible via 
access codes or terminals; information and data transmission services by data communication means for the purpose of 
obtaining information held in data and image banks; teleconference, videoconference, videotext, teletext services; 
telecommunication services for correspondence exchange, electronic mail services, electronic messaging, dissemination 
of information by electronic means, particularly via global communication networks (Internet) or private access networks 
(intranets), transmission of information via information communication systems, namely Internet, extranet and intranet 
networks; information transmission services using secure messaging systems; providing access to telephone, 
radiotelephone, computer and computer communication networks; connection by telecommunication to a global 
computer network; provision of connections to a computer network; rental of modems, rental of message sending 
apparatus, rental of telecommunication apparatus and instruments; transmission of written or non-written data by means 
of computers and particularly remote data processing for communication software in real-time or non-real-time, database 
management software, educational software, system software and protocols necessary for the remote interoperability and 
functioning of such systems; rental of access time to a database server; rental of access time to a computer system.

Cl.42;Programming of mobile applications for computers; program development for computers in the field of 
virtualization; program development for computers in the field of partitioning, isolating or sharing physical or software 
resources; programming for computers; analysis for the installation of computer systems; recovery of computer data; 
design of computer systems; consultancy relating to computers; conversion of data or documents from physical to 
electronic media; conversion of computer programs and data (other than physical conversion); creation and maintenance 
of web sites for others; duplication of computer programs; software development (design); hosting of computer sites 
(web sites); installation and updating of software; maintenance of computer software; conversion of computer programs 
and data, other than physical conversion; conversion of data or documents from physical to electronic media.
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Priority claimed from 30/04/2015; Application No. : 15/4177545 ;France 

3300748    12/10/2015
[International Registration No. : 1282455]
SANOFI
54 rue La Boétie F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications, communication by telephone, radio and television and by computers via Internet sites or 
electronic platforms in the field of health, transmission of information in the field of health care communication aimed at 
patients or health professionals by means of computers, the Internet, television and radio, providing online discussion 
forums and electronic bulletin boards for the transmission of messages among computer users in the health and 
pharmaceutical field, pharmaceutical and medical developments.

Cl.41;Organization of competitions via the Internet relating to education in the field of health and nursing care.

Cl.44;Information and services for nurses and healthcare professionals available on a platform via the Internet or via a 
mobile telephone application concerning the sharing of information, innovations, experiences in the field of nursing care.
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Priority claimed from 19/02/2015; Application No. : 013755673 ;European Union 

3300756    14/07/2015
[International Registration No. : 1282419]
Colego A/S
Teglholm Allé 13 4 DK-2450 København SV Denmark

Proposed to be Used
IR DIVISION
Cl.9;Computer software, including computer software for administration of databases in the field of business 
networking and computer software for establishing and arranging business and private contacts.

Cl.35;Advertising services, including marketing assistance and promotional services for other businesses; sales 
promotion for others, including provided via computer and communication networks; provision of online business and 
professional networking services; collection and systematization of information for computer databases; providing a 
searchable online advertising guide via an database for bringing together private and service businesses; advisory 
services relating to sales promotion; business assistance for exchange and sale of services and products of third parties, 
including provided via computer and communication networks; provision of commercial and business contact 
information for others; Service to assist in establishing a network of business contacts; business information services; 
business management; business administration services; clerical services.

Cl.38;Provision of online forums, online chat rooms and electronic bulletin boards, enabling users to place, search 
for, watch, share, review, rate, and comment on topics of interest; provision of online forums, online chat rooms and 
electronic bulletin boards for transmission of messages of general interest among users; provision of access to computer 
data bases, electronic data bases and online data bases; providing telecommunications facilities that enable the creation 
and updating of personal electronic web pages featuring user-provided content.

Cl.42;Computer services, namely creating an online community for registered users to organize groups, events, 
participate in discussions and sharing of information and resources, as well as involvement in business and community 
networks; hosting of digital content online; design and development of online computer databases and online searchable 
databases in the fields of business and professional networking; constructing Internet platforms for electronic commerce;
platform as a Service [PaaS].
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Priority claimed from 30/01/2015; Application No. : 30 2015 010 819 ;Germany 

3300904    29/07/2015
[International Registration No. : 1282428]
Infiana Germany GmbH & Co. KG
Zweibrückenstr. 15-25 91301 Forchheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating (storing), regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers; recording discs; compact discs; DVDs; digital recording media; 
mechanisms for coin-operated apparatus; cash registers; calculating machines; hardware for data processing; 
computers; computer software; fire-extinguishing apparatus; computer hardware and software as well as downloadable 
software applications for project management, project work and specification; computer hardware and software and 
downloadable software applications for provision and operation of portals as well as for the access to a portal; electronic 
publications; transponders for identification by means of electromagnetic waves (RFID transponders); films with wafer 
structures and electric circuits.

Cl.16;Paper, cardboard and goods made from paper or cardboard, namely works of art and figurines of paper or 
cardboard and architects' models, decoration and artists' materials and media, filtering materials of paper, bags and 
articles for packaging, wrapping and storage of paper or cardboard, stationery, disposable paper products, as well as 
parts and accessories for the aforementioned goods, as far as included in this class; printed matter; bookbinding 
material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; 
typewriters; office requisites (except furniture); instructional and teaching material (except apparatus); plastic materials 
for packaging, as far as not included in other classes; printers' type; printing blocks; plastic films for packaging 
purposes; adhesive tapes; packaging materials.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica, asbestos felt, asbestos boards and paper, gum in the form of 
sheeting for use in manufacture; goods made of plastics (semi-processed); sealing materials; insulating materials; 
flexible tubes (not of metal); plastic films; adhesive tapes, strips, bands and films; plastic materials in the form of films 
(semi-processed); plastics in the form of plates, films, blocks, rods and tubes; release film and release paper.
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3302529    30/09/2015
[International Registration No. : 1282451]
CIEL ET TERRE
105 rue de Croix F-59510 Hem France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; electric accumulators; apparatus for generating photovoltaic power; solar collectors for supplying electrical 
energy as parts of photovoltaic installations; solar panels, photovoltaic panels, solar panels placed on water, solar 
collectors for electricity generation; photovoltaic solar panels; photovoltaic roofs; photovoltaic solar power plants; 
floating photovoltaic power plants; photovoltaic power plants on water; apparatus and instruments for capture and 
transformation of solar radiation into electrical energy; photovoltaic solar apparatus and instruments for use on roofs and 
facades; apparatus and instruments for photovoltaic-type energy (electricity) production.

Cl.37;Construction, fitting, installation, repair and maintenance of apparatus for the production of electrical power, 
solar power plants, including photovoltaic solar power plants; Installation of solar energy based power generating 
systems; supervision of building work relating to photovoltaic power plants; information services relating to the 
installation and repair of electrical apparatus for the production of solar power; installation, repair and maintenance of 
solar panels for electricity generation, photovoltaic solar panels; maintenance of solar energy based power generating 
systems.

Cl.42;Advice relating to ecology; engineering services relating to the production of energy; research, provision 
(design) of solar energy based power generating systems; technical research and expertise relating to photovoltaics; 
advice relating to energy saving and use, in particular of solar technology; scientific, technological, engineering, 
assistance, research services in the field of solar energy; research center services in the fields of solar power production; 
research and development of new products in the field of photovoltaic, solar energy; development of technical projects 
for facilities enabling the production of solar power; evaluations, estimates relating to solar energy; technical consultancy 
to evaluate and optimize energy performance in the field of solar energy; technical consultancy in the field of 
environmental protection; monitoring and evaluation of power plants; information services relating to solar energy; 
quality control of apparatus for the production of energy.
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3302532    12/06/2015
[International Registration No. : 1282404]
SUEZ 
Tour CB21 - 16 place de l'Iris F-92040 PARIS LA DEFENSE Cedex FR

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for the treatment of water and liquid and/or solid waste, namely flocculants, coagulants, 
polyelectrolytes, reagents; chemical products and additives for water conditioning, namely, biocides, organic detergents, 
anti-corrosive products, softeners, chemical agents for conditioning boiler water, metal tanks, heating installations and 
equipment, equipment and installations for cooling and refrigerating, water supply equipment, thermal condensers and 
other installations with piping and duct systems; organic amendments, from the processing and purification of water and 
liquid waste, for fertilizing soils; compost and growing media obtained from treatments carried out in treatment stations 
for liquid and solid waste and/or in purification plants for urban or industrial waste water; oxidizing products for purifying, 
disinfecting and sterilizing liquids, especially for water treatment and for preserving foodstuffs; chemical products used 
in industry or for use in industrial manufacturing processes.

Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; materials of metal 
for railway tracks; cables, wires and non-electric locksmithing articles; small hardware of metal; pipes of metal; safes; 
ores; buildings of metal; scaffolding; boxes of common metal; chests of metal; metal packaging containers; containers of 
metal for transport; tanks of metal.

Cl.7;Machines for water treatment, pumps, valves and other machines for storage and distribution of water for 
household purposes such as drinking water, waste water, rainwater, garden water; machines for spraying, bottling; 
machines and installations for physical-chemical or biological processing, centrifuging, pressing and spreading of liquid, 
semi-liquid and solid waste, especially from sludge from water treatment; machines for drying waste and purification 
sludge; machines for automatic sorting of waste, especially of household packaging waste; packing and unpacking 
machines for waste; waste vacuum cleaners.

Cl.9;Apparatus for dosing chemicals, chemical-physical and biological reagents; programmable automatons for 
measuring, tracking and monitoring water quality parameters, software for the analysis and monitoring of water and 
waste quality parameters; measuring and monitoring apparatus and instruments applied to the distribution and treatment 
of water; measuring and monitoring apparatus and instruments applied to the consumption of energy and fluids; 
mechanical, electronic, magnetic and/or optical data carriers for recording and measuring fluids such as water, gas and 
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electricity with a view to ensuring their supply and monitoring consumption; programmable computer apparatus and 
installations for remote surveillance, remote management, remote control, using the self-switched network, specialized 
lines or microwave radio links for monitoring installations involved in the treatment, supply and collection of drinking, 
industrial and waste water; apparatus and installations for telemetry, remote management, remote control, using the self-
switched network of specialized lines or microwave radio links for measuring and monitoring fluids such as water, gas 
and electricity with a view to ensuring their supply and monitoring consumption; monitoring software for networks for the 
supply and collection of waste and drinking water; software for management and analysis of energy and fluid 
consumption (recorded programs); computer hardware for simulating the operation of stations for drinkable water 
treatment or purification of industrial and municipal water; computer equipment, software, databases and computers for 
controlling, regulating, modeling and management of purification and rendering drinkable stations; scientific apparatus 
and instruments (not for medical purposes) for programs optimizing of carbon dioxide in connection with the operation of 
water treatment plant, water management, collection and processing of waste, and air treatment; components for the 
aforementioned apparatus; electric apparatus for monitoring and quality control for sea water; apparatus and instruments 
for chemical and bacteriological analysis (for non-medical use); software for generating water pricing; measuring and 
checking apparatus enabling connections and tanks for water storage.

Cl.11;Installations for producing steam, for producing electricity and for incinerating waste; apparatus and 
installations for treating and supplying water or liquid; apparatus and equipment for clarification, physical, physical-
chemical filtration, softening, deionization and demineralization on ion exchangers for water or liquids; accessories and 
equipment for treating water or liquids on membranes (ultra filtration, nano-filtration and hyper-filtration or reverse 
osmosis); cartridge filters of metal or textile, filters for sand, active carbon or any other granular material; installations for 
iron removal, demanganisation and biological elimination of nitrates from water; apparatus and installations for 
disinfecting and sterilizing liquid and gaseous fluids by ultraviolet rays and other radiation; installations for the treatment 
of plant and/or animal organic matter, of urban or industrial origin (in particular waste from green spaces, sludge from 
treatment plants for sewage and solid and liquid waste and/or household or industrial waste water treatment plants); hot 
water heating installations, installations for sea water desalination, apparatus and installations for the treatment of water 
and effluent from the chemical and food processing industry, apparatus and installations for the treatment and reusing of 
waste; apparatus for steam generation, crystallisation, distillation, drying, heat exchangers, air heaters, air dryers, hot air 
apparatus; apparatus and installations for the treatment and reclamation of industrial, household, hospital and special 
waste; apparatus for treating water or liquids, namely, decanters, sterilizers, carbonators, coalescer apparatus, mixers; 
apparatus for treating air, namely, deodorising, purifying; fixed or mobile equipment and installations for the treatment of 
water and the treatment of waste; water filtering machines, particularly by membranes, bioreactors, ion exchangers, 
mixers; machines for injecting physical or chemical reagents for the treatment of waste or water; machines, apparatus 
and devices for water supply; machines for irrigation, mobile or fixed machines for water treatment and for processing of 
waste; electric apparatus and instruments for generating ozone from gases such as air or oxygen.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; industrial truck, dump trucks, automobile lorries, trailer 
vehicles.

Cl.19;Non-metal water pipes, industrial concrete for civil engineering works, water supply ducts and sanitation 
networks; insulating glass (construction), non-metallic buildings, namely pipelines, gas pipelines, non-metallic poles for 
electric power lines; non-metallic building materials, non-metallic buildings and particularly transportable buildings not of 
metal, non-metallic rigid pipes for building, asphalt, pitch, bitumen, cement, lime, slate, clay, reinforcing materials not of 
metal for building, ballast, building timber, bricks, marble, coatings, stairs not of metal, windows not of metal, doors not of
metal, roof coverings not of metal, shutters not of metal, non-luminous and non-mechanical road signs (not of metal), 
gutters, materials for making and coating roads, lighting slabs, binding material for road repair, tar, tarred strips 
(construction), road safety barriers not of metal, glass granules for road marking, sheets and strips of synthetic material 
for marking roads, granules, gravel.

Cl.35;Assistance provided to industrial or commercial companies pertaining to business operations; business 
information services, business management and consultancy, business planning services, business research and 
business studies; market study services; direct mail advertising (leaflets, prospectuses, printed matter, samples); 
organization of exhibitions for commercial or advertising purposes; promotional sponsorship of sports and artistic 
competitions; arranging and conducting of trade fairs, public relations, book-keeping, invoicing, efficiency experts, 
employment agencies, auditing, arranging newspaper subscriptions for others, press review services, business 
relocation, writing of publicity texts, marketing research, economic forecasting, compilation of statistics, computerized 
file management, personnel recruitment, cost price analysis, document reproduction, compilation of information into 
computer databases, commercial information and advice for consumers; administrative management of Internet sites and 
intranet in the field of the management and monitoring of the consumption of energy and fluids for real estate assets; 
logistics organization services for the collection, transport, storage, processing and distribution of all types of municipal 
or industrial waste, namely, computer file management, services of computer data input and compilation of this data in 
computer files; advertising and commercial information services for users; creation and management of user files for the 
collection, transportation, storage, distribution and recycling services for all types of industrial and household waste; 
promotion for others of the sale of registered packaging materials or collection equipment for healthcare activity waste; 
administrative processing of purchase orders; organization of group purchasing, namely procurement services for 
others; arranging contracts for buying and selling on behalf of others; computerized file management.

Cl.36;Insurance underwriting; financial affairs; monetary affairs; real estate affairs; real estate estimates; real property 
management; financing services; financial analysis; raising or investing capital; financial consultancy; financial 
evaluation (insurance, banking, real estate); fund investment.

Cl.37;Repair and maintenance services of apparatus for treating liquids and fluids; upkeep and maintenance of 
sewerage networks, restoration of aqueducts or water distribution pipes, construction of sanitation works, wastewater 
collectors, rainwater decontamination works, flood prevention works, pumping station renovation services, work to 
existing structures to improve the security and the quality of the water supply, construction of water treatment plants (for 
drinking water, urban and industrial wastewater, rainwater); services for installing water pipesand building water 
treatment plants, drilling of wells, construction, installation and repair of irrigation devices; maintenance and renovation 
of buildings, rehabilitation of sites, buildings, buildings, warehouses, land development services; restoration and 
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rehabilitation of degraded sites (cleaning and reconstruction); upkeep or cleaning of buildings, premises, floors (facade 
cleaning); disinfection, rat extermination, insect eradication; cleaning of structures, urban structures, works of art, 
underground works, road equipment, sites, industrial premises (exterior surfaces and cleaning), cleaning of water pipes, 
of industrial installations, high-pressure cleaning of underground works, road network cleaning services; upkeep and 
maintenance of buildings, roads, urban equipment; repair and maintenance of installations, apparatus, centers and units 
for storing waste and refuse, and of centers, installations, apparatus and units for recycling, processing, recovering and 
destroying waste and refuse; construction of installations, centers and units for storing waste and refuse, and of centers, 
installations and units for recycling, processing, recovering and destroying waste and refuse; maintenance and 
renovation of industrial and urban sewerage systems; rehabilitation of industrial and urban sanitation systems.

Cl.38;Telecommunications; information on telecommunication; communications by computer terminals or by fiber-
optic networks; communications by radio or telephone; electronic bulletin board services (telecommunication services); 
connection by telecommunications to a global computer network; rental of telecommunication apparatus; 
teleconferencing services; electronic messaging services; rental of access time to global computer networks; radio 
communication between flow meters and a central receiver that transmits information to a database; transmission of 
consumption, monitoring, tracking and pricing information via radio from meters to a central database; communication by 
computer terminals; provision of access to databases in the field of care services waste management; distribution 
(transmission) of information and alerts in the field of public safety.

Cl.39;Water supplying, water distribution, collection of urban or industrial wastewater, of sludge; collection, transport, 
sorting, disposal and storage of useful materials or of urban waste, industrial and radioactive waste, solid or liquid waste, 
industrial fats and office papers; collecting, transporting, grouping, sorting, identifying, processing and reconditioning 
(storage) all kinds of waste, and in particular urban, household, industrial, ordinary and special industrial, hospital, 
agricultural, horticultural, forestry, hazardous, solid and liquid waste; disposal and storage of useful materials, waste, 
perishable or hazardous products; storage of waste in landfills; transport, packing and storage of fertilizer, organic 
amendments, compost and growing media; information services relating to the management of the collection, transport of
healthcare activity waste.

Cl.40;Processing and transformation of waste generated by households, public or private communities and 
enterprises, ordinary, special, solid, liquid, hazardous waste and related information; services for purifying and 
regenerating waste; waste and refuse recycling services, waste and refuse composting services; recycling services 
(processing of materials) of industrial, household, hospital, special, ordinary waste, from local authorities, companies 
(public or private), biological and energy recovery services for waste and refuse (processing of materials); ground clean-
up services; degraded soil and site rehabilitation services (decontamination); destruction of waste and refuse, 
incineration of waste and refuse, disposal of industrial toxic waste, of industrial household, hospital, ordinary, special and
non-toxic waste; water treatment services, water treatment services by introducing reagents, in particular in waters for 
human or animal consumption and in waters for industrial use, services for the sanitation and treatment of industrial 
wastewaters, water production services; treatment of materials, namely treatment of waste and waste from water; 
processing of agricultural goods from plants or animals to develop fertilizers, compost and growing media; waste and 
trash cleaning services, information services related to the treatment of waste management of care services.

Cl.41;Education; training; entertainment; sporting and cultural activities; information relating to entertainment or 
education; publication of books; videotape film production; organization of competitions (education or entertainment); 
organization and conducting of colloquiums, conferences or congresses; organization of exhibitions for cultural or 
educational purposes; electronic publication of books and periodicals on-line; electronic desktop publishing.

Cl.42;Monitoring of water quality, scientific and industrial research relating to environmental protection, laboratory 
research services in the fields of water, treatment and purification of water, chemical analysis, chemical research, 
professional consultancy, technical project studies, engineering and engineering works (not for building) in the fields of 
water and water treatment, expert appraisals in the field of water and effluent treatment, laboratory research services in 
the field of treatment of industrial waste, household, hospital and special waste, sludge, ash waste, recovery of industrial, 
household, hospital and special waste, bacteriology research services, expert appraisals in the field of industrial, 
household, hospital and special waste, and of sludge and ash from both urban and industrial plants, computer 
programming, computer services, namely the design, development and updating of software and software packages, 
technical consulting and advice in the field of research and development in the field of new products in computing, 
computer rental, the design of computer and telecommunication systems, scientific and industrial research services for 
developing and evaluating the performance of processes and products for physicochemical water treatment; scientific 
and technical studies for developing and evaluating the operational performance of installations for treating drinking or 
industrial water, for processing wastewater, household or industrial wastewater, as well as for treating physicochemical 
or biological fluids and sludges; technical auditing (engineering services) relating to these processes and equipment and 
to all other treatments of fluids, including in the field of industrial processes; technical research center services in the 
fields of collection, transport, treatment, cleaning, storage, sanitation, recovery, and disposal of waste and refuse; 
engineering services in the field of waste and refuse; scientific and industrial research relating to environmental 
protection for the collection, transport, treatment, cleaning, storage and recovery of waste and refuse; engineering 
services, technical project studies, engineering work in the fields of design and construction of industrial and urban 
centers and units for the collection, sorting, storage, treatment, recovery and disposal of waste and refuse; prevention of 
air, water and sound pollution; consultation on environmental protection, urban planning, industrialization and natural 
resource development, information on research in the field of environmental protection, studies (engineering work) on the 
economic, social and environmental implications of urban planning operations, industrialization and use or development 
of natural resources, in particular water; soil tests, agricultural, horticultural, wine growing, arboricultural and silvicultural 
engineering; quality control of water, air and soil; engineering services in the field of industrial information systems 
(automatic control, control, centralized technical management and control, decision making systems, management 
systems for operating data); technical project studies, analyses, evaluations, estimates, research, technical consultation 
research in the technology, maritime, offshore, port, energy fields as well as sustainable development, the environment, 
climate, weather, the management of household and industrial waste, water, flood control, hydrogeology, wet area 
management, public transport, telecommunications, civil engineering and urban engineering; certification and 
compliance of these services for quality assurance, namely quality control services.
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Cl.45;Security services for the protection of property and individuals.
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Priority claimed from 12/02/2015; Application No. : 15 4 156 486 ;France 

3302914    31/07/2015
[International Registration No. : 1282427]
SUNCNIM 
Zone Industrielle de Brégaillon F-83500 La Seyne sur Mer FR

Proposed to be Used
IR DIVISION
Cl.11;Apparatus and installations for the production, distribution, conversion, accumulation of electricity using solar 
energy, concentrated thermodynamic solar power plants (apparatus and installations for the production of electricity 
using solar energy and apparatus and installations for the production and conversion of solar energy), apparatus and 
installations for the production and conversion of solar energy, apparatus and installations for the regulation, control of 
electrical current.

Cl.35;Assistance in business management and advertising in the field of solar energy, advisory services for business 
organization and management and business management in the field of solar energy, assistance in business operations 
in connection with the operation and maintenance of energy networks; import and export services in the field of energy; 
business support services in the field of energy; rental of advertising space including on-line advertising, sales promotion
for others, retail and/or wholesale of energy, including electricity; subscriptions to an energy provider; purchase and sale 
of energy, including electricity; arranging of contracts, for others, for the buying and selling of goods and services in the 
field of energy; sales and purchase promotion services for others.

Cl.37;Repair, construction, installation, construction, servicing, maintenance, for installations, infrastructures, 
factories, concentrated thermodynamic solar power plants, equipment and apparatus in the field of solar energy; 
construction site supervision services (building construction work supervision), construction supervision, construction 
work supervision in the field of solar energy; maintenance services.

Cl.39;Storage of electricity from solar energy; electricity supply services; providing information relating to the 
distribution of electricity; power distribution including electricity.

Cl.40;Production of electricity from solar energy, production and conversion of solar energy.

Cl.42;Scientific and technological services and research and design relating to the field of solar energy, industrial 
analysis and research services in the field of solar energy, design and development of computers and software in the field 
of solar energy; technical advice for companies and electricity provisioning administration.
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Priority claimed from 20/04/2015; Application No. : 86/603158 ;United States of 
America 

3302980    13/07/2015
[International Registration No. : 1282412]
Viavi Solutions Inc. 
430 N. McCarthy Boulevard Milpitas CA 95035 US

Proposed to be Used
IR DIVISION
Cl.2;Optical coatings; coatings applied to alter the optical properties of materials; anti-reflective coatings; pigments; 
flexographic, intaglio, and gravure inks, and high performance coatings and dispersions to provide security and brand 
protection, authentication, and differentiation; color-shifting inks; pigments and light interference pigments for use in 
inks, dyes, paints, plastics, paper products and textiles; thin-film and multilayer optical coatings disposed on substrates.

Cl.9;Hardware and software for communication network monitoring, recording, probing, filtering, auditing, testing, 
analyzing, troubleshooting, installation, activation, traffic and user device simulation, design, optimization, measurement, 
deployment, development, test-device management; optical amplifiers, transmitters, transceivers, transponders, 
receivers, and detectors; optical instrument and network component testers; optical filters, waveplates, and optical filter 
color-wheels; optical switches, matrix switches, wavelength selective switches, and reconfigurable optical add drop 
multiplexers; wavelength division multiplexers and demultiplexers; optical and electrical network connector cleaning 
devices; printable encoded taggants for anti-counterfeiting and for confirming authenticity of products; compact 
spectrometers.

Cl.16;Paper and polymer labels printed with specialized pigments for security and decorative effect.

Cl.37;Installation, repair, and maintenance of communications hardware.

Cl.38;Communication consultation services relating to communication networks.

Cl.40;Treatment of materials, namely, by application of coatings to alter the optical properties of materials; application 
of multilayer optical coatings, thin film coatings, anti-reflective and high reflection coatings, polarization coatings, and 
optical beamsplitting coatings to goods; applying decorative, protective, and security coatings to goods.

Cl.42;Technical support services in the nature of troubleshooting problems with communications hardware and 
software; providing online non-downloadable software for communication network monitoring, recording, probing, 
filtering, auditing, testing, analyzing, troubleshooting, installation, activation, traffic and user device simulation, design, 
optimization, measurement, deployment, development, test-device management; technological and development 
consultation services in the fields of color design, printing, product security and authentication, anti-counterfeiting 
technology, optical and thin film coatings; hosting online communication network instrument monitoring, configuration, 
tracking, and management; installation, repair and maintenance of communications software.
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Priority claimed from 27/04/2015; Application No. : 013999321 ;European Union 

3304521    27/10/2015
[International Registration No. : 1283059]
ICAM S.R.L.
Strada Provinciale, 237, Delle Grotte - KM 17,800 Putignano (BA) Italy

Proposed to be Used
IR DIVISION
Cl.9;Teller machines (automated -) [ATM]; telematic terminal apparatus; computer software for controlling self-service 
terminals; information display terminals.

Cl.35;Rental of vending machines; provision of advertising space; consultations relating to business advertising; 
advertising, marketing and promotional services; electronic commerce services, namely, providing information about 
products via telecommunication networks for advertising and sales purposes; business advice relating to franchising; 
advisory services relating to publicity for franchisees; electronic commerce services, namely, providing information about
products via telecommunication networks for advertising and sales purposes; mail sorting, handling and receiving.

Cl.38;Communication of data by means of telecommunications; provision of communication facilities for the 
interchange of data by electronic means; electronic data interchange services; communication services over computer 
networks; communication services for the transmission of information; data transmission; provision of 
telecommunication access and links to computer databases and to the internet; rental of telecommunication facilities; 
providing third party users with access to telecommunication infrastructure.

Cl.39;Arranging the shipping of goods; storage of freight; parcel storage services; storage of cargo; storage of cargo; 
temporary storage of deliveries; collection of freight; arranging the collection of packages; arranging the collection of 
goods; freight [shipping of goods]; warehouse storage; rental of warehouse space; arranging transportation of goods.

Cl.42;Provision of technical consultancy to the shipping industry; providing temporary use of non-downloadable 
computer software for shipment processing over computer networks, intranets and the internet; providing temporary use 
of non-downloadable computer software for tracking freight over computer networks, intranets and the internet; providing 
temporary use of non-downloadable computer software for tracking packages over computer networks, intranets and the 
internet; providing temporary use of non-downloadable computer software for preparing shipping documents over 
computer networks, intranets and the internet; computer technology consultancy; town planning advisory services; 
designing computer software for controlling self-service terminals.
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Priority claimed from 05/12/2014; Application No. : 013533518 ;European Union 

3306095    01/06/2015
[International Registration No. : 1282406]
Inna ZOBOVA AVEILLAN
163, rue de Belleville F-75019 Paris France
Bruno AVEILLAN
163, rue de Belleville F-75019 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery; essential oils; cosmetics; hair lotions; dentifrices; toilet articles; aloe vera preparations 
for cosmetic use; cosmetics; cosmetic preparations for slimming; cosmetic creams; massage gels other than for medical 
use; henna (cosmetic dye); cosmetic kits; false nails; tissues impregnated with cosmetic lotions; toiletries; perfumery 
products and perfumes; amber [perfume]; bases for flower perfumes; eau de Cologne; lavender water; scented water; 
eaux de toilette; extracts of flowers [perfumes]; musk (perfumery); perfumery products; beauty care and body cleaning 
preparations; make-up products; pencils for cosmetic use; eyebrow pencils; make-up removing products; lipstick cases; 
nail polish (varnish); make-up products; mascara; make-up powder; lipstick; nail care products; soaps and gels; almond 
soap; cakes of toilet soap; deodorant soaps; bathing preparations not for medical use; cosmetic preparations for baths; 
bath salts not for medical use; deodorants [perfumery]; lip glosses; cosmetic products for skin care; cosmetic skin-
tanning preparations; almond milk for cosmetic use; cleansing milk for toilet purposes; lotions for cosmetic use; beauty 
masks; hair sprays; pomades for cosmetic use; shampoos; hair dyes / hair colorants; extracts and essential aromatic oils,
aromatics [essential oils], peppermint oil, almond oil, jasmine oil, lavender oil; oil for cosmetic use; oils for toilet 
purposes; oils for perfumes; perfuming and cleaning preparations; household perfumes; incense sticks; scented wood; 
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incense; sachets for perfuming linen; air fragrances; potpourris [fragrances].

Cl.14;Precious metals and their alloys; jewelry; jewelry products; precious stones; timepieces and chronometric 
instruments; precious stones, pearls and precious metals and imitations thereof; alloys of precious metal; ingots of 
precious metals; unwrought or semi-wrought precious metals; beads for making jewelry; precious stones and semi-
precious stones; finger rings [jewelry] / rings [jewelry]; jewelry, earrings, cufflinks, bracelets [jewelry], charms, brooches 
[jewelry], chains [jewelry], necklaces [jewelry], tie pins, medals, ornaments [jewelry], pearls [jewelry], costume jewelry, 
chronometric instruments, watch cases, watch bands, chronographs [watches], chronometric instruments, watches, 
wristwatches and their imitations; works of art of precious metal; boxes of precious metal; key rings [trinkets or fobs]; 
figurines [statuettes] of precious metal, statuettes of precious metal, statues of precious metal.

Cl.18;Leather and imitation leather; animal skins; walking sticks; whips, harness and saddlery; umbrellas; parasols / 
beach umbrellas; luggage; bags; wallets; hat boxes of leather; purses / coin purses; traveling trunks; vanity cases; key 
cases; trunks [luggage]; attaché cases; card cases [wallets]; credit card cases [wallets]; wallets; traveling bags; sports 
bags; backpacks; shopping bags; handbags; beach bags; bags; garment bags for travel; briefcases [leather goods] / 
document holders; travel sets [leatherware]; suitcases; leather and imitation leather, animal skins, hides and goods made 
of these materials; leather or leather-board boxes.

Cl.20;Statues, figurines, works of art, decorative objects and decorations, made of materials like wood, wax, plaster or 
plastic, included in the class; art objects of wood, wax, plaster or plastic; mobiles [decoration]; furniture and furniture 
parts; dressing tables; beds; bedding except linen; mattresses; pillows and cushions; picture frames; mirrors (silvered 
glass); mirrors; hand-held mirrors [toilet mirrors]; blinds and accessories for curtains and blinds; bead curtains for 
decoration; baskets; mannequins.

Cl.21;Figurines [statuettes] made of porcelain, ceramics, earthenware or glass, statuettes made of porcelain, 
ceramics, earthenware or glass; nail brushes; toilet brushes; tableware; table plates; tea caddies; cookie jars; candy 
boxes; fruit cups; demijohns / carboys; flasks; cups of paper or plastic; mugs; fitted picnic baskets, including dishes; 
trays of paper for household use; knife rests for the table; napkin holders; kitchen containers; services [dishes]; sugar 
bowls; cups; tea services; teapots; tableware; glasses; drinking vessels and bar accessories; apparatus for perfuming the 
air; perfume burners; cosmetic and toilet utensils and bathroom articles; soap boxes; boxes for dispensing paper towels; 
make-up removing apparatus; toiletry set; powder compacts; cosmetic utensils; toilet utensils; perfume vaporizers / 
perfume sprayers.

Cl.25;Bandanas [neckerchiefs]; headbands [clothing]; stockings; boas [necklets]; teddies [undergarments] / 
bodysuits [leotards]; hosiery; collar protectors; belts [clothing]; shawls; sweaters / pullovers; socks; shirts; collars; slips 
[undergarments]; combinations [clothing]; suits; neckties; sashes for wear; fur stoles; scarves; gloves [clothing]; vests; 
skirts; swimwear / bathing suits; coats; trousers; bathrobes / dressing gowns; bath robes; pocket squares; dresses; tee-
shirts; jackets; slippers; sandals.

Cl.35;Production of advertising films; services of models for advertising or promotional purposes; advertising; public 
relations; presentation and demonstration of goods; trade fair and exhibition services; organization of fashion shows for 
promotional purposes; organization of trade fairs for commercial or advertising purposes; organization of exhibitions for 
commercial or advertising purposes; rental of advertising space; rental of advertising time on all communication media; 
dissemination of advertisements; distribution of advertising material [leaflets, prospectuses, printed matter, samples] / 
dissemination of advertising material [leaflets, prospectuses, printed matter, samples]; business management of 
performing artists; advisory services for business management; professional business consultancy; wholesale services 
and retail services for bleaching preparations and other substances for laundry use, cleaning, polishing, degreasing and 
abrasive preparations, soaps, perfumery, essential oils, cosmetics, hair lotions; wholesale services and retail services for 
precious metals, jewelry, timepieces, furniture and parts thereof; wholesale services and retail services for utensils and 
containers for household or kitchen use; wholesale services and retail services for combs and sponges, brushes (except 
paint brushes), glassware, porcelain and earthenware, clothing, footwear, headgear.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

1193816 1193816 - (1597-0) 
1193816 1193816 - (1597-0) TRADEMARK TO READ AS - ALPHAmalt PROPRIETOR DETAILS TO 

READ AS - MÜHLENCHEMIE GMBH A GERMAN COMPANY KORNKAMP 40 22926 
AHRENSBURG GERMANY AND GOODS DESCRIPTION TO READ AS - CHEMICALS 
FOR THE FOOD AND FEED INDUSTRIES, IN PARTICULAR FLOUR IMPROVERS AND 
FLOUR TREATMENT AGENTS; ASCORBIC ACID; OXIDIZING AGENTS FOR THE FOOD 
AND FEED INDUSTRIES, IN PARTICULAR BROMATES, BROMATE SUBSTITUTES, 
AZODICARBONAMIDES; ENZYMES AND ENZYME PREPARATIONS, INCLUDED IN THIS 
CLASS; LECITHIN AND LECITHIN PREPARATIONS, INCLUDED IN THIS CLASS; VITAL 
GLUTEN BASED ON PROTEINS AND LIPOPROTEINS; ACIDITY REGULATORS, 
EMULSIFIERS, INCLUDED IN THIS CLASS; HYDROCOLLOIDS, INCLUDED IN THIS 
CLASS 

1498983 1498983 - (1399-0) 
THE APPLICANTS NAME WILL READ AS PROCTER & GAMBLE INTERNATIONAL 
OPERATIONS S. A. OF THE ADDRESS 47, route de Saint-Georges, 1213 Petit-Lancy, 
Switzerland 

1747481 1747481 - (1769-0) - TYPOGRAPHICAL ERROR IN THE SPECIFICATION OF GOODS IN 
CLASS-07 IS CORRECTED TO READ AS - "VACUUM, COMPRESSORS, THEREFOR" 
INSTEAD OF "VACCUM, COPMRESSORS, THERRFOR". 

1932002 1932002 - (1769-0) PROPRIETOR DETAILS TO READ AS - M/S MARS FILMS, A 
PARTNERSHIP FIRM AT NO.53/A, GROUND FLOOR, KHADI COMMISSION HBCS, 
VIVEKANANDA NAGAR, KATTARIGUPPE MAIN ROAD, BANGALORE - 560085. 

1932002 1932002 - (1769-0) 
2278971 2278971 - (1671-0) Conventional Details to be read as France, 11 3 852 021 09/08/2011 
2882628 2882628 - (1749-0) 

THE APPLICANTS NAME HAS BEEN CORRECTED AS SHRI SHANKAR TOSHNIWAL AS 
PER TM-1. 

2907459 2907459 - (1755-0) 
THE APPLICANTS NAME IS CORRECTED TO READ AS SQUADRON 14. 
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